
Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 18/06/2014; Application No. : 013007653 ;European Union 

2987634    06/08/2014
[International Registration No. : 1241388]
MICRO-EPSILON-MESSTECHNIK GmbH & Co. KG
Königbacher Str. 15 94496 Ortenburg Germany

Address for service in India/Agents address:
H.K. ACHARYA & CO,
M/2, N.R. HOUSE, NR. POPULAR HOUSE, ASHRAM ROAD, AHMEDBAD-380009.

Proposed to be Used
IR DIVISION
Cl.9;Electronic checking (supervision), measuring, signalling, regulating, controlling, monitoring, switching, metering 
and power supply devices and apparatus; electric and electronic sensors; sensors and measuring systems and 
installations for contact and non-contact measurement of geometric parameters (path, distance, length, position, 
diameter, thickness and surface); sensors and measuring systems and installations, being capacitive, magnetic, 
inductive, optical and confocal, using electromagnetic wave frequency, triangulation, an eddy current, an optical 
micrometer, a light section, image processing or a cable; sensors and measuring systems and installations for non-
contact measurement of temperature; sensors and measuring systems and installations for non-contact measurement of 
colour, texture, gloss or degree of gloss of surfaces or colours, intensity and frequency of light waves; technical 
endoscopes; spectrometers; testing apparatus for detection of defects, flaws or shape deviations of surfaces; sensors 
and measuring systems and installations for non-contact measurement of speed; sensors and measuring systems and 
installations for gas analysis, in particular via infrared spectroscopy; computer software and hardware, in particular for 
signal processing, evaluation of measured quantities, image processing, surface inspection and calibration of sensors 
and sensor systems.

Cl.37;Installation and maintenance of computer hardware; installation, maintenance and repair of sensors, sensor 
systems and evaluation electronics.

Cl.42;Engineering, physics and information technology consultancy services in the field of sensor technology, 
calibration of sensors and sensor systems; installation and maintenance of computer software.
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2987675    25/09/2014
[International Registration No. : 1241606]
Faberge (UK) Limited
54 Jermyn Street London SW1Y 6LX GB

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes; essential oils; cosmetics; make-up; hair lotions, dyes, colourants and sprays; shampoos; 
deodorants for personal use; shaving preparations; moisturising and perfumed creams and lotions.

Cl.4;Candles; perfumed candles.

Cl.6;Figurines, statuettes and works of art of common metal.

Cl.8;Shaving razors for personal use; shaving instruments for personal use; shaving cases; cutlery; silverware 
(cutlery); pocket knives; scissors; manicure sets.

Cl.9;Credit cards and bankers cards and other encoded cards in this class; contact lenses, spectacles and sunglasses; 
spectacle frames and cases; mobile phones and mobile phone accessories; mouse mats, computer hardware and 
firmware including compact discs and USB drives; digital music; cases for mobile phones.

Cl.11;Lamps; chandeliers; pocket torches; lamp shades; apparatus for lighting.

Cl.14;Precious metals and their alloys; precious stones; unwrought and semi-wrought precious stones; polished 
gemstones; artificial stones (precious and semi- precious); semi-finished articles of precious stone for use in the 
manufacture of jewellery; horological and chronometric instruments; clocks and watches and parts therefore; movements 
for clocks and watches; jewellery, imitation jewellery, costume jewellery; cufflinks; tie clips; rings; bracelets; earrings; 
necklaces, brooches, pendants; medals; badges (jewellery); key rings; ornaments made of precious metal or precious 
stones; figurines, sculptures and objects of art made of precious metal or precious stones; boxes of precious metal or 
precious stones; containers not of metal for storing watches, jewellery, and gemstones.

Cl.15;Music boxes; musical instruments.

Cl.16;Writing paper; stationery; cards; greetings cards; pens; note books; calendars; wrapping paper; paper knives and
office requisites in this class; magazines (periodicals); coasters and place mats in this class; table napkins in this class; 
holders for cheque books and passports; credit cards and bank cards in this class; money clips; artists' materials, paint 
brushes; figurines and statuettes of papier maché, paper and cardboard.

Cl.18;Leather and imitations of leather; trunks and travelling bags, luggage; briefcases; back packs; beach bags; 
shopping bags; shoulder belts; handbags; wallets and purses in this class; umbrellas; walking sticks; collars and leashes 
for animals; coats for animals.

Cl.19;Figurines, statuettes and works of art of stone, concrete or marble.

Cl.20;Furniture, mirrors, picture frames; bookcases; desks; cushions; bamboo curtains, indoor window blinds; beds, 
mattresses; coat stands; figurines, statuettes and works of art made of wood, plastic, bone, ivory, shell, amber, mother of 
pearl, meerschaum.

Cl.21;Household or kitchen utensils; bottle openers; containers for household use including tea and coffee boxes, 
flower pots, salt and pepper pots; glassware; jugs; bowls; dishes; plates; drinking containers; coffee pots; tea pots; egg 
cups; ice buckets; vases; trays for domestic purposes; candlesticks; non-electric saucepans; ornaments (namely 
figurines, statuettes and works of art), all made of glass, crystal, porcelain or pottery; household containers made of 
precious metals or precious stones; perfume vaporizers.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; bed linen; bath linen; place mats 
not of paper; wall hangings of textile.

Cl.25;Clothing; footwear; headgear; belts (clothing); underwear; swimsuits; gloves; scarves; neck ties; belts made of 
leather or imitation leather.

Cl.28;Christmas decorations; games, board games, playing cards; dolls; toys; sporting goods; playthings.

Cl.29;Meat, fish, poultry and game; jellies, jams; edible oils; caviar and caviar products; preserved, frozen, dried and 
cooked fruits and vegetables.

Cl.30;Coffee; tea; cocoa; bread; pastry; confectionery; farinaceous foods; biscuits; cakes; ices, ice cream; chocolate, 
chocolate eggs, chocolate drinks; condiments; honey; dressings for salads; fruit sauces; sauces (condiments); garden 
herbs; spices.
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Cl.32;Beers; mineral and aerated waters and other non-alcoholic drinks; mineral water; soda water; fruit drinks and fruit
juices; syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages except beers; spirits and liqueurs; cocktails; champagne; wine.

Cl.34;Smokers' articles; cigarette lighters; cigarette holders; pipes; humidors; cigar boxes; tobacco boxes; ashtrays.

Cl.35;Retail services and online retail store services relating to the sale of perfumes, cosmetics, soaps, shampoos, 
candles, cutlery, shaving implements, spectacles, spectacle frames and cases, sunglasses, mobile phones and 
accessories for mobile phones, precious stones, jewellery, imitation jewellery, ornaments, watches and clocks, musical 
instruments, stationery, magazines, pens, artists' materials, luggage, hand bags, briefcases, furniture, mirrors, picture 
frames, jewellery boxes, works of art, figurines, glassware, silverware, pottery, textiles, bed and table covers, clothing, 
shoes, hats, underwear, scarves, neckties, Christmas decorations, games, toys, dolls, sporting goods, food and drinks, 
tobacco, cigars and cigarettes, smokers articles; advertising; production and management of business exhibitions and 
events.

Cl.36;Issue and provision of credit cards; financial and insurance services related to credit cards; insurance 
consultancy; financial management; real estate management; renting of apartments; charitable fund raising; appraisal of 
art, antiques and jewellery.

Cl.39;Transport services including limousine transport, provision of transport and cruises in ships, boats, trains, motor 
vehicles and yachts, transport of passengers by air; travel arrangements; car rental; yacht rental; chauffeur services; 
delivery of goods; storage of goods; guarded transport of valuables.

Cl.41;Sporting and cultural activities; health club services; production and management of sporting, cultural and music 
exhibitions, conferences and events; presentation of live performances; arranging exhibitions for cultural and educational 
purposes; provision of entertainment, night clubs, casinos, party planning, arranging beauty contests and fashion shows; 
education and training; publication of books and periodicals on design, jewellery, fashion, history, travel, culture; on-line 
publications for the same; photography; production of radio and television programs and films; provision of museums 
and galleries, zoological and botanical gardens; production and management of business conferences.

Cl.42;Design of jewellery; design of watches; interior design; design of furniture and furnishings; design of clothing, 
footwear and fashion accessories; design of chinaware, glassware and silverware; design of ornaments and figurines; 
graphic arts designing; advisory services relating to building and property design; industrial design; authenticating works
of art; computer system design; computer hardware consultancy.

Cl.43;Hotel, bar and restaurant services; provision of food and drink; day nurseries, retirement homes.

Cl.44;Hygienic and beauty care services; hair dressing salons; medical and veterinary services; healthcare services; 
convalescent homes; hospices; hospitals; landscaping services.
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Priority claimed from 17/02/2014; Application No. : 012605374 ;European Union 

2989639    15/08/2014
[International Registration No. : 1241171]
Rittal GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.35;Arranging of contracts for the purchase and sale of goods or services for other enterprise; wholesaling via the 
internet in the fields, machines for metal working and metal processing, machines for equipping on production lines, 
machines for wiring on production lines, tools, goods of metal for use in the production of switch cabinets and fittings 
adapted thereto, electrical goods and electronic goods; wholesaling in the fields, machines for metal working and metal 
processing, machines for equipping on production lines, machines for wiring on production lines, tools, goods of metal 
for use in the production of switch cabinets and fittings adapted thereto, electrical goods and electronic goods; online or 
catalogue mail order retail services in the fields of machines for metal working and metal processing, machines for 
equipping on production lines, machines for wiring on production lines, tools, goods of metal for use in the production of 
switch cabinets and fittings adapted thereto, electrical goods and electronic goods.

Cl.42;Design and development of computer hardware and software; updating of computer software; computer system 
analysis; technical testing; scientific testing services; surveying; technical research; mechanical research; installation 
and maintenance of software; calibration and function testing of measuring apparatus; construction drafting; materials 
testing in the field of machine construction; quality testing in the field of machine construction; technical consultancy in 
the field of mechanical engineering; technical project planning in the field of machine construction; material testing; 
technical planning of automation technology; research relating to the computerised automation of technical processes; 
research relating to the computerised automation of industrial processes.
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2989667    25/11/2014
[International Registration No. : 1241256]
LOUIS VUITTON MALLETIER
2 rue du Pont-Neuf F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus for recording, transmission, reproduction of 
sound or images, magnetic recording media and sound recording disks; bags and cases for video cameras or 
photographic apparatus; compact disks, DVDs and other digital recording media; calculating machines, data processing 
equipment, computers and computer equipment; mouse pads; software; USB keys, electronic agendas, game software, 
recorded computer programs, programs for computers, for mobile telephones (downloadable software) and electronic 
publications downloadable on-line or from the Internet; optical goods, spectacles, sunglasses, goggles for sports; 
spectacle frames; spectacle lenses, contact lenses; cases for spectacles or for contact lenses; binoculars; covers for 
laptop computers; bags designed for laptop computers; cameras [photography]; signaling buoys, positioning buoys; 
telephones, mobile telephones, smartphones, tablets, personal electronic assistants and MP3 players; accessories for 
telephones, mobile telephones, smartphones, tablets, PDAs and MP3 players, particularly hands-free kits for telephones, 
batteries, covers, casings, facings, chargers, straps or lanyards, earphones; bags and cases for mobile telephones and 
telephone equipment.

Cl.14;Jewelry and jewelry products (including fashion jewelry); precious or semi-precious stones; pearls; jewelry cases 
[caskets]; rings, earrings, cuff links, bracelets, charms, broaches, chains, necklaces, pendants, key rings (trinkets or 
fobs), tie pins, medallions, medals, jewelry for bags; jewelry boxes; trophies of precious metal; timepiece products and 
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chronometric instruments, watches, wristwatches, watch bands, alarm clocks, chronometers, wall clocks, cases or 
presentation cases for timepieces; clocks (timepieces).

Cl.18;Leather and imitation leather; trunks and suitcases; traveling bags, sports bags; handbags, backpacks; beach 
bags, school bags, satchels, shopping bags; traveling trunks; travel bags for clothing and shoes; attaché cases and 
document holders, document cases, briefcases (leather goods); purses, wallets, card holders (wallets), coin purses not of 
precious metal, key cases (leather goods); boxes of leather or imitation leather; traveling sets (leather goods), boxes 
intended for toiletry articles known as "vanity cases"; pouches of leather, clutch bags (evening handbags); parasols; 
umbrellas; clothing for animals, bags for carrying animals.

Cl.25;Clothing, pullovers, vests, shirts, tee-shirts, trousers, jackets, suits, coats, raincoats, overcoats, parkas, skirts, 
dresses, shorts; pajamas, house coats, night shirts, dressing gowns; hats, caps of all kinds, gloves (clothing), neckties, 
belts (clothing), leather belts, scarves, pocket squares (clothing), sashes for wear, shawls, stockings, socks, tights, 
suspenders, stoles; underwear, lingerie; bathing suits; footwear, slippers, boots and half-boots.
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Priority claimed from 12/12/2014; Application No. : 668271 ;Switzerland 

2989671    09/01/2015
[International Registration No. : 1241262]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 10/12/2014; Application No. : 668268 ;Switzerland 

2989675    09/01/2015
[International Registration No. : 1241267]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 29/09/2014; Application No. : 86409339 ;United States of America 

2989753    04/03/2015
[International Registration No. : 1241473]
BoWords, LLC 
283 Paris Hill Rd South Paris ME 04281 US

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; electronic game software for handheld electronic devices; electronic game software for 
wireless devices; interactive video game programs; video game software.

Cl.25;Baseball caps; bikinis; button down shirts; coats; golf shirts; jackets; jerseys; long-sleeved shirts; pajamas; polo 
shirts; shorts; stocking caps; sweat pants; sweat shirts; swim wear; t-shirts; tank tops; underwear.
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Priority claimed from 05/09/2014; Application No. : 1295312 ;Benelux 

2989758    04/03/2015
[International Registration No. : 1241476]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for medical applications.

Cl.10;Medical apparatus and instruments, namely imaging apparatus including x-ray apparatus and instruments.
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Priority claimed from 21/04/2014; Application No. : 86257475 ;United States of America 

2990615    21/10/2014
[International Registration No. : 1241551]
Beats Electronics, LLC
8600 Hayden Place, Culver City CA 90232 (United States of America) 

Proposed to be Used
IR DIVISION
Cl.9;Speaker stands; protective cases for speakers; remote controls for speakers; plug adaptors; chargers for use with 
headphones and speakers; multifunctional electronic devices for displaying, measuring, and uploading to the internet 
information including time, date, body and heart rates, global positioning, direction, distance, altitude, speed, steps taken, 
calories burned, navigational information, weather information, the temperature, wind speed, and the declination of body 
and heart rates, altitude and speed; electronic monitoring devices incorporating microprocessors, digital display, and 
accelerometers, for detecting, storing, reporting, monitoring, uploading and downloading sport, fitness training, and 
activity data to the internet, wearable digital electronic devices in the form of a wristwatch, wrist band or bangle capable 
of providing access to the internet and for sending and receiving phone calls, electronic mails and messages; tablets; 
televisions; carrying cases for headphones and portable speakers; portable speaker mount for bicycles; computer 
software, namely, software for updating wireless speakers and headphones; remote controls for digital music systems; 
remote controls for stereos; handheld devices for playing, organizing, downloading, transmitting, manipulating and 
reviewing audio, and media files; handheld devices for controlling speakers, amplifiers, stereo systems and entertainment 
systems; computer software for use in playing, organizing, downloading, transmitting, manipulating, and reviewing audio 
files, and media files; computer software for use in controlling speakers, amplifiers, stereo systems, home theater 
systems, and home entertainment systems; computer software for use in controlling digital music systems; home theater 
systems comprised of digital music players, digital music controllers, speakers, amplifiers, and wireless handheld 
controllers; home entertainment systems comprised of digital music players, digital music controllers, speakers, 
amplifiers, and wireless handheld controllers; downloadable audio and video recordings featuring music, music 
performances, and music videos; prerecorded music, namely, digital downloads; computer software for use in the 
delivery, distribution and transmission of digital music and entertainment-related audio, video, text and multimedia 
content; cell phones; smart phones, computers; laptop computers; downloadable music via the internet and wireless 
devices.

Cl.14;Watches; smart watches; watches and bracelets incorporating functions for monitoring and reporting fitness, 
training, and activity data, namely, time, distance, pace, calories burned, and cumulative activity level; watches and 
bracelets that communicate data to personal digital assistants, smart phones, and personal computers through internet 
websites and other computer and electronic communication networks.

Cl.35;On-line retail store services featuring consumer electronics and accessories therefor.
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Priority claimed from 19/06/2014; Application No. : VA 2014 01456 ;Denmark 

2990616    28/10/2014
[International Registration No. : 1241554]
Rockwool International A/S
Hovedgaden 584 DK-2640 Hedehusene Denmark

Proposed to be Used
IR DIVISION
Cl.17;Materials of mineral wool for insulation against heat, cold, fire and sound as well as for acoustic regulation.

Cl.19;Building materials of mineral wool.
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2990651    23/12/2014
[International Registration No. : 1241735]
Public Joint Stock Company "ALROSA"
6, ul. Lenina, g. Mirny, resp. Sakha, RU-678170 (Yakutia) (Russian Federation) 

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; costume jewellery; precious stones; horological and chronometric instruments; diamonds; precious stones, 
including brilliants.

Cl.35;Advertising; business management; business administration; office functions; marketing studies; demonstration 
of goods; presentation of goods on communication media, for retail purposes; sales promotion for others, including sales 
promotion of brilliants for others.

Cl.37;Building construction; repair; installation services; drilling of wells; mining extraction, including mining of 
diamonds.

Cl.40;Treatment of materials, including faceting of precious stones.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; chemical analysis; material testing; geological 
research; oil-field surveys; geological surveys; scientific research; analysis for oil-field exploitation; geological 
prospecting.
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Priority claimed from 03/12/2014; Application No. : MI2014C011136 ;Italy 

2990662    11/12/2014
[International Registration No. : 1241739]
TIV VALVES SRL
Via Panizza Bartolomeo, 4, I-20144 MILANO (MI) (Italy) 

Proposed to be Used
IR DIVISION
Cl.6;Manually operated metal valves.

Cl.7;Valves (parts of machines); power operated valves; hydraulic valves (parts of machines); safety valves (parts of 
machines); stop valves (parts of machines); pressure valves (parts of machines); level regulating valves (parts of 
machines).

Cl.35;Advertising; business management.
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Priority claimed from 05/02/2013; Application No. : 011547304 ;European Union 

2990765    12/03/2015
[International Registration No. : 1184948]
Toca Boca AB
Kungstensgatan 23 B SE-113 90 Stockholm Sweden

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer games; video games software; computer software for computer games and video games; computer 
software downloaded or downloadable; downloaded software publications; interactive entertainment software; data 
recorded electronically from the internet; data recorded in machine readable form from the internet; discs, tapes, 
cartridges, cds and other magnetic, electronic or optical media, all with games software or video games.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; electronic games apparatus; audiovisual games on computer hardware platforms (not for 
use with television receivers), hand-held computer games equipment; home video game machines and hand-held video 
game machines; parts and fittings for all the aforesaid goods; board games; electronic game machines; equipment sold 
as a unit for playing card games; electronic hand-held game units; game equipment sold as a unit for playing aboard 
game, a card game; stand-alone video output games machines; electronic amusement apparatus, electronic game 
apparatus; parts and fittings for all the aforesaid goods.

Cl.41;Entertainment services in the form of electronic, computer and video games provided by means of the internet 
and other remote communications device; internet games (non downloadable); organising of games; games (not 
downloadable) played via a global computer network; education and entertainment services in the form of films, television
films, digital films and motion pictures; radio and television programmes and shows; production, editing and production 
of films, television films, digital films and motion pictures; radio and television programmes; entertainment services in the 
form of electronic, computer and video games provided by means of the internet, mobile phone and other remote 
communications device.
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Priority claimed from 28/07/2014; Application No. : 144108655 ;France 

2990787    24/11/2014
[International Registration No. : 1241670]
LOUIS VUITTON MALLETIER
2 rue du Pont-Neuf F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus for recording, transmission, reproduction of 
sound or images, magnetic recording media and sound recording disks; bags and cases for video cameras or 
photographic apparatus; compact disks, DVDs and other digital recording media; calculating machines, data processing 
equipment, computers and computer equipment; mouse pads; software; USB keys, electronic agendas, game software, 
recorded computer programs, programs for computers, for mobile telephones (downloadable software) and electronic 
publications downloadable on-line or from the Internet; optical goods, spectacles, sunglasses, goggles for sports; 
spectacle frames; spectacle lenses, contact lenses; cases for spectacles or for contact lenses; binoculars; covers for 
laptop computers; bags designed for laptop computers; cameras [photography]; signaling buoys, positioning buoys; 
telephones, mobile telephones, smartphones, tablets, personal electronic assistants and MP3 players; accessories for 
telephones, mobile telephones, smartphones, tablets, PDAs and MP3 players, particularly hands-free kits for telephones, 
batteries, covers, casings, facings, chargers, straps or lanyards, earphones; bags and cases for mobile telephones and 
telephone equipment.

Cl.14;Jewelry and jewelry products (including fashion jewelry); precious or semi-precious stones; pearls; jewelry cases 
[caskets]; rings, earrings, cuff links, bracelets, charms, broaches, chains, necklaces, pendants, key rings (trinkets or 
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fobs), tie pins, medallions, medals, jewelry for bags; jewelry boxes; trophies of precious metal; timepiece products and 
chronometric instruments, watches, wristwatches, watch bands, alarm clocks, chronometers, wall clocks, cases or 
presentation cases for timepieces; clocks (timepieces).

Cl.18;Leather and imitation leather; trunks and suitcases; traveling bags, sports bags; handbags, backpacks; beach 
bags, school bags, satchels, shopping bags; traveling trunks; travel bags for clothing and shoes; attaché cases and 
document holders, document cases, briefcases (leather goods); purses, wallets, card holders (wallets), coin purses not of 
precious metal, key cases (leather goods); boxes of leather or imitation leather; traveling sets (leather goods), boxes 
intended for toiletry articles known as "vanity cases"; pouches of leather, clutch bags (evening handbags); parasols; 
umbrellas; clothing for animals, bags for carrying animals.

Cl.25;Clothing, pullovers, vests, shirts, tee-shirts, trousers, jackets, suits, coats, raincoats, overcoats, parkas, skirts, 
dresses, shorts; pajamas, house coats, night shirts, dressing gowns; hats, caps of all kinds, gloves (clothing), neckties, 
belts (clothing), leather belts, scarves, pocket squares (clothing), sashes for wear, shawls, stockings, socks, tights, 
suspenders, stoles; underwear, lingerie; bathing suits; footwear, slippers, boots and half-boots.
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Priority claimed from 21/10/2014; Application No. : 1297885 ;Benelux 

2990813    19/02/2015
[International Registration No. : 1241100]
Rock Factory SA 
Avenue Viollier 4 CH-1260 Nyon CH

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery; essential oils, toiletry oils; cosmetics; cosmetic preparations for baths, cosmetic creams,
make-up products, toiletries; creams, oils, lotions, sprays, pencils and balms for cosmetic use; face, hand and body 
powders, gels, lotions, milks and creams for cosmetic use; beauty gels; moisturizing creams, lotions and gels; make-up 
removing creams, lotions, gels and milks; emulsions, gels and lotions for skin care; cleansing and moisturizing creams, 
oils, lotions and preparations; age-spot reducing creams; anti-aging skin care preparations; anti-aging gels; anti-aging 
moisturizers; anti-aging lotions; creams for cellulite reduction; anti-wrinkle creams; anti-aging creams; sunblock creams; 
skin tanning creams; after-sun creams; beauty serums; body masks; non-medicated scrubs for the face and body; bath 
and shower gels and salts other than for medical use; shower oils, creams and gels; lotions, creams and preparations for 
face, body, scalp, nail and hair care; hair lotions, shampoos; dentifrices.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; medicinal health care 
preparations; gels, creams and solutions for dermatological use; medicated lotions and creams for the body, skin, face 
and hands; serums; bath preparations for medical use; therapeutic preparations for the bath; thermal water; dietetic food 
and substances for medical or veterinary use, food for babies; food supplements for humans and animals; slimming 
capsules; slimming pills; slimming tea for medical use; plasters, materials for dressings; material for dental fillings and 
dental impressions; disinfectants; products for destroying vermin; fungicides, herbicides.
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Priority claimed from 17/09/2014; Application No. : MI2014C008575 ;Italy 

2990914    05/12/2014
[International Registration No. : 1241069]
SIDEG INTERNATIONAL GROUP S.R.L.
Via Lodovico Muratori, 32 I-20135 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.9;Digital organizers; electronic agendas; computerized personal organizers; loudspeakers; data storage apparatus; 
telecommunications apparatus and instruments; electronic navigational, tracking and positioning apparatus and 
instruments; photographic, cinematographic and optical apparatus and instruments; multimedia apparatus and 
instruments; remote control apparatus and instruments; teaching and instructional apparatus and instruments; data 
communication apparatus and instruments; apparatus and instruments for recording, transmission or reproduction of 
sound or images; radio apparatus and instruments; computer apparatus; navigation apparatus for vehicles [on-board 
computers]; cellular telephone apparatus; computer software applications, downloadable; personal digital assistants 
[PDAs]; audio equipment; telecommunications equipment; video equipment; data processing equipment; audio books; 
ear buds; electronic databases recorded on computer media; digital notepads; carrying cases adapted for computers; 
directional compasses; calculating machines; cables, electric; radio pagers; chronographs [time recording apparatus]; 
sound recording discs; disks, magnetic; optical discs; animated cartoons; computers; downloadable image files; 
downloadable music files; interfaces for computers; readers [data processing equipment]; magnetic tapes; notebook 
computers; computer programs [downloadable software]; computer programmes [programs], recorded; electronic 
publications, downloadable; memory cards for video game machines; answering machines; smartphones; computer 
game software; computer software, recorded; downloadable ring tones for mobile phones; tablet computers; portable 
telephones; encoded magnetic cards; electronic pocket translators; transmitters [telecommunication]; telephone 
transmitters.

Cl.35;Rental of advertising time on communication media; commercial information agencies; advertising agencies; 
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updating of advertising material; updating and maintenance of data in computer databases; business management 
assistance; commercial or industrial management assistance; business management consultancy; professional business 
consultancy; dissemination of advertising matter; distribution of samples; direct mail advertising; compilation of 
statistics; provision of commercial and business contact information; business management of hotels; business 
management for freelance service providers; computerized file management; providing business information via a web 
site; business information; commercial information and advice for consumers [consumer advice shop]; layout services 
for advertising purposes; rental of advertising space; marketing; organization of exhibitions for commercial or advertising 
purposes; web site traffic optimization; search engine optimization; presentation of goods on communication media, for 
retail purposes; economic forecasting; publication of publicity texts; advertising; on-line advertising on a computer 
network; writing of publicity texts; public relations; marketing research; marketing studies; data search in computer files 
for others; document reproduction; arranging newspaper subscriptions for others; advisory services for business 
management; pay per click advertising; systemization of information into computer databases; opinion polling.

Cl.42;Updating of computer software; electronic data storage; cloud computing; computer software consultancy; 
consultancy in the design and development of computer hardware; web site design consultancy; quality control; data 
conversion of computer programs and data [not physical conversion]; conversion of data or documents from physical to 
electronic media; creating and maintaining web sites for others; design of interior decor; industrial design; duplication of 
computer programs; computer software design; providing information on computer technology and programming via a 
web site; providing search engines for the Internet; installation of computer software; rental of computer software; 
maintenance of computer software; monitoring of computer systems by remote access; hosting computer sites [web 
sites]; computer system design; computer programming; recovery of computer data; server hosting; information 
technology [IT] consultancy; meteorological information; computer virus protection services; software as a service 
[SaaS].
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 05/09/2014; Application No. : 1295314 ;Benelux 

2991681    05/03/2015
[International Registration No. : 1241092]
Koninklijke Philips nv
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for medical applications.

Cl.10;Medical apparatus and instruments, namely imaging apparatus including x-ray apparatus and instruments.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

2991698    23/12/2014
[International Registration No. : 1241295]
Public Joint Stock Company "ALROSA"
6, ul. Lenina, g. Mirny, resp. Sakha, RU-678170 (Yakutia) (Russian Federation)

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; costume jewellery; precious stones; horological and chronometric instruments; diamonds; precious stones, 
including brilliants.

Cl.35;Advertising; business management; business administration; office functions; marketing studies; demonstration 
of goods; presentation of goods on communication media, for retail purposes; sales promotion for others, including sales 
promotion of brilliants for others.

Cl.37;Building construction; repair; installation services; drilling of wells; mining extraction, including mining of 
diamonds.

Cl.40;Treatment of materials, including faceting of precious stones.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; chemical analysis; material testing; geological 
research; oil-field surveys; geological surveys; scientific research; analysis for oil-field exploitation; geological 
prospecting.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 01/08/2014; Application No. : 30 2014 005 410.8/07 ;Germany 

2991718    29/01/2015
[International Registration No. : 1241320]
NETZSCH Pumpen & Systeme GmbH
Gebrüder-Netzsch-Straße 19 95100 Selb Germany

Proposed to be Used
IR DIVISION
Cl.7;Screw pumps (machine parts) and their parts.

Cl.37;Service and maintenance of screw pumps.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 06/03/2014; Application No. : 2014-017110 ;Japan 

2991736    24/07/2014
[International Registration No. : 1241343]
Software Cradle Co., Ltd.
3-4-5, Umeda, Kita-ku, Osaka-shi Osaka 530-0001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; computer software; computers; displays and display units for computers; electronic 
publications.

Cl.16;Manuals and answer books about computer software; printed matter.

Cl.35;Calculating services [office functions]; clerical services relating to data entry, data management and data 
generation; providing business assistance to others in the operation of data processing apparatus, namely, computers, 
typewriters, telex machines and other similar office machines; office functions, clerical services; compilation of 
information into computer databases.

Cl.41;Education and training relating to computer software; educational and instruction services relating to arts, crafts, 
sports and general knowledge; arranging, conducting and organization of seminars, conference, workshops and training 
sessions relating to computers, computer peripherals and computer software; arranging, conducting and organization of 
seminars; providing electronic publications.

Cl.42;Computer software design, computer programming, and maintenance of computer software; providing 
information and consultancy services relating to computer software design, computer programming, and maintenance of 
computer software; rental of computers; providing non-downloadable computer programs; technical advice relating to 
performance, operation and function of computers and computer software; rental of computer software; computer 
processing for designing of axial flow fans; providing information and consultancy services relating to computer 
processing for designing of axial flow fans; computer processing for computational fluid dynamics analysis.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

2991742    15/01/2015
[International Registration No. : 1241350]
SOCIETE PARISIENNE DE PARFUMS ET COSMETIQUES S.A.S
11 rue Margueritte F-75017 PARIS France

Address for service in India/Agents address:
R. K. DEWAN & CO.
PODAR CHAMBERS, S.A.BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumes, essential oils, cosmetics, hair lotions; dentifrices; depilatories; make-up removing 
products; lipstick; beauty masks; shaving products; preservatives for leather (polishes); creams for leather.

Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; whips, 
harness and saddlery; wallets; purses (coin purses); handbags, backpacks, wheeled bags; bags for climbers and 
campers, travel bags, beach bags, school bags; vanity cases (empty); collars or clothing for animals; shopping nets or 
bags, bags or small bags (envelopes, pouches) of leather for packaging.

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 06/06/2014; Application No. : 14/4096276 ;France 

2991774    25/09/2014
[International Registration No. : 1240762]
MATIERE
1 place d'Iéna F-75016 PARIS France

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials, reinforcing materials of metal for concrete, reinforcing materials of metal for building, 
beams and joists of metal, transportable buildings of metal, pipes of metal, elements and groups of public and private 
engineering structures of metal, support elements for the aforesaid structures, monuments of metal, bridges of metal, 
composite bridges of metal and other materials.

Cl.37;Private and public construction works, installation and implementation of the above-mentioned structures, 
clearing and backfilling works for the above-mentioned structures, coverings for bridges, maintenance and repair thereof; 
installation and building of bridges; building construction supervision; rental of construction equipment.

Cl.42;Services provided by engineers, professional consultancy for construction and planning relating to said works; 
architecture.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

2991778    28/01/2015
[International Registration No. : 1240764]
Deerfield Management Company, L.P.
780 Third Avenue, 37th Floor New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Market research services in the fields of pharmaceuticals, biotechnologies, medical devices, medical diagnostics, 
healthcare services, healthcare technologies, and animal health; statistical and data analysis for business purposes in the 
fields of biotechnology, pharmaceuticals, biotechnologies, medical devices, medical diagnostics, healthcare services, 
healthcare technologies, and animal health.

Cl.36;Financial services, namely, investment advising, investment management, financial analysis, financial 
consultation, capitalization analysis and advice in the fields of pharmaceuticals, biotechnologies, medical devices, 
medical diagnostics, healthcare services, healthcare technologies, and animal health; charitable financial services, 
namely, accepting and administering monetary charitable contributions.

Cl.41;Educational services, namely, conducting seminars, conferences, and educational programs all in the fields of 
pharmaceuticals, biotechnologies, medical devices, medical diagnostics, healthcare services, animal health, accepting 
and administering monetary charitable contributions, and the field of delivery of charitable services in the healthcare field,
all of the foregoing excluding educational services at the high school and college level; publishing of printed matter and 
electronic publications all in the fields of pharmaceuticals, biotechnologies, medical devices, medical diagnostics, 
healthcare services, animal health, accepting and administering monetary charitable contributions, and field of delivery of 
charitable services in the healthcare field, the foregoing excluding publishing of printed matter or publications at the high 
school and college level and alumni newsletters.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 17/03/2014; Application No. : UK00003047191 ;United Kingdom 

2991871    10/09/2014
[International Registration No. : 1240829]
Mecwash Systems Limited
Mecwash Systems Ltd, Unit A, 6400 Severn Drive, Tewkesbury Business Park TEWKESBURY Gloucestershire GL20 8SF United 
Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemical agents for cleaning; liquid cleaning compositions; cleaning solvents.

Cl.3;Cleaning, polishing, scouring and abrasive preparations; detergents.

Cl.7;Machines for cleaning parts and components; machines for degreasing parts and components.

Cl.37;Repair of machinery; maintenance of machinery.

8828



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 12/12/2014; Application No. : 668270 ;Switzerland 

2992843    09/01/2015
[International Registration No. : 1241265]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 15/12/2014; Application No. : 667783 ;Switzerland 

2992845    24/12/2014
[International Registration No. : 1241260]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 29/04/2014; Application No. : 86265560 ;United States of America 

2992846    28/10/2014
[International Registration No. : 1242194]
HotChalk, Inc.
900 E. Hamilton Ave Campbell CA 95008 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.38;Providing on-line forums for transmission of messages among computer users to facilitate teaching/learning 
processes.

Cl.41;Educational services, namely, developing curriculum for educators and educational institutions.

Cl.42;Providing temporary use of online, non-downloadable software applications for curriculum management, lesson 
planning, assignment distribution, collection, and grading, progress reporting and creating websites in the field of online 
education, with or without advertising content; providing temporary use of online, non-downloadable multiple-party 
collaborative software for creating, administering, and sharing electronic database of educational course content; 
providing temporary use of online, non-downloadable software for use in district-wide reporting of class progress and 
class performance, conducting interactive parent teacher conferences, and for providing early warnings/automated 
notifications to parents and teachers for struggling students; providing temporary use of online, non-downloadable 
software for creating and administering online educational interactive discussion forums to support and facilitate 
teaching/learning processes in a primary, secondary, or tertiary school environment.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 25/06/2014; Application No. : 013029046 ;European Union 

2992849    15/12/2014
[International Registration No. : 1242222]
KSB Aktiengesellschaft
Johann-Klein-Str. 9 67227 Frankenthal Germany

Proposed to be Used
IR DIVISION
Cl.7;Generating plants; turbines for power generation; machines and devices for energy generation, energy saving and 
energy recovery; control mechanisms for machines, engines or motors; turbine shafts (parts of machines); turbine blades 
for power generation; emergency power supply generators; hydraulic turbines; installations for ecological power 
generation.

Cl.11;Installations for heating, cooling, air conditioning, ventilating, steam generating, water supply and water 
treatment purposes, the aforesaid goods being operated with renewable energy; taps for the control of water flow; 
draught accelerators; installations for sanitary purposes; purification installations for sewage; regulating apparatus for 
water apparatus.

Cl.40;Energy production; rental, leasing and/or providing of parts and components for the operation of installations for 
generating or converting energy.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

 

Priority claimed from 08/04/2014; Application No. : 30 2014 002 446.2/35 ;Germany 

2992855    30/09/2014
[International Registration No. : 1242377]
Bayern Tourismus Marketing GmbH
Arabellastraße 17 81925 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Marketing, marketing in public locations, advertising, conducting of advertising events locally for the local area 
and for local businesses and associations in the media as well as through posters, small posters, prospectuses and 
printed matter; advertising, planning and organizing advertising campaigns, advertising over the Internet for others, 
intermediary services relating to the provision of addresses; intermediary services in the field of providing contracts for 
others for provision of services; marketing services, advertising including promotion of products and services of third 
parties through sponsoring arrangements; conducting of advertising events (sponsored) for cultural, sporting, social and 
environmental purposes; business management and organization consultancy, professional business consultancy, 
business management and organization consultancy; advice on improving quality and quality assurance; business 
management assistance; business administration; office functions; publication and distribution of printed matter for 
advertising purposes; publication of published and printed matter in electronic form, as well as over the Internet, for 
advertising purposes; production of advertising films.

Cl.39;Transport of goods or people; arrangement of travel and tours; transport of goods or people; arrangement of 
travel and tours; travel agency services in particular consultancy and booking services for travel tours; providing travel 
services (included in this class); organization of travel tours; escorting of travelers; organization of sightseeing tours.

Cl.43;Temporary accommodation, guest rooms and restaurants (food), booking of temporary accommodation, catering 
services; rental of temporary accommodation, apartments and holiday homes.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 09/07/2014; Application No. : 013067021 ;European Union 

2992865    18/12/2014
[International Registration No. : 1242409]
CHIRANA T.Injecta, a. s.
Nám. Dr. Alberta Schweitzera 194 SK-916 01 Stará Turá Slovakia

Address for service in India/Attorney address:
INTEPAT IP SERVICES PVT LTD
NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, JP NAGAR, 6TH PHASE, BANGALORE-560078.

Proposed to be Used
IR DIVISION
Cl.10;Needles for medical purposes; suture needles; acupuncture needles; needle holders for surgical use; fistula 
needles; hypodermic needles; biopsy needles; needles for surgical purposes; needles for medical purposes; needles for 
medical use; needles for dental purposes; needles for syringes; insufflation needles; injection needles; injection needles 
for medical use; disposable needles for hypodermic syringes; hypodermic needles for use in renal dialysis; 
cardiovascular needles; silicone lace combined with a needle for use in the retraction of arteries during surgery; silicone 
lace combined with a needle for use in the retraction of veins during surgery; syringes for injections; hypodermic 
syringes; syringes for medical use; urethral syringes; push syringes for medical use; urethral probe syringes; vaginal 
syringes; automatic medical apparatus for dosing humans by injection; automatic medical apparatus for dosing animals 
by injection; hypodermic injection apparatus; hypodermic syringes for use in administering injection substances; 
hypodermic syringes for injections for medical purposes; injection instruments without needles; injection sleeves for 
medical use; syringes for dental purposes; syringes in the nature of pens; injectors for medical purposes; liquid 
chromatography injectors for medical use; disposable hypodermic syringes for medical use; disposable hypodermic 
syringes for surgical use; disposable syringes; uterine syringes; inflation syringes for medical or surgical use; dental 
syringes; thread, surgical; catgut; suture materials; surgical drapes; thread for medical use; bandages, elastic; knee 
bandages, orthopedic; plaster bandages for orthopaedic purposes; suspensory bandages; bandages for joints, 
anatomical; cannulae; lancets; blood lancets; disposable lancets for finger puncture; tonometers; tonometers for 
measuring [medical purposes]; aerosol dispensers for medical purposes; pumps for medical use in dispensing 
pharmaceuticals from containers; aerosol dispensers for medical purposes; cups for dispensing medicine; balling guns; 
electric acupuncture instruments; stethoscopes; enema apparatus for medical purposes; dialyzers.

Cl.35;Retail and wholesale services with following goods: needles for medical purposes, suture needles, acupuncture 
needles, needle holders for surgical use, fistula needles, hypodermic needles, biopsy needles, needles for surgical 
purposes, needles for medical purposes; retail and wholesale services with following goods: needles for medical use, 
needles for dental purposes, needles for syringes, insufflation needles, injection needles, injection needles for medical 
use, disposable needles for hypodermic syringes, hypodermic needles for use in renal dialysis, cardiovascular needles; 
retail and wholesale services with following goods: silicone lace combined with a needle for use in the retraction of 
arteries during surgery, silicone lace combined with a needle for use in the retraction of veins during surgery; retail and 
wholesale services with following goods: syringes for injections, hypodermic syringes, syringes for medical use, urethral 
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syringes, push syringes for medical use, urethral probe syringes, vaginal syringes, automatic medical apparatus for 
dosing humans by injection; retail and wholesale services with following goods: automatic medical apparatus for dosing 
animals by injection, hypodermic injection apparatus, hypodermic syringes for use in administering injection substances, 
hypodermic syringes for injections for medical purposes, injection instruments without needles, injection sleeves for 
medical use, syringes for dental purposes; retail and wholesale services with following goods: syringes in the nature of 
pens, injectors for medical purposes, liquid chromatography injectors for medical use, disposable hypodermic syringes 
for medical use, disposable hypodermic syringes for surgical use; retail and wholesale services with following goods: 
disposable syringes, uterine syringes, inflation syringes for medical or surgical use, dental syringes, thread, surgical, 
catgut, suture materials, surgical drapes, thread for medical use; retail and wholesale services with following goods: 
elastic bandages, knee bandages, orthopedic, plaster bandages for orthopaedic purposes, suspensory bandages, 
bandages for joints, anatomical, cannulae, lancets, blood lancets, disposable lancets for finger puncture, tonometers, 
tonometers for measuring [medical purposes], aerosol dispensers for medical purposes; retail and wholesale services 
with following goods: pumps for medical use in dispensing pharmaceuticals from containers, aerosol dispensers for 
medical purposes, cups for dispensing medicine, balling guns, electric acupuncture instruments, stethoscopes, enema 
apparatus for medical purposes, dialyzers.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 10/07/2014; Application No. : 013072848 ;European Union 

2992970    17/12/2014
[International Registration No. : 1241806]
RIEGL Laser Measurement Systems GmbH
Riedenburgstr. 48 A-3580 Horn Austria

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, data media; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; laser distance measuring equipment; 2-D- and 3-D-
laser scanners; terrestrial, mobile, airborne, and shipborne laser scanners; laser scanners for use with, and on, manned 
and unmanned land, water and air vehicles of all kinds; optical reflectors, in particular being laser targets; software for all 
of the aforesaid products; components for all the aforesaid goods.

Cl.12;Apparatus for locomotion by land, air or water; vehicles, for land, air and sea; manned and unmanned aircraft, 
helicopters and gyrocopters; flight drones; all of the aforesaid goods also for landscape, cityscape, building, cave, 
mining, underwater and cloud surveying, in particular by means of laser technology; component parts for all the aforesaid 
goods.

Cl.42;Research and technological services; engineering services; design of computer hardware and/or software 
relating to data processing equipment and computers, laser rangefinders, 2 and 3D laser scanners, terrestrial, mobile, air 
and sea-borne laser scanners, land, air and water vehicles for agricultural, urban, building, cave, mountain, underwater 
and cloud surveying, in particular by means of laser technology; agricultural, urban, building, cave, mountain, underwater 
and cloud surveying; material testing; research in the field of environmental protection; geological-topological research; 
geological research; underwater exploration; meteorological forecasting; all of the aforesaid services being provided in 
particular by means of manned and unmanned land, air and water vehicles and in particular by means of laser technology.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

 

Priority claimed from 23/06/2014; Application No. : 2014-051998 ;Japan 

2992979    01/10/2014
[International Registration No. : 1241808]
NLA Co.,Ltd.
3-20 Tenyamachi, Hakata-ku, Fukuoka-shi Fukuoka 812-0025 Japan
SENDO Junko
9-5-310, Okubo 3-chome, Shinjuku-ku Tokyo 169-0072 Japan

Proposed to be Used
IR DIVISION
THE JAPANESE CHARACTER APPEARING ON THE MARK REPRESENT THE WORDS BISHONEN MEANS BEAUTIFUL 
BOY

Cl.16;Printed matter; leaflets; pamphlets.

Cl.35;Retail services or wholesale services for soft drinks; retail services or wholesale services for beers; retail 
services or wholesale services for alcoholic beverages; sales promotion for others; marketing; market analysis and 
research services.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 22/04/2014; Application No. : 658688 ;Switzerland 

2992995    20/10/2014
[International Registration No. : 1241861]
Seilfabrik Ullmann AG
Gaiserwaldstrasse 16 CH-9015 St. Gallen Switzerland

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Cables, wires of metal, chains, ropes of steel.

Cl.22;Ropes, string, cords for packaging, straps, nets, rope ladders.

Cl.28;Tennis strings; game apparatus for children, including swings, climbing nets, rockers, rope ladders, tree huts 
comprising cords and nets, bridges and tunnels comprising nets, dove nests, stork nests, feathered nest rockers, 
climbing towers; hammocks and climbing ropes (as playground equipment).
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 17/06/2014; Application No. : 30 2014 050 271.2/07 ;Germany 

2995119    15/12/2014
[International Registration No. : 1242248]
Garlock GmbH
Falkenweg 1 41468 Neuss Germany

Proposed to be Used
IR DIVISION
Cl.7;Fittings and housings, in particular but not exclusively for chemical, petrochemical, process engineering and 
transport industry purposes; replacements for devices and apparatus for conducting and processing gases and liquids, 
in particular valves and pistons for compression technology.

Cl.17;Sealants, sealing material, in particular but not exclusively non-metallic gaskets, flat sealing materials, levelling 
ring seals, shaft seals, gland packings, expansion joints; inflatable gaskets, membranes and seal lips; joint material; 
sealing rings, in particular o-rings; seals for milk pipes.

Cl.37;Repair and maintenance services for devices and apparatus for sealing conduits and housings, in particular but 
not exclusively in the field of compression technology.

Cl.42;Engineering, in particular but not exclusively in the field of sealing technology; planning of sealing systems.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 31/03/2014; Application No. : 86237989 ;United States of America 

2995534    29/09/2014
[International Registration No. : 1242315]
Bain & Company Inc.
131 Dartmouth Street Boston MA 02116 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting and information services; business consulting services, namely, customer and employee 
surveys, metrics and feedback processes for comparing, rating the quality of and improving performance, products, 
services, pricing, sales and marketing, customer experience and customer service; business consulting services, namely, 
customer and employee satisfaction and loyalty services.

Cl.41;Business training consulting services and employee training services; providing online publications in the nature 
of reports, articles, and newsletters and publication of printed matter in the field of business training consulting services 
and employee training services; providing online publications in the nature of reports, articles, and newsletters and 
publication of printed matter in the field of business consulting and information services; providing online publications in 
the nature of reports, articles, and newsletters and publication of printed matter in the field of business consulting 
services, namely, customer and employee surveys, metrics and feedback processes for comparing, rating the quality of 
and improving performance, products, services, pricing, sales and marketing, customer experience and customer service;
providing online publications in the nature of reports, articles, and newsletters and publication of printed matter in the 
field of business consulting services, namely, customer and employee satisfaction and loyalty services; educational 
services, namely, providing web-based and classroom training of business leaders and employees for certification in the 
fields of profitable growth, improving performance, products, services, pricing, sales and marketing, customer experience 
and customer service, and customer and employee satisfaction and loyalty; providing online publications and publication 
of printed matters for the aforementioned educational services.
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Priority claimed from 01/07/2014; Application No. : VA 2014 01550 ;Denmark 

2995538    09/12/2014
[International Registration No. : 1242319]
H. Lundbeck A/S
Ottiliavej 9 DK-2500 Valby Denmark

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; vaccines; pharmaceutical preparations and substances for the 
prevention and treatment of disorders and diseases in, generated from or acting on the central nervous system; 
pharmaceutical preparations and substances for the prevention and treatment of disorders and diseases in, generated 
from or acting on the brain; pharmaceutical preparations and substances acting on the central nervous system; central 
nervous system stimulants; pharmaceutical preparations and substances for the prevention and treatment of psychiatric 
and neurological disorders and diseases; pharmaceutical preparations and substances for the prevention and treatment 
of Alzheimer's disease and disorder, depression, mood disorder, psychosis, stroke, anxiety, epilepsy, multiple sclerosis, 
porphyria, Huntington's disease and disorder, insomnia, Parkinson's disease and disorder, schizophrenia, bipolar 
disorder and disease, oncology, pain, alcoholism and dependency; preparations, substances, reagents and agents for 
diagnostic and medical purposes.

Cl.41;Arranging and conducting seminars, conferences, symposiums, workshops (training) and courses; educational 
and training services in the field of research and development, science, clinical tests and trials, diagnostic, medicine, 
pharmaceuticals, disorders, diseases, treatment and prevention; educational and training services in the field of research 
and development, science, clinical tests and trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment 
and prevention provided electronically, on-line, via cable or Internet or other electronic media; arranging and conducting 
of expert forums, including on-line, in the form of seminars, conferences, symposia, workshops (education) and courses; 
on-line training programs; providing on-line publications (not downloadable), including of books, reports, brochures, 
booklets, leaflets, including patient information leaflets, magazines, journals, teaching and educational material in the 
field of research and development, science, clinical tests and trials, diagnostic, medicine, pharmaceuticals, disorders, 
diseases, treatment and prevention.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; providing software and access to data and information in the field of research and development, science, 
clinical tests and trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and prevention; arranging 
and conducting of expert forums, including on-line, in the field of research and development, science, clinical tests and 
trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and prevention; pharmaceutical research 
and development; scientific and technological services and research in the field of disorders, diseases and prevention; 
scientific and technological services and research in the field of the central nervous system, brain disorders and central 
nervous system related disorders, diseases and pharmaceuticals; medical research, trials and tests; clinical research, 
trials and tests; diagnostic research and tests, including clinical trials; providing for medical and medicinal information in 
the field of research and development, science, clinical tests and trials.

Cl.44;Medical services; services in the field of psychiatry and psychology; advice related to medical and 
pharmaceutical preparations and substances; medical clinical services; medical treatment services; therapeutic treatment 
services; healthcare and medical services related to central nervous system disorders, diseases and pharmaceuticals; 
providing for medical and medicinal information in the field of diagnostic, medicine, pharmaceuticals, disorders, 
diseases, treatment and prevention; medical information services; providing on-line medical data and analyses designed 
to provide patients and clients customized information, including medical dose, diagnosis, therapeutic issues and 
medical management.
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2995573    01/10/2014
[International Registration No. : 1242332]
T.RAD Co., Ltd.
25-3, Yoyogi 3-chome, Shibuya-ku Tokyo 151-0053 Japan

Proposed to be Used
IR DIVISION
Cl.7;Parts and heat exchangers for construction machines; parts and heat exchangers for loading-unloading machines; 
motors and engines [not for land vehicles]; parts for motors and engines; heat exchangers for motors and engines; parts 
and heat exchangers for agricultural machines; heat exchangers for exhaust system of automobiles, vessels and railway 
rolling stock.

Cl.12;Parts for automobiles; parts for vessels; parts for railway rolling stock; tipping apparatus, parts of railway freight 
cars; pusher cars for mining; puller cars for mining; non-electric prime movers for land vehicles [not including "their 
parts"]; AC motors or DC motors for land vehicles [not including "their parts"].
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2995628    08/08/2014
[International Registration No. : 1242152]
Open Country Dairy Limited
52 Highbrook Drive, East Tamaki Auckland 2013 NZ

Proposed to be Used
IR DIVISION
Cl.5;Food for infants and invalids in this class including milk or milk based products; dietetic substances adapted for 
medical use; milk powder for babies; nutritional supplements; food and dietary supplements for human consumption.

Cl.29;Dairy products in this class; milk and milk products; condensed milk; milk powder and dried milk; milk products 
fortified with added nutrients, vitamins and/or minerals; milk substitutes in this class; cream (dairy products); butter; 
edible oils and fats; proteins and protein products for human consumption; cheese including cottage cheese, cream 
cheese, soft and hard cheeses; whey; casein.

Cl.35;Wholesale and retail services for foodstuffs, dairy products; consultancy, advisory and information services 
relating to the foregoing.
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Priority claimed from 17/06/2014; Application No. : UK0000306255 ;United Kingdom 

2996300    17/12/2014
[International Registration No. : 1242230]
COACH IN A BOX HOLDINGS LIMITED 
Holbrook Court, Cumberland Business Centre, Northumberland Road Portsmouth PO5 1DS GB

Proposed to be Used
IR DIVISION
Cl.9;Software for training and coaching; CDs, DVDs and data storage devices; downloadable software applications; 
downloadable electronic publications; downloadable audio or audio-visual resources; software for management of 
business coaching, business mentoring and business training services.

Cl.16;Paper, cardboard and printed matter made from these materials, not included in other classes; printed training, 
teaching and instructional materials; stationery.

Cl.35;Business management services; business consultancy services; business advice.

Cl.41;Provision of training; organisation and provision of workshops, seminars, group coaching, lectures and 
conferences; business coaching services; provision of business coaching and mentoring training programmes; business 
mentoring services; leadership training services; business management training services; provision of information 
relating to business coaching, business training, mentoring and to leadership training; providing online (non-
downloadable) electronic publications.
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2996303    22/12/2014
[International Registration No. : 1242231]
TEISSEIRE FRANCE
482 Avenue Ambroise Croizat F-38920 CROLLES France

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; coffee, tea, chocolate beverages where caramel is 
predominant flavour and ingredient; flour and preparations made from cereals, bread, pastry and confectionery, ices; 
honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; flavouring syrups to add to 
beverages; flavouring syrups to add to food or to use in conjunction with food; ice; sandwiches; prepared meals 
consisting primarily of pasta or rice; noodle-based prepared meals; pizzas, pies and pasta dishes; ice creams; sorbets; 
frozen ice products; iced lollies; chocolate; chocolate bars; chocolate eggs; christmas tree decorations [edible]; sweets 
(candy).

Cl.32;Mineral and aerated waters, non-alcoholic beverages and preparations for making beverages, fruit beverages 
(non-alcoholic), fruit juices; syrups and concentrates for beverages; powders and pastilles for effervescing beverages; 
non-alcoholic cocktails; vegetable juices (beverages); fruit nectars; sodas; sherbets (beverages); aperitifs, non-alcoholic; 
fruit flavoured drinks; energy drinks; lemonades.
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2996348    23/12/2014
[International Registration No. : 1242247]
Public Joint Stock Company "ALROSA"
6, ul. Lenina, g. Mirny, resp. Sakha, RU-678170 (Yakutia) (Russian Federation) 

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery; costume jewellery; precious stones; horological and chronometric instruments; diamonds; precious stones, 
including brilliants.

Cl.35;Advertising; business management; business administration; office functions; marketing studies; demonstration 
of goods; presentation of goods on communication media, for retail purposes; sales promotion for others, including sales 
promotion of brilliants for others.

Cl.37;Building construction; repair; installation services; drilling of wells; mining extraction, including mining of 
diamonds.

Cl.40;Treatment of materials, including faceting of precious stones.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; chemical analysis; material testing; geological 
research; oilfield surveys; geological surveys; scientific research; analysis for oil-field exploitation; geological 
prospecting.

8846



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 22/04/2014; Application No. : 012808631 ;European Union 

2996353    10/10/2014
[International Registration No. : 1241803]
SYNTHON HOLDING B.V.
Microweg 22 NL-6545 CM Nijmegen

Proposed to be Used
IR DIVISION
Cl.35;Office functions relating to the registration of pharmaceutical preparations; compiling registration files, for 
others; procurement of contracts for others; commercial administration of the licensing of goods.

Cl.40;Treatment of materials on request, for others, for the manufacture of pharmaceutical preparations; treatment of 
materials, for others, for the manufacture of pharmaceutical preparations; custom manufacture of biopharmaceuticals; 
custom manufacture of medicines, for others; custom manufacture of preparations and raw materials for the 
pharmaceutical industry.

Cl.42;Consulting services in the field of pharmaceutical research; biomedical research services; chemistry and biology 
laboratories; scientific laboratory services; pharmaceutical research and development in the pharmaceutical field; 
information relating to medical and scientific research in the field of pharmaceutical preparations; providing information 
on the results of clinical trials for pharmaceutical preparations; quality control of products for the purpose of certification; 
laboratory research and laboratory analysis; research and design for the pharmaceutical industry; research and 
development for others; drug discovery; testing in the context of quality control; conducting clinical trials for 
pharmaceutical preparations; conducting quality control of pharmaceutical preparations; providing information and data 
relating to medical research and developments; scientific and medical research and development; development of 
medicines to be sold by and under the trademark of third parties; development of pharmaceutical ingredients for the 
pharmaceutical industry.

Cl.45;Management of industrial property and copyright by means of licence agreements (legal services); licensing of 
intellectual property; management of industrial property and copyright by issuing licences to others (legal services); legal 
extensions relating to the retention of intellectual property, for others.
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Priority claimed from 15/12/2014; Application No. : 667786 ;Switzerland 

2997102    24/12/2014
[International Registration No. : 1241927]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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2997104    06/11/2014
[International Registration No. : 1241937]
VitalSmarts, LC
282 W. River Bend Lane Provo UT 84604 United States of America

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded CDs featuring information and instruction on communication skills, building teamwork, developing 
and enriching personal, team and inter-organizational relationships, developing leadership skills, improving 
organizational culture, management skills for individuals, teams, and organizations, creating accountability, improving 
performance, and ensuring execution, improving performance.

Cl.16;Printed materials, namely, manuals, handbooks, newsletters, and magazines, all in the fields of developing 
communication skills, building teamwork, developing and enriching personal, team, and inter-organizational 
relationships, developing leadership skills, improving organizational culture, developing, management skills for 
individuals, teams, and organizations, creating accountability, improving performance and execution.

Cl.41;Educational services, namely, conducting programs, seminars, and training all in the fields of developing 
communication skills, building teamwork, developing and enriching personal, team and inter-organizational relationships, 
developing leadership skills, improving organizational culture, developing management skills for individuals, teams, and 
organizations, creating accountability, improving performance and execution.
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Priority claimed from 13/02/2014; Application No. : 30 2014 024 099.8/07 ;Germany 

2997113    07/08/2014
[International Registration No. : 1241957]
InterProducTec Consulting GmbH & Co. KG
Amalienstrasse 89 80799 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric apparatuses and machines for food processing and treatment; machines and parts thereof for processing 
of food, in particular bakery machines, in particular flour sifter machines, kneaders for edible pastes, dividing machines 
for edible pastes, linear and circular moulds for edible pastes [parts of machines], automatic dividing, moulding and 
processing machines for edible pastes of bread rolls, conveyor belts and conveyors for transport of edible pastes, as well 
as parts of the aforementioned goods, automatic conditioning installations for bread, in particular roll out machines and 
packaging machines.

Cl.9;Electric and electronic apparatuses and instruments for data acquisition, regulating and control of baking, roasting,
boiling, smoking and production installations of food; electronic master control systems, particularly consisting of data 
stations controlling and monitoring the operating schedule and operating status of an installation or parts thereof, display 
apparatuses for displaying the operating status of the installation or parts thereof and devices, apparatuses and 
instruments for inputting and transmitting of control commands to the installation or parts thereof (as far as included in 
this class); electronic devices and systems consisting thereof for monitoring of industrial food systems, in particular by 
means of computer networks, in particular electronic devices and systems consisting thereof for monitoring and 
regulating a food heating process, in particular on the basis of machine learning, in particular electronic devices and 
systems consisting thereof for monitoring and regulating of production installations of food, in particular on the basis of 
machine learning.

Cl.11;Bread-making machines; bread baking machines; bread toasters; hot air apparatuses; electric heating 
apparatuses; ovens for industrial purposes; roasters; coffee roasters; cooking apparatuses and installations; electric 
cooking utensils; kitchen ranges; cooking rings; cookers; malt roasters; microwave ovens; microwave ovens for 
industrial purposes; bakery provers/bakery proofers; ovens, baking ovens for industrial purposes, in particular baking 
cabinets; as well as parts for the aforementioned apparatuses and devices.

Cl.37;Installation and maintenance of monitoring, regulating or control devices for production installations of food, in 
particular ovens or food heating machines, in particular on the basis of machine learning; installation and maintenance of 
computer hardware for network systems for monitoring, regulating or control of production installations of food, in 
particular of ovens or food heating machines, in particular on the basis of machine learning.

Cl.42;Updating of computer software; installation of computer software, in particular for monitoring, regulating or 
control of production installations of food, of ovens or of food heating machines, in particular on the basis of machine 
learning; duplication of computer programs; computer software design; rental of computer software; maintenance of 
computer software; computer software consultancy; computer system analysis; computer system design; computer 
rental; engineering; monitoring of computer systems by remote access, in particular via the Internet, in particular for 
industrial bakery; physics; rental of web servers; implementation of computer software in networks for industrial 
bakeries, technical monitoring services for industrial food systems.
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Priority claimed from 21/03/2014; Application No. : UK00003048068 ;United Kingdom 

2997120    17/09/2014
[International Registration No. : 1241963]
Roger Aoun
9 Grants Close London NW7 1DD United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Anti-aging creams; age spot reducing creams; anti-wrinkle creams; non-medicated skin creams with essential oils 
for use in aromatherapy; after-sun gels; artificial sun tanning preparations; self-tanning creams; baby oils; foundation 
creams; bath oil; beauty masks; body creams; body mask creams; body masks; body oil; body oil spray; body scrub; skin
bronzing creams; cleaning compositions in the nature of spot remover; cosmetics; cosmetics for bronzing the skin; 
moisturizing preparations for the skin; creams for whitening the skin; creams for cellulite reduction; creams for tanning 
the skin; cuticle creams; depilatories; exfoliant creams; non-medicated face creams; facial cleansers; facial creams; facial 
masks; facial scrubs; facial toners; facial washes; hair creams; hair removing creams; hand cleansers; non-medicated 
hand washes; lip balm; lip gloss; lipstick; lotions for cellulite reduction; make-up foundations; massage oil; moisturizing 
creams; nail creams; non-medicated foot creams; non-medicated scalp treatment creams; perfumed soap; non-medicated 
cosmetic preparations for the scalp; shaving creams; aftershave; skin cleansing creams; skin toners; soap; spot remover;
sun-blocking lipsticks; skin bronzing creams; sun tan lotion; sun tan oil; sun-block lotions; sun-tanning oils; tanning 
creams; tanning gels; wipes impregnated with a skin cleanser; perfumery products namely perfumes, eau de cologne, 
perfumed water, skin lotions, soaps, bath and shower foaming compositions and gels; anti-perspirants and deodorants; 
bath salts; bubble bath.

Cl.5;Medicated face creams; medicated skin care lotions; medicated skin creams; pharmaceutical preparations in the 
nature of acne cleanser medications; dietetic food and substances, namely, nutritional meal replacement bars adapted for 
medical use for individuals undergoing medical treatments; medicated face scrubs; medicated foot creams; medicated 
night creams; pharmaceutical preparations containing peptones as an active ingredient for use in the treatment of viral 
infections; pharmaceutical preparations for skin care; medicated hand, foot, body, face and skin scrubs for medical use; 
skin care creams for medical use; health food supplements.

Cl.44;Beauty consulting services in the selection and use of cosmetics, toiletries, perfumery and beauty treatments; 
advisory services relating to beauty, perfumery, makeup and skin and hair treatment; beauty salons; providing beauty 
treatments, namely, manicures, pedicures, facials, skin care, depilatory hair removal services, cosmetology services, 
hairdressing services; health services, namely, aromatherapy services; health spa services, namely, cosmetic body care 
services.
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Priority claimed from 01/04/2014; Application No. : 1286404 ;Benelux 

2997125    18/09/2014
[International Registration No. : 1241972]
CHOCOLAND, besloten vennootschap met beperkte aansprakelijkheid
Oudenaardestraat 162 b B-9870 Zulte (Olsene)

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, cocoa-based beverages, chocolate beverages, cookies, cookies with chocolate, cake, 
chocolate cake; confectionery, sweets, pudding, cereal preparations, prepared desserts made of ice-cream, chocolate, 
confectionery and pastries; beverages based on coffee.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit drinks and fruit juices; syrups and 
other preparations for making beverages; energy drinks; drinks based on guarana; non-alcoholic beverages containing 
plant extracts, vegetable extracts and/or fruit extracts.
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Priority claimed from 23/10/2014; Application No. : 013398722 ;European Union 

2997140    05/11/2014
[International Registration No. : 1241987]
Sartorius Stedim Biotech GmbH
August-Spindler-Strasse 11 37079 Göttingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Mixing machines; mixers (machines); industrial machines for cultivating microorganisms, cells, or other biological 
material.

Cl.9;Apparatus for the cultivation of microorganisms, cells, or other biological material; scientific instruments, 
apparatus and devices, including laboratory apparatus; cell culture recipients with sensors; laboratory receptacles and 
laboratory equipment for cultivating, incubating, staining and analysing biological materials including microorganisms, 
cells and tissue; laboratory shakers; apparatus for mixing biopharmaceutical media, in particular by vibration, shaking, 
rotation and wave movement; parts for the aforesaid goods, included in this class; computer software.

Cl.37;Installation, maintenance and repair of machines or apparatus for the cultivation of microorganisms, cells, or 
other biological material, scientific instruments, apparatus and equipment, including laboratory equipment, laboratory 
shakers and apparatus for mixing biopharmaceutical media, in particular by vibration, shaking, rotation and wave motion.

Cl.42;Installation of software.
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Priority claimed from 02/04/2014; Application No. : 14298250 ;China 

2997145    30/09/2014
[International Registration No. : 1241988]
SZ DJI Technology Co., Ltd. 
6/F, HKUST SZ IER Building, No. 9, Yuexing 1st Road, South District, Hi-Tech Park Shenzhen, 518057 Guangdong Province CN

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; naval signalling apparatus; navigational instruments; cameras [photography]; 
detectors; optical lenses; remote control apparatus; printed circuits; electric installations for the remote control of 
industrial operations; batteries, electric; all aforementioned goods not for use in or related to automobiles.

Cl.12;Remote control air vehicles, other than toys; vehicles for locomotion by air; air bags [safety devices for air 
vehicle]; parachutes; aeronautical apparatus, machines and appliances; aircraft; amphibious airplanes; air vehicles; 
screw-propellers; suspension shock absorbers for air vehicles.

Cl.28;Apparatus for games (excluding games related to toy cars); games (excluding games related to toy cars); scale 
model kits (toys) (excluding scale model cars); toys (excluding toy cars and scale model cars); balls for games; body-
building apparatus; machines for physical exercises; ornaments for Christmas trees, except illumination articles and 
confectionery. 

8854



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

2997162    22/09/2014
[International Registration No. : 1241989]
China National Chemical Corporation
No. 9 Beituchengxilu, Chaoyang District Beijing City China

Proposed to be Used
IR DIVISION
Cl.1;Chlorine; caustic alkali; silicon; water-softening preparations; biochemical catalysts; chemical preparations for use 
in photography; epoxy resins, unprocessed; manure for agriculture; fire extinguishing compositions.

Cl.2;Dyestuffs; colorants; whites [colorants or paints]; whites [colorants or paints]; pigments; titanium dioxide 
[pigment]; food colorants; printing ink; paints; anti-corrosive preparations; mastic [natural resin].

Cl.3;Soap; cakes of toilet soap; dry-cleaning preparations; scale removing preparations for household purposes; 
lacquer-removing preparations; shining preparations [polish]; grinding preparations; perfumery; cosmetics; dentifrices.

Cl.4;Lubricating oil; lubricating grease; petrol; diesel oil; kerosene; motor fuel; firelighters; paraffin; illuminating wax; 
dust removing preparations.

Cl.5;Vitamin preparations; preparations for callouses; capsules for medicines; germicides; nutritional additives for 
medical purposes; depuratives; chemical preparations for veterinary purposes; vermin destroying preparations; tissues 
impregnated with pharmaceutical lotions; teeth filling material.

Cl.17;Plastic film, not for wrapping; gum, raw or partly processed; synthetic rubber; caulking materials; artificial resins 
[semi-finished products]; flexible tubes, not of metal; non-conducting materials for retaining heat; insulating oils; 
insulators; waterproof packings.
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Priority claimed from 18/06/2014; Application No. : 1629276 ;Australia 

2997590    14/11/2014
[International Registration No. : 1242007]
Sushi Train (Australia) Pty Ltd
PO BOX 721 BEENLEIGH QLD 4207 Australia

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; plastic 
materials for packaging (not included in other classes).

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruits and vegetables; jellies, jams, 
compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice; sushi.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Advertising; business management; business administration; office functions; retailing services; organisation 
and management of loyalty programmes; organisation and management of customer loyalty programmes; sales 
promotions through customer loyalty programmes (for others); organisation, operation and supervision of customer 
loyalty schemes.

Cl.43;Provision of food and drinks; restaurant services; take-away (fast-food) services; catering services; sushi bars; 
snack bars; food preparation services; food cooking services.
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Priority claimed from 22/10/2014; Application No. : 228910 ;Greece 

2997591    18/12/2014
[International Registration No. : 1242011]
SPYRIDON-DIOGENIS PAPATHEOCHARIS
58 Poseidonos Avenue GLYFADA Greece

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; live animals; fresh fruits 
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and vegetables; seeds; natural plants and flowers; foodstuffs for animals; malt.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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2997592    08/01/2015
[International Registration No. : 1242013]
PERNOD RICARD
12, place des Etats-Unis F-75016 PARIS France

Proposed to be Used
IR DIVISION
Cl.33;Wines, sparkling wines, liqueurs, spirits, eaux-de-vie and alcoholic cocktails and preparations made on the basis 
of these products.

Cl.35;Advertising, namely distribution of samples, prospectuses and advertising material; customer loyalty services 
and customer club services for commercial, promotional and/or advertising purposes; organization of events, exhibitions, 
fashion shows, all for commercial purposes; presentation of goods on communication media for retailing; advertising 
services; organization of commercial fairs.

Cl.41;Night club and club services; services in connection with the tasting of alcoholic beverages and services in 
connection with oenology clubs for training or education; organization of games, competitions, events, parties, shows, 
exhibitions in the field of education or entertainment; organization of conferences, seminars, congresses, exhibitions, 
events for cultural and educational purposes relating to alcoholic beverages and oenology; editing and/or publishing, 
including on global telecommunication networks (similar to the Internet) or private or restricted access networks 
(intranets), particularly of texts, illustrations, books, journals, newspapers. periodicals, magazines, catalogs and 
information media of all kinds in connection with alcoholic beverages and oenology.

Cl.43;Bar services; restaurant services; provision of food and drink.
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Priority claimed from 17/12/2014; Application No. : 013582267 ;European Union 

2997594    18/12/2014
[International Registration No. : 1242025]
TecAlliance GmbH
Steinheilstrasse 10 85737 Ismaning Germany

Proposed to be Used
IR DIVISION
Cl.9;Data carriers of all kinds recorded with computer software.

Cl.35;Compilation and systemization of information into computer and internet databases; updating and management 
of information in computer and internet databases; commercial information agencies, business investigations and 
inquiries, business research, business management and organization consultancy, arranging and conducting of 
transactions in trade and business for others, arranging of contracts concerning the purchase and sale of goods, 
arranging of contracts for others concerning the rendering of services, document reproduction.

Cl.37;Providing information in regard of the repair of motor land vehicles and spare parts of motor land vehicles.

Cl.38;Rental of access time to computer databases, providing access to information in regard of the repair of motor 
land vehicles and spare parts of motor land vehicles via the internet.

Cl.42;Computer programming, computer software design, updating of computer software, consultancy in the field of 
computer hardware and software, rental of computer software, recovery of computer software, maintenance of computer 
software, computer system analysis.
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Priority claimed from 02/06/2014; Application No. : 30 2014 003 708.4/10 ;Germany 

2997595    02/12/2014
[International Registration No. : 1242026]
Bernhard Förster GmbH
Westliche Karl-Friedrich-Straße 151 75172 Pforzheim Germany

Proposed to be Used
IR DIVISION
Cl.10;Apparatus, instruments and appliances for orthodontic treatment, in particular plastic braces and splints for 
correcting tooth misalignments and holders for mounting them on teeth; models, molds and forms for manufacturing 
plastic braces and splints for orthodontic treatment; foils and plates of plastic for dental purposes; dental apparatus and 
instruments; electric dental equipment, in particular thermoforming units for manufacturing plastic braces and splints; 
dental scanners; dental cameras; orthodontic appliances; parts of the aforesaid goods.

Cl.40;Make-to-order production and custom manufacture of apparatus, instruments and appliances for orthodontic 
treatment, in particular of plastic braces and splints for correcting tooth misalignments; make-to-order production and 
custom manufacture of models, molds and forms for manufacturing plastic braces and splints for orthodontic treatment; 
services of a dental technician.

Cl.42;Scientific and technological services and research and design relating thereto; installation and maintenance of 
software, except in the field of ophthalmology; software as a service, except in the field of ophthalmology; rental of 
hardware for data processing; rental of software, except in the field of ophthalmology.

Cl.44;Medical services; medical consultancy, in particular in the area of orthodontics; dental and orthodontic therapies 
and treatments; creating and implementing orthodontic treatment plans for individuals; rental of medical equipment.
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Priority claimed from 23/04/2014; Application No. : 86260893 ;United States of America 

2997656    22/10/2014
[International Registration No. : 1242176]
BloomSky, Inc.
1295 El Camino Real Menlo Park CA 94025 US

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software system for remotely monitoring environmental conditions and controlling 
devices within a building, facility, grounds, or designated spatial area; computer software for controlling and managing 
access server applications; computer software for controlling self-service terminals; computer software for creating and 
editing music and sounds; environmental enclosures, namely, structures specially adapted to hold and protect cameras 
from outdoor elements and tampering; environmental monitoring system comprised of meters and sensors that measure 
pressure, humidity, temperature and includes alarm and reporting functions; hygrometers; photographic cameras; remote 
control telemetering machines and apparatus; remote video monitoring system consisting primarily of a camera and 
video monitor for recording and transmitting images to a remote location; sensors for determining position, velocity, 
acceleration and temperature; surveying machines and instruments; temperature indicators; temperature sensors; 
wireless communication device featuring voice, data and image transmission including voice, text and picture messaging, 
a video and still image camera, also functional to purchase music, games, video and software applications over the air for 
downloading to the device; wireless remote temperature and humidity monitors for building maintenance.

Cl.38;Communication services, namely, providing electronic transmission of information stored in a database via 
interactively communicating computer systems; communication via fibre optical networks; communications by computer 
terminals; communications services, namely, transmitting streamed sound and audiovisual recordings via the internet; 
communications via analogue and digital computer terminals; electronic message transmission; message sending via a 
website; on-line document delivery via a global computer network; providing chat lines utilising the internet; providing 
on-line communications links which transfer the web site user to other local and global web pages; telecommunications 
by e-mail; transmission of information by data communications for assisting decision making; transmission of 
information by electronic communications networks; wireless communications services, namely, transmission of 
graphics to mobile telephones.

Cl.42;Advisory services in the field of product development and quality improvement of software; design and 
development of automated home controller systems, namely, temperature, humidity, and electrical controllers; design 
and development of computer hardware and software; design and development of wireless communication systems for 
transmission and reception of voice, data and video; design and development of wireless computer networks; 
meteorological forecasting; monitoring of computer systems by remote access to ensure proper functioning; monitoring 
the computer systems of others for technological purposes and providing back-up computer programs and facilities; 
providing a web site featuring weather information; providing a website featuring technology that enables users to 
organize and manage postmarked e-mails; providing weather information; services for maintenance of computer 
software; services for updating computer software; technical support services, namely, remote and on-site infrastructure 
management services for monitoring, administration and management of public and private cloud computing IT and 
application systems; updating and design of computer software; updating and rental of software for data processing; 
weather forecasting; weather information services; weather reporting.
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Priority claimed from 02/04/2014; Application No. : 14303366 ;China 

2997675    17/09/2014
[International Registration No. : 1242631]
INNJOO TECHNOLOGY CO., LTD
Room 508-509, 523B-533, No.8 Building, Area A, Bao An Internet Industry Base, Baoyuan Road, Bao An District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Keyboard cover; calculating machines; data processing apparatus; computer memory devices; computers; 
computer programmes [programs], recorded; computer keyboards; computer operating programs, recorded; computer 
peripheral devices; computer software, recorded; couplers [data processing equipment]; electronic pens [visual display 
units]; mouse [computer peripheral]; notebook computers; pocket calculators; computer programs [downloadable 
software]; mouse pads; wrist rests for use with computers; computer game software; encoded identification bracelets, 
magnetic; USB flash drives; laptop computers; bags adapted for laptops; sleeves for laptops; computer software 
applications, downloadable; tablet computers; pedometers; counters; time recording apparatus; electronic agendas; 
optical communication device; network communication device; radios; intercommunication apparatus; navigational 
instruments; video telephones; navigation apparatus for vehicles [on-board computers]; portable telephones; global 
positioning system [GPS] apparatus; cell phone straps; smartphones; earphones; learning machines; electronic teaching 
and learning machines; audio books; cabinets for loudspeakers; loudspeakers; megaphones; microphones; television 
apparatus; video recorders; horns for loudspeakers; camcorders; headphones; portable media players; digital photo 
frames; eyeglasses; chargers for electric batteries; batteries, electric; accumulators, electric.

Cl.42;Technical research; research and development of new products for others; industrial design; packaging design; 
computer software design; updating of computer software; consultancy in the design and development of computer 
hardware; information technology [IT] consultancy; providing information on computer technology and programming via 
a web site; cloud computing.
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Priority claimed from 07/07/2014; Application No. : UK00003063113 ;United Kingdom 

2998516    29/12/2014
[International Registration No. : 1242910]
Rakesh Kariholoo 
25 Elfrida Crescent, Bellingham London SE6 3EP GB

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for recording, reproducing, storing, processing, manipulating, transmitting, 
broadcasting and retrieving information, data, text, sound and images; apparatus and instruments for recording, 
reproducing, storing, processing, manipulating, transmitting, broadcasting and retrieving information, data, text, sound 
and images, on the subject of or relating to education, teaching, training, testing, examination, assessment and 
mathematics; electronic apparatus and instruments for education, teaching, training, testing, examination, assessment 
and mathematics purposes; media bearing electronic publications and data; media bearing electronic publications and 
data on the subject of or relating to education, teaching, training, testing, examination, assessment and mathematics; 
electronic publications; electronic publications (downloadable); electronic publications recorded on computer media; 
electronic databases; audio, sound, video and data recordings; audio, sound, video and data recordings on the subject of 
or relating to education, teaching, training, testing, examination, assessment and mathematics; teaching apparatus and 
instruments; audio visual teaching apparatus and instruments; media content; media content on the subject of or relating 
to education, teaching, training, testing, examination, assessment and mathematics; digital recording media; compact 
discs; floppy discs; CD-ROMs; DVDs; DVD-ROMS; cassette tapes, video tapes; magnetic tape and other media for 
electronically recording data; computer software; computer software for the provision of or relating to education, 
teaching, training, testing, examination, assessment and mathematics; educational, learning, teaching and mathematics 
software; e-learning software; e-books; digital books; parts and fittings for all of the aforesaid goods.

Cl.41;Education, teaching, training, testing, examination and assessment services; provision of online education, 
teaching, training, testing, examination and assessment services; provision of education, teaching, training, testing, 
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examination and assessment services electronically, by means of telecommunications networks, by online delivery, by 
way of the Internet or world wide web; computer based information services relating to education, teaching, training, 
testing, examination, assessment and mathematics; provision and publication of educational, teaching, training, testing, 
examination, assessment and mathematical material; provision and publication of educational, teaching, training, testing, 
examination, assessment and mathematical material provided electronically, by means of a computer database, by means 
of telecommunications networks, by online delivery, by way of the Internet or world wide web; publishing services; 
educational publishing services; publication of texts, books, textbooks, brochures, syllabi, examination papers, 
assessments, magazines, journals and newspapers; electronic publishing; online publication of electronic texts, books, 
textbooks, brochures, syllabi, examination papers, assessments, magazines, journals and newspapers; publication of 
electronic texts, books, textbooks, brochures, syllabi, examination papers, assessments, magazines, journals and 
newspapers, all being downloadable from an online database or from a global computer network; examination services; 
assessment services; educational certification services; rental of educational apparatus and instruments; distance 
learning; arranging, organising and conducting of courses, seminars, conferences, congresses, exhibitions, tutorials, 
lectures, examinations, tests, assessments, teaching and training; arranging, organising and conducting of courses, 
seminars, conferences, congresses, exhibitions, tutorials, lectures, examinations, tests, assessments, teaching and 
training, provided electronically, by means of a computer database, by telecommunications networks, by online delivery, 
by way of the Internet or world wide web; preparation and validation, accreditation, conducting and administration of 
examinations, assessments and tests; educational research services; production, transmission and distribution of 
educational films, television programmes and video recordings; issuing certificates, awards and qualifications; provision 
of examination papers; providing electronic publications; provision of online electronic publications; providing tutorial 
and lecture sessions in the field of education, teaching and training; providing tutorial and lecture sessions in the field of 
mathematics; electronic library services; online library services, namely, providing electronic library services which 
feature newspapers, magazines, photographs and pictures via an online computer network; library services related to 
documents and data stored and retrieved by electronic means; electronic library services for the supply of electronic 
information (including archive information) in the form of text, audio and/or video information; provision of online 
tutorials; provision of online lectures; provision of electronic publications; information, advisory and consultancy 
services relating to all of the aforesaid services.
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Priority claimed from 30/09/2014; Application No. : 30 2014 006 787.0/01 ;Germany 

2998529    15/12/2014
[International Registration No. : 1242925]
M.E. SCHUPP Industriekeramik GmbH & Co. KG
Neuhausstraße 4 - 10 52078 AACHEN Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, in particular ceramic and powder metallurgy high temperature materials for industrial 
ovens and thermal process plants.

Cl.9;Ceramic process temperature control rings.

Cl.11;Adapted ceramic and metallic parts of industrial ovens and thermal process plants, included in this class, in 
particular aluminium oxide fibreboard and fibre tubes, boards for kiln furniture, saggars, ceramic crucibles, electric 
heating elements, in particular MoSi2 and SiC heating elements, fibre heating panels and tubes.

Cl.17;Sealing materials, heat protection materials and insulating materials for industrial ovens and thermal process 
plants, in particular web form, plate form, mat form and tubular insulating materials, heat protection materials, insulating 
textiles, insulating wool and insulating modules, adhesives and coatings.
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2998537    26/08/2014
[International Registration No. : 1242935]
MullenLowe Profero Limited 
3 Grosvenor Gardens London SW1W 0BD GB

Proposed to be Used
IR DIVISION
Cl.9;Computer software; recorded computer programmes; recorded computer software; computer programmes 
(downloadable software); software downloadable from the internet; software for use on mobile phones and portable 
devices; downloadable electronic publications.

Cl.35;Advertising; advertising agency services; sales promotion for others; preparing and placing of marketing 
materials; planning and buying of advertising space; provision of advertising space; production of advertising materials; 
preparing and placing of marketing materials online; dissemination of advertising matter; layout services for advertising 
purposes; production of advertising films; radio and television advertising; modelling for advertising or sales promotions;
marketing consultancy services; brand creation, development and consultancy services; marketing strategy consultation 
services; promotional services; presentation of goods on communication media, for retail purposes; publicity services; 
production of publicity texts; production of publicity texts specifically for use on social media; marketing analysis and 
research; marketing surveys; marketing studies; business management; business and advertising information services; 
advertising services provided via the internet; search engine optimization services; business advisory services relating to 
online user experience.

Cl.42;Design and development of computer hardware and software; computer software consultancy and design 
consultancy; maintenance and updating of software; design services; website design; creating and maintaining websites 
for others; design and graphic arts design for the creation of websites; computer programming; website and application 
hosting services; monitoring of computer systems by remote access; computer system analysis.
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Priority claimed from 27/12/2013; Application No. : 2013-102200 ;Japan 

2998539    23/06/2014
[International Registration No. : 1242941]
Mixi, Inc.
Sumitomo Fudosan Shibuya First Tower, 1-2-20 Higashi, Shibuya-ku Tokyo 150-0011 Japan

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer game programs; downloadable programs for personal computers; downloadable 
computer program for smart phones; downloadable computer programs for cellular phones; downloadable computer 
game programs for hand-held games with liquid crystal displays; downloadable arcade video game programs; 
downloadable consumer video game programs; electronic circuits, magnetic disks, optical disks, ROM cartridges, CD-
ROMs, DVD-ROMs and other data media, all featuring recorded programs for personal computers; electronic circuits, 
magnetic disks, optical disks, ROM cartridges, CD-ROMs, DVD-ROMs and other data media, all featuring recorded 
programs for smart phones; electronic circuits, magnetic disks, optical disks, ROM cartridges, CD-ROMs, DVD-ROMs and 
other data media, all featuring recorded programs for cellular computers; electronic circuits, magnetic disks, optical 
disks, ROM cartridges, CD-ROMs, DVD-ROMs and other data media, all featuring recorded programs for hand-held games 
with liquid crystal displays; electronic circuits, magnetic disks, optical disks, ROM cartridges, CD-ROMs, DVD-ROMs and 
other data media, all featuring recorded programs for consumer video game programs; electronic machines, apparatus 
and their parts; telecommunication machines and apparatus; straps, covers, earphone jack and other accessories for 
cellular phones and tablet computers; stylus pen for telecommunication machines and electronic machines; 
downloadable image files; downloadable music files; downloadable character data; electronic publications (including also 
downloadable and recorded in electronic circuits, magnetic disks, optical disks, ROM cartridges, CD-ROMs, DVD-ROMs 
and other data media).

Cl.41;Providing non-downloadable video games using communication by an electronic computer terminal, and 
consultation and providing information thereof; providing non-downloadable video games using communication by a 
PDA, and consultation and providing thereof; providing non-downloadable video games via a smart phone, and 
consultation and providing information thereof; providing non-downloadable video game using communication by hand-
held games with liquid crystal displays, and consultation and providing information thereof; providing non-downloadable 
games for consumer video games and arcade video games via Internet, and consultation and providing information 
thereof; providing non-downloadable games via on-line, and consultation and providing information thereof; providing 
information about providing video games; providing amusement facilities; providing electronic publications about video 
games; providing electronic publications, and providing information thereof; services of reference libraries for literature 
and documentary records; providing images, motion pictures, music and audio materials via on-line, and consultation 
and providing information thereof; providing images, motion pictures, music and audio materials using communication 
by a PDA, and consultation and providing information thereof; movie showing, movie film production, or movie film 
distribution; presentation of live show performances; direction or presentation of plays; presentation of musical 
performances; production of videotape film in the field of education, culture, entertainment or sports [not for movies or 
television programs and not for advertising or publicity]; organization, arranging and conducting an event about video 
games; organization of entertainment events excluding movies, shows, plays, musical performances, sports, horse races, 
bicycle races, boat races and auto races.
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Priority claimed from 05/09/2014; Application No. : 1645442 ;Australia 

2998558    09/09/2014
[International Registration No. : 1242976]
Micropace Pty Ltd
7/186-188 Canterbury Road CANTERBURY NSW 2193 Australia

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Medical software; computer software for use with medical equipment; computer software for use with medical 
equipment for receiving, processing, transmitting and displaying data and patient medical information; medical software 
for acquiring and displaying physiologic signals from cardiac electrophysiologic or hemodynamic recording systems.

Cl.10;Medical devices and apparatus; electrophysiology stimulators; pulse generators; electrocardiograms; 
esophageal pulse generators; esophageal stethoscopes; esophageal catheters; cardiac stimulators; esophageal 
electrodes, electromedical equipment for ablation of tissues including cardiac tissues by electroporation using high-
voltage pulses.
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2998559    31/07/2014
[International Registration No. : 1242984]
Workplace Options, LLC
3020 Highwoods Blvd Raleigh NC 27604 United States of America

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the nature of newsletters, articles and information sheets in the field of 
health, education, finance, family issues, dependent care, namely, family daycare centers, child care centers, and in-home 
child and elder care, and legal issues.

Cl.35;Providing administrative services relating to referrals in the field of dependent care, namely, child care, elder 
care, sick care and invalid care, physical and mental health, medical care, finance, legal matters, taxes, retirement, estate 
planning, real estate, home maintenance, home cleaning and safety, career services, relocation of employees and 
employees' families and households, transportation, auto repair, travel, education, nutrition, fitness, shopping, 
entertainment, dining, recreation and lodging; providing information and consulting in the field of relocation of employees 
and employees' families and households via third party providers; providing information and consulting in the field of tax 
matters, namely, consultation and advisory services via third-party providers.

Cl.36;Administration of employee welfare benefits plans, namely, subsidies in the nature of dependent care, namely, 
child care, elder care, and dependent adult care, adoptions, infertility, and sick child care; providing information and 
consulting in the field of finance, real estate and insurance.

Cl.44;Providing health information for employees; consulting services in the field of mental fitness, namely, stress 
management information and mental wellness information for employees.

Cl.45;Providing information and consulting services in the field of legal services via third-party providers.
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2999308    13/11/2014
[International Registration No. : 1242682]
Sartorius Stedim Biotech GmbH
August-Spindler-Strasse 11 37079 Göttingen Germany

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS
4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.9;Filters, in particular filter candles and membrane filters, as parts of filter systems or as stand-alone filters for 
sterilization and high purification of fluids for use in laboratories.

Cl.11;Filters, in particular filter candles and membrane filters as parts of filter systems or as stand-alone filters for 
sterilization and high purification of fluids in the beverage, food, luxury food, electronic, pharmaceutical, cosmetics and 
general chemical industries, filters for water treatment, microporous membrane filters.

Cl.24;Non-woven fabrics for use in filter apparatus for sterilization and high purification of fluids in the beverage, food, 
luxury food, electronic, pharmaceutical, cosmetics and general chemical industries as well as for use in laboratories.
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Priority claimed from 25/06/2014; Application No. : 144100824 ;France 

2999337    22/12/2014
[International Registration No. : 1242703]
C.W.F. Children Worldwide Fashion
Zone Industrielle du Bois-Joly, Avenue des Sables F-85500 Les Herbiers France

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; leather goods; hiking, beach and travel bags; trunks and suitcases; umbrellas, 
parasols; suitcases (carrying cases); handbags; travel bags; backpacks, wheeled bags; garment bags for travel; vanity 
cases; vanity cases (empty); empty toiletry sets; satchels; tote bags; shoulder bags; baby-changing bags; bags and sling 
bags for carrying infants; school bags; tag holders of leather or imitation leather for luggage; cases, empty cases and 
empty bags for holding cosmetics; purses (coin purses); wallets; card holders; document holders.

Cl.25;Children's clothing, children's footwear, children's headgear.

Cl.35;Advertising; dissemination of advertising material (leaflets, printed matter, prospectuses, samples); online 
advertising on a computer network; newspaper subscription services (for others); business management and 
organization consultancy; computerized file management; sales promotion for others; demonstration of goods; 
commercial information and advice for consumers (consumer advice shop); commercial functions at points of sale; 
promotion of goods; organization of fairs, trade shows, forums, congresses and exhibitions for commercial or advertising 
purposes; organization of promotional activities; presentation of goods on all communication media, for retail sale; 
procurement services for others (purchasing goods and services for other businesses); retail sale services in stores, by 
mail order or online via a website for products, namely soaps, perfumery products, cosmetics, hair products and lotions, 
candles (for lighting), cutlery, forks and spoons, optical goods, spectacles (optics), sunglasses, decorative magnets, 
medical apparatus and instruments, massage apparatus, teething rings, feeding bottles, babies' pacifiers (teats), feeding 
bottle teats, breast pumps, breast-feeding apparatus, incubators for babies, thermometers for medical use, cooking 
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apparatus, bath tubs, electric heaters for feeding bottles, sterilizers, jewelry articles, watches, charms, key rings (trinkets 
or fobs), jewelry cases (caskets), paste jewelry, writing instruments, boxes of cardboard or paper, books, modeling paste, 
leather goods, handbags, backpacks, school bags, travel bags, trunks and suitcases, baby-changing bags, baby carrier 
bags, furniture, mirrors (looking glasses), frames, toy chests, cushions, bedding except linen, mobiles (objects for 
decoration), playpens for babies, mats for infant playpens, baby changing mats, infant walkers, figurines (statuettes) of 
wood, wax, plaster or plastic, statuettes of wood, wax, plaster or plastic, boxes of wood or plastic, household or kitchen 
utensils and containers, brushes (except paintbrushes), tableware, glasses (receptacles), fabrics, bed and household 
linen, table linen, bath linen, blinds and curtains of textile, clothing, footwear (excluding orthopedic footwear), hats, 
bonnets, hair bands, barrettes (hair slides), broaches (clothing accessories), hair ornaments, games, toys, decorations for 
Christmas trees; the bringing together, for the benefit of others, of the aforesaid goods enabling consumers to 
conveniently view and purchase those goods.
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Priority claimed from 29/07/2014; Application No. : 013123765 ;European Union 

2999361    22/01/2015
[International Registration No. : 1242916]
Faiveley Transport Witten GmbH
Brauckstr. 26 58454 Witten Germany

Proposed to be Used
IR DIVISION
Cl.7;Brake segments, brake linings, brake shoes, except for vehicles; brake systems, other than for vehicles, included 
in this class.

Cl.12;Vehicles; brake shoes, brake facings, brake shoes, brake drums, wheel cylinders, brake boosters, brake linkage, 
sprag clutches and brake blocks for vehicles; flanges of railway wheel tires; hydraulic circuits for vehicles; brake systems 
for vehicles, included in this class; wheel set, slipper, power and induction brakes, eddy current, pneumatic and suction 
or vacuum brakes for vehicles, included in this class; brake systems for vehicles, included in this class; electromotive 
brakes and rheostatic brakes for vehicles, included in this class.
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2999375    19/06/2014
[International Registration No. : 1242961]
MITSUI CHEMICALS, INC.
5-2, Higashi-Shimbashi 1-chome, Minato-ku Tokyo 105-7117 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemical monomer used in the manufacture of plastic lenses; chemical coating agents; 
chemical coatings; chemical coatings used for plastic lenses; preparations for preventing the tarnishing of lenses; 
unprocessed plastics [plastics in primary form]; synthetic resins, unprocessed; artificial resins, unprocessed.

Cl.9;Optical lenses; optical glass; eyeglasses; eyewear; spectacles; sunglasses; eyeglasses for show; goggles; contact 
lenses; eyeglass lenses; spectacle glasses; spectacle lenses; eyeglass lenses, semi-finished; spectacle glasses, semi-
finished; spectacle lenses, semi-finished; sunglass lenses; sunglass lenses, semi-finished; spectacle frames; eyeglass 
cords; eyeglass chains; containers for contact lenses; spectacle cases; spectacle temple; spectacle mountings; spectacle
nose pads; hinges for spectacle frames; ear pads for spectacle frames; bridges for spectacle frames; pince-nez; pince-
nez mountings; pince-nez cords; pince-nez chains; pince-nez cases; parts and accessories for spectacles; lenses for 
binoculars; monocles; binoculars; lenses for monocles.
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2999463    13/11/2014
[International Registration No. : 1243029]
Plex Systems, Inc.
Suite 1400, 900 Tower Drive Troy MI 48098 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for enterprise resource planning, for business intelligence that combines information from a 
variety of databases and builds reports and analytics, for quality management that provides tools to improve data 
collection for process control, for manufacturing execution that monitors, collects and organizes data concerning product 
manufacturing efficiency and quality, for supply chain management and customer relationship management.

Cl.42;Software as a Service (SaaS) services, namely, providing Enterprise Resource Planning (ERP) solutions for 
manufacturers.
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Priority claimed from 03/07/2014; Application No. : 30 2014 004 607.5/09 ;Germany 

2999473    02/12/2014
[International Registration No. : 1243063]
Meyer Burger (Germany) AG
An der Baumschule 6-8 09337 Hohenstein-Ernstthal DE

Proposed to be Used
IR DIVISION
Cl.9;Electronic apparatus and instruments for conveying, transforming, storing, regulating or controlling electric 
current for plasma and ion beam generation; electronic programmable monitoring apparatus for plasma and particle beam
processing systems; data processing equipment and computers, computer software for plasma and ion beam processing,
computer hardware; electronic control systems for plasma and ion beam generation machines, electronic control systems
for plasma end particle beam processing systems, electric regulating apparatus for plasma and ion beam generation 
machines, electric regulating apparatus for plasma and particle beam processing systems.

Cl.42;Development, design, testing, maintenance and updating of computer programs, technical consultancy, with 
regard to both computer applications and computer programming.
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2999475    15/12/2014
[International Registration No. : 1243074]
Sparmed ApS
Toppevadvej 34 DK-3660 Stenløse Denmark

Proposed to be Used
IR DIVISION
Cl.5;Disinfectants.

Cl.7;Machines and machine tools, including cartridges for filtering machines, including laminar air flow benches, filters 
(parts of machines or apparatus); filters for the treatment of gases; filters for incubators.

Cl.9;Scientific apparatus and instruments, including filter units for laboratory purposes, filters for the treatment of 
gases for scientific purposes, including absorption filters, and plastic wares and plastic devices and plastic accessories 
for devices used in laboratories for chemical analyses, namely plastic wares used for in vitro fertilization (IVF), plastic 
wares and plastic devices and plastic accessories for use in laboratories, culture dishes and culture plates, cell structure 
dishes, petri dishes, test tubes, tubes [pipettes], tissue culture flasks and sperm collection cups.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, including medical filters for the treatment of 
gases and plastic wares and plastic devices and plastic accessories for use in medical analyses, namely plastic wares 
used for in vitro fertilization (IVF), plastic wares and plastic devices and plastic accessories for medical purposes, namely 
culture dishes and culture plates, cell structure dishes, petri dishes, test tubes, tubes [pipettes], tissue culture flasks and 
sperm collection cups.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating and water supply 
purposes, including air purifying and treatment filters for filtering machines for medical and scientific purposes.
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Priority claimed from 16/12/2014; Application No. : 30 2014 008 997.1/07 ;Germany 

2999478    19/12/2014
[International Registration No. : 1243091]
Wegener International GmbH
Ernst-Abbe-Straße 30 52249 Eschweiler Germany

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.7;Welding apparatuses for plastics, hot air apparatuses for welding apparatuses for plastics, welding machines for 
plastics, banding machines for plastics, saws for plastics, die-stamping machines for plastics, electrical plasticizing 
apparatuses, electrical die-cutting machines for plastics, machines for the removal of plastic bulges.

Cl.9;Temperature measuring apparatuses, testing devices for welding seams, direct voltage testing devices, spark 
testing devices.
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Priority claimed from 18/07/2014; Application No. : 30 2014 053 395.2/07 ;Germany 

2999486    14/01/2015
[International Registration No. : 1243095]
MAN Diesel & Turbo SE
Stadtbachstr. 1 86153 Augsburg Germany

Proposed to be Used
IR DIVISION
Cl.6;Bearing metal, metal pipe connectors, metal support structures as far as they are included in class 6.

Cl.7;Machine bearings, in particular, antifriction bearings for machines, bearings for machine components, sleeve 
bearings, bearing cups and parts for bearings as far as they are included in class 7.

Cl.37;Repair, maintenance and installation services for machine bearings, bearings for machine components, sleeve 
bearings, bearing cups and parts for bearings as far as they are included in class 37; execution of performance-enhancing
modifications for the modernisation of machine bearings, bearings for machine components, sleeve bearings, bearing 
cups and parts for bearings as far as they are included in class 37.
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3000457    06/08/2014
[International Registration No. : 1242821]
Finnoflag Oy
PL 262 FI-70101 Kuopio Finland

Proposed to be Used
IR DIVISION
Cl.7;Waste disposers; treatment machines for wastes and biomasses; production machines of chemicals, energy 
products and soil improvement agents.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; bacteriological research; chemical analysis; 
chemical research; computer system design; cosmetic research; data conversion of computer programmes and data; 
engineering; industrial design; information technology (IT) consultancy; monitoring of computer systems by remote 
access; physics; quality control; mechanical research; research in the field of environmental protection; research and 
development of new products for others; provision of scientific information, advice and consultancy in relation to carbon 
offsetting; scientific laboratory services; scientific research; technical research; technical project studies; material 
testing; urban planning; water analysis.
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Priority claimed from 23/07/2014; Application No. : 013107842 ;European Union 

3000536    23/01/2015
[International Registration No. : 1242854]
PARROT
174 quai de Jemmapes F-75010 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Remote control apparatus; remote controls, remote controls for control by means of radio and built-in antennas, 
joysticks, applications and software for games, navigation apparatus for vehicles (on-board computers), apparatus and 
software for the remote control of aircraft, cameras, photographic apparatus; all these goods for use with remote-
controlled aircraft.

Cl.28;Remote-controlled vehicles (toys), scale model vehicles (toys) and remote-controlled aircraft (toys), games, toys, 
amusement apparatus adapted for use with an external display screen or monitor, apparatus for games adapted for use 
with an external display screen or monitor.
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Priority claimed from 03/12/2014; Application No. : 013524301 ;European Union 

3000545    21/01/2015
[International Registration No. : 1242812]
Atlas Copco Rock Drills AB
Klerkgatan 21 SE-701 91 Örebro Sweden

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.7;Construction and mining equipment namely mobile drilling rigs and parts and fittings for mobile drilling rigs.

Cl.12;Vehicles and conveyances namely vehicles for mobile drilling rigs and parts and fittings for vehicles and 
conveyances for mobile drilling rigs.

Cl.37;Installation and repair of mobile drilling rigs; installation and repair of remote control apparatus for controlling of 
mobile drilling rigs; installation and repair of vehicles and conveyances for mobile drilling rigs.
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Priority claimed from 30/10/2014; Application No. : 013417076 ;European Union 

3000590    23/01/2015
[International Registration No. : 1242515]
seepex GmbH
Scharnhölzstr. 344 46240 Bottrop Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps and pumping installations and parts therefor and accessories; machines for conveying solid, viscous or 
liquid substances; solid material shredders; motors, engines and drives for the aforesaid goods.

Cl.9;Units for control and monitoring of pumps and pumping installations, conveyor installations and installations for 
crushing solid materials.

Cl.37;Installation, servicing and pump repair and pump installations, conveyor installations and installations for 
crushing solid material and control and monitoring units therefor.
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Priority claimed from 30/04/2014; Application No. : 30 2014 045 723.7/35 ;Germany 

3000591    25/09/2014
[International Registration No. : 1242534]
Wer liefert was? GmbH
ABC-Straße 21 20354 Hamburg Germany

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.9;Economic data and information and/or business data and information recorded on data carriers; apparatus for 
recording, transmission and reproduction of sound and images; data processing apparatus; computers; disk drives (for 
computers); computer accessories, included in this class; software; printers; magnetic data carriers; recording discs; 
DVDs; DVD-ROMs; computer discs; video cassettes; nautical, surveying, cinematographic, weighing, measuring, signal, 
regulating, lifesaving and teaching apparatus and instruments; photographic and optical apparatus and instruments.

Cl.16;Paper; paper cardboard; booklets; flyers; brochures; note books; calendars; printed matter; books, in particular 
reference works for economic data and information and/or business data and information; bookbinding material; 
photographs; stationery; adhesives for paper goods, stationery or household purposes; artists' materials; paint brushes, 
included in this class; typewriters and office requisites (except furniture); instructional and teaching material (except 
apparatus); packaging material made of plastic (included in this class); printers' type; printing blocks.

Cl.35;Compilation, systematization and updating of economic data and information and/or business data and 
information; providing business and/or economic data and information; compilation of statistics; statistical analysis of 
data for market research and advertising purposes (data mining); advertising and marketing; procurement of commercial 
transactions for third parties; arranging contracts for the buying and selling of goods for others; advertising for others via 
online electronic communication networks; provision and rental of advertising space, in particular on the Internet; 
updating and maintenance of data in computer databases via global computer networks (Internet); systematization and 
compilation of data relating to the supply and demand for goods and services in computer databases; systematization 
and compilation of data in computer databases; rental of personnel for call centers; business information on the Internet 
relating to economic data and information; distribution of advertising matters, also via the Internet; presentation of 
companies on the Internet and other media; publication of printed matter (also in electronic form) for advertising 
purposes; organization of exhibitions for commercial or advertising purposes; online advertising on a computer network; 
provision of commercial and economic contacts, also via the Internet; on-line advertising on a computer and mobile 
network.

Cl.38;Telecommunication services, in particular for data, image and speech services; network telecommunication; 
collecting and sending of news (news agencies); providing access to data and information on computer networks; 
computer aided transmission of data and images; online press agency services, namely gathering and supplying of 
information, texts, drawings and images via telecommunications networks; computer aided transmission of messages 
and images; rental of telecommunication apparatus for call centers; call center telephone services; Internet services, 
namely providing access to information on the Internet; providing and renting access time to the Internet; integrated 
speech and data telecommunication; e-mail data services; providing access to databases in computer networks; 
transmission of data; renting access time to a data base for downloading information via electronic media (Internet); 
providing access to software in data networks for Internet access; providing access to information on the Internet; 
providing access to computer programs in data networks; telecommunication via platforms and portals on the Internet; 
providing access to data bases; provision of online forums; transmission of business and economic information and/or 
data.

Cl.41;Publication of books containing economic data and information and/or business data and information, other than 
for advertising purposes; editing of sound data (recording studio services); training of call center personnel; publication 
of printed matter (also in electronic form), except for advertising purposes; online publication of electronic books, 
periodicals and reference works; publication of periodicals, books and reference works in electronic form, also in the 
Internet; providing online electronic publications, not downloadable.

Cl.42;Electronic storage of economic data and information and/or business data and information; updating of database 
software; digital image processing (graphic arts design); rental of software for Internet access; setting up webpages in 
the Internet, for others; providing search engines for the Internet; providing (programming) of web space for advertising 
goods and services; development, maintenance and updating of a telecommunication network search engine.

Cl.45;Licensing of databases.

8885



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 10/06/2014; Application No. : 14 4 096 734 ;France 

3000704    30/09/2014
[International Registration No. : 1242598]
GROUPE SALMON ARC EN CIEL
49, rue de Vendée F-49450 VILLEDIEU LA BLOUERE France

Proposed to be Used
IR DIVISION
Cl.16;Printing products; bookbinding material; photographs; stationery; adhesives (glues) for stationery or household 
purposes; envelopes (stationery); instructional or teaching material (except apparatus); printing type; printing blocks; 
paper; cardboard; posters; albums; cards; books; writing or drawing books; newspapers; prospectuses; pamphlets; 
printed publications; paper ribbons; calendars; catalogs; greeting card; musical greeting cards; announcement cards 
(stationery), postcards; wrapping paper; labels, not of textile; boxes, cases, bags, small bags (envelopes, pouches) of 
cardboard, paper or plastic materials for packaging; writing instruments; engravings or lithographic works of art; 
paintings (pictures), framed or unframed; aquarelles; patterns for sewing and dressmaking; stencil cases; pictures; 
graphic prints; drawing instruments; drawing materials; handkerchiefs of paper, bibs, tablecloths, place mats, table mats 
of paper; table napkins and face towels of paper.

Cl.35;Advertising; rental of business signs; business management; business administration; office functions; 
accounting; document reproduction; dissemination of advertising material (tracts, prospectuses, printed matter, samples, 
catalogs, leaflets); online advertising on a computer network; publication of advertising texts; dissemination of 
advertisements; organization of exhibitions for commercial or advertising purposes; rental of advertising material and 
space; rental of advertising time on all communication media; public relations; sales promotion for others; on-line sale 
services; organization and management of customer loyalty programs; Internet advertising services; computerized on-
line ordering services; provision of lists of gifts for newborns and birth announcements; presentation of goods on all 
communication media for retail sale (access to terminals for placing direct orders in shops and/or any point of sale), 
computer file management, compilation and systematization of data into computer databases; opinion polling, statistical 
and commercial information; the bringing together (excluding the transport thereof) of products for treatment, hygiene 
and/or beauty, birthday gifts, child care goods, clothing for day and night (clothing, footwear, headgear), games, toys, 
jewelry and/or timepieces, textile articles and/or household linen, bed linen, table and bath linen, leather goods, goods for 
heating, cooking, refrigeration, drying, vehicles, goods for equipping vehicles (car seats, strollers, baby carriers), safety 
and monitoring apparatus, library products, stationery, and/or printed matter, musical instruments, tableware, table 
utensils, cleaning materials for personal or household use, articles and/or utensils for kitchen and household use, food 
products, furniture and/or lighting fixtures, electric household appliances, audio and/or video apparatus, computer, and/or
telephone apparatus, office apparatus, optical goods, photographic, and/or cinematographic products, sports articles, 
games and toys, enabling customers to conveniently view and purchase them conveniently in the same place; services 
provided by retail stores, department stores, factory outlets or specific spaces (corners), in the framework of retail sale 
and/or self-service sale and/or services provided in the framework of sale by mail-order and remote sale of all articles for 
birthday gifts, child care, products for treatment, hygiene and/or beauty, clothing for day and night (clothing, footwear, 
headgear), jewelry and/or timepieces, textile articles and/or household linen, bed linen, table and bath linen, leather 
goods, products for heating, cooking, refrigeration, drying, vehicles, products for equipping vehicles (car seats, strollers, 
baby carriers), safety and monitoring apparatus, library products, stationery, and/or printed matter, musical instruments, 
tableware, table utensils, articles for cleaning purposes for home or personal use, articles and/or utensils for kitchen and 
household use, food products, furniture and/or lighting fixtures, electric household appliances, audio and/or video 
apparatus, computer, and/or telephone apparatus, office apparatus, optical goods, photographic, and/or cinematographic 
products, sports articles, games and toys; rental of vending machines; shop window dressing; the bringing together and 
presentation of goods provided to make one's own assortments and making personalized gifts.

Cl.38;Telecommunications; news agencies; electronic, radio, telephone communication services by all means, by 
remote data processing means, by interactive videography, and particularly on terminals, computer peripherals or 
electronic and/or digital equipment, particularly videophones, visiophones and video-conferencing devices; 
communications by computer terminals; provision of access to a global computer network; connection by 
telecommunications to a global computer network; transmission of messages, sounds or images; electronic bulletin 
board services (telecommunication services); Internet services, namely telecommunication and electronic messaging 
services via the Internet, provision of information on the Internet, namely transmission of information via the Internet; 
transmission of greeting cards online; transmission of digital files.
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Priority claimed from 27/01/2014; Application No. : VA 2014 00199 ;Denmark 

3001164    08/07/2014
[International Registration No. : 1242934]
H. Lundbeck A/S
Ottiliavej 9 DK-2500 Valby Denmark

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; vaccines; pharmaceutical preparations and substances for the 
prevention and treatment of disorders and diseases in, generated from or acting on the central nervous system; 
pharmaceutical preparations and substances for the prevention and treatment of disorders and diseases in, generated 
from or acting on the brain; pharmaceutical preparations and substances acting on the central nervous system; central 
nervous system stimulants; pharmaceutical preparations and substances for the prevention and treatment of psychiatric 
and neurological disorders and diseases; pharmaceutical preparations and substances for the prevention and treatment 
of Alzheimer's disease and disorder, depression, mood disorder, psychosis, stroke, anxiety, epilepsy, multiple sclerosis, 
porphyria, Huntington's disease and disorder, insomnia, Parkinson's disease and disorder, schizophrenia, bipolar 
disorder and disease, oncology, pain, alcoholism and dependency; preparations, substances, reagents and agents for 
diagnostic and medical purposes.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; electronic publications (downloadable), including 
books, reports, brochures, booklets, leaflets, including patient information leaflets, magazines, journals, teaching and 
educational material in the field of research and development, science, clinical tests and trials, diagnostic, medicine, 
pharmaceuticals, disorders, diseases, treatment and prevention; recorded computer software, including software for 
medical and pharmaceutical information, education and sales activities; software for websites, Intranet and Internet; data 
processing equipment and computers; application software for mobile devices and APPs for information and interaction.

Cl.41;Arranging and conducting seminars, conferences, symposiums, workshops (training) and courses; educational 
and training services in the field of research and development, science, clinical tests and trials, diagnostic, medicine, 
pharmaceuticals, disorders, diseases, treatment and prevention; educational and training services in the field of research 
and development, science, clinical tests and trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment 
and prevention provided electronically, on-line, via cable or Internet or other electronic media; arranging and conducting 
of expert forums, including on-line, in the form of seminars, conferences, symposia, workshops (education) and courses; 
on-line training programs; providing on line publications (not downloadable), including of books, reports, brochures, 
booklets, leaflets, including patient information leaflets, magazines, journals, teaching and educational material in the 
field of research and development, science, clinical tests and trials, diagnostic, medicine, pharmaceuticals, disorders, 
diseases, treatment and prevention.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; providing software and access to data and information in the field of research and development, science, 
clinical tests and trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and prevention; arranging 
and conducting of expert forums, including on-line, in the field of research and development, science, clinical tests and 
trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and prevention; pharmaceutical research 
and development; scientific and technological services and research in the field of disorders, diseases and prevention; 
scientific and technological services and research in the field of the central nervous system, brain disorders and central 
nervous system related disorders, diseases and pharmaceuticals; medical research, trials and tests; clinical research, 
trials and tests; diagnostic research and tests, including clinical trials; providing for medical and medicinal information in 

8887



the field of research and development, science, clinical tests and trials.

Cl.44;Medical services; services in the field of psychiatry and psychology; advice related to medical and 
pharmaceutical preparations and substances; medical clinical services; medical treatment services; therapeutic treatment 
services; therapeutic clinical services; healthcare and medical services related to central nervous system, diseases and 
pharmaceuticals; providing for medical and medicinal information in the field of diagnostic, medicine, pharmaceuticals, 
disorders, diseases, treatment and prevention; medical information services; providing on-line medical data and analyses 
designed to provide patients and clients customized information, including medical dose, diagnosis, therapeutic issues 
and medical management.
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Priority claimed from 27/01/2014; Application No. : VA 2014 00201 ;Denmark 

3001165    08/07/2014
[International Registration No. : 1242943]
H. Lundbeck A/S
Ottiliavej 9 DK-2500 Valby Denmark

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; vaccines; pharmaceutical preparations and substances for the 
prevention and treatment of disorders and diseases in, generated from or acting on the central nervous system; 
pharmaceutical preparations and substances for the prevention and treatment of disorders and diseases in, generated 
from or acting on the brain; pharmaceutical preparations and substances acting on the central nervous system; central 
nervous system stimulants; pharmaceutical preparations and substances for the prevention and treatment of psychiatric 
and neurological disorders and diseases; pharmaceutical preparations and substances for the prevention and treatment 
of Alzheimer's disease and disorder, depression, mood disorder, psychosis, stroke, anxiety, epilepsy, multiple sclerosis, 
porphyria, Huntington's disease and disorder, insomnia, Parkinson's disease and disorder, schizophrenia, bipolar 
disorder and disease, oncology, pain, alcoholism and dependency; preparations, substances, reagents and agents for 
diagnostic and medical purposes.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; electronic publications (downloadable), including 
books, reports, brochures, booklets, leaflets, including patient information leaflets, magazines, journals, teaching and 
educational material in the field of research and development, science, clinical tests and trials, diagnostic, medicine, 
pharmaceuticals, disorders, diseases, treatment and prevention; recorded computer software, including software for 
medical and pharmaceutical information, education and sales activities; software for websites, Intranet and Internet; data 
processing equipment and computers; application software for mobile devices and APPs for information and interaction.

Cl.41;Arranging and conducting seminars, conferences, symposiums, workshops (training) and courses; educational 
and training services in the field of research and development, science, clinical tests and trials, diagnostic, medicine, 
pharmaceuticals, disorders, diseases, treatment and prevention; educational and training services in the field of research 
and development, science, clinical tests and trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment 
and prevention provided electronically, on-line, via cable or Internet or other electronic media; arranging and conducting 
of expert forums, including on-line, in the form of seminars, conferences, symposia, workshops (education) and courses; 
on-line training programs; providing on line publications (not downloadable), including of books, reports, brochures, 
booklets, leaflets, including patient information leaflets, magazines, journals, teaching and educational material in the 
field of research and development, science, clinical tests and trials, diagnostic, medicine, pharmaceuticals, disorders, 
diseases, treatment and prevention.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; providing software and access to data and information in the field of research and development, science, 
clinical tests and trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and prevention; arranging 
and conducting of expert forums, including on-line, in the field of research and development, science, clinical tests and 
trials, diagnostic, medicine, pharmaceuticals, disorders, diseases, treatment and prevention; pharmaceutical research 
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and development; scientific and technological services and research in the field of disorders, diseases and prevention; 
scientific and technological services and research in the field of the central nervous system, brain disorders and central 
nervous system related disorders, diseases and pharmaceuticals; medical research, trials and tests; clinical research, 
trials and tests; diagnostic research and tests, including clinical trials; providing for medical and medicinal information in 
the field of research and development, science, clinical tests and trials.

Cl.44;Medical services; services in the field of psychiatry and psychology; advice related to medical and 
pharmaceutical preparations and substances; medical clinical services; medical treatment services; therapeutic treatment 
services; therapeutic clinical services; healthcare and medical services related to central nervous system, diseases and 
pharmaceuticals; providing for medical and medicinal information in the field of diagnostic, medicine, pharmaceuticals, 
disorders, diseases, treatment and prevention; medical information services; providing on-line medical data and analyses 
designed to provide patients and clients customized information, including medical dose, diagnosis, therapeutic issues 
and medical management.
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Priority claimed from 07/03/2014; Application No. : 302014026634.2/09 ;Germany 

3001217    28/08/2014
[International Registration No. : 1242997]
Karl Storz GmbH & Co. KG
Mittelstraße 8 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apertometers [optics]; batteries, electric; compact disc players; chips [integrated circuits]; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; encoded identification bracelets, magnetic; 
compact discs [read-only memory]; compact discs [audio-video]; computers; computer programmes [programs], 
recorded; computer operating programs, recorded; computer peripheral devices; computer programs [downloadable 
software]; computer software, recorded; computer keyboards; data processing apparatus; light regulators [dimmers], 
electric; floppy disks; disk drives for computers; dosimeters; DVD players; television apparatus; telephone apparatus; 
remote control apparatus; cinematographic cameras; film cutting apparatus; filters for respiratory masks; filters 
[photography]; fluorescent screens; cameras [photography]; photovoltaic cells; photometers; printed circuit boards; 
printed circuits; global positioning system (GPS) apparatus; interfaces for computers; integrated circuit cards [smart 
cards]; cassette players; carriers for dark plates [photography]; switchboxes [electricity]; optical character readers; 
encoded magnetic cards; comparators; directional compasses; headphones; couplers [data processing equipment]; 
correcting lenses [optics]; laptop computers; bags adapted for laptops; loudspeakers; cabinets for loudspeakers; 
gauges; jigs [measuring instruments]; readers [data processing equipment]; light-emitting diodes (LED); signs, luminous; 
light-emitting electronic pointers; magnetic tapes; magnetic tape units for computers; magnetic data media; magnets; 
disks, magnetic; solenoid valves [electromagnetic switches]; mathematical instruments; mouse [data processing 
equipment]; mouse pads; microphones; micrometer gauges; micrometer screws for optical instruments; 
microprocessors; microscopes; microtomes; portable telephones; modems; monitors [computer hardware]; teeth 
protectors; navigation apparatus for vehicles [on-board computers]; navigational instruments; notebook computers; 
objectives [lenses] [optics]; instruments containing eyepieces; eyepieces; optical goods; optical apparatus and 
instruments; optical data media; fibre [fiber (am.)] optic cables; optical fibers [fibres] [light conducting filaments]; optical 
condensers; optical lamps; optical lenses; optical discs; optical glass; oscillographs; radio pagers; apparatus and 
instruments for physics; prisms [optics); projection apparatus; projection screens; cell phone straps; satellite 
navigational apparatus; computer memory devices; cases especially made for photographic apparatus and instruments; 
furniture especially made for laboratories; stereoscopes; stereoscopic apparatus; pocket calculators; sound recording 
apparatus; tape recorders; sound recording carriers; sound transmitting apparatus; sound reproduction apparatus; 
portable media players; walkie-talkies; personal stereos; filters for ultraviolet rays, for photography; teaching apparatus; 
audiovisual teaching apparatus; usb flash drives; videotapes; video screens; camcorders; video cassettes; video 
recorders; video game cartridges; intercommunication apparatus; meters; counters; time recording apparatus; time 
switches, automatic; cell switches [electricity]; processors [central processing units]; industrial endoscopes.

Cl.10;Aerosol dispensers for medical purposes; acupuncture needles; apparatus for use in medical analysis; apparatus 
for artificial respiration; apparatus and installations for the production of X-rays, for medical purposes; nursing 
appliances; apparatus for the treatment of deafness; body rehabilitation apparatus for medical purposes; 
microdermabrasion apparatus; instrument cases for use by doctors; respirators for artificial respiration; babies' bottles; 
basins for medical purposes; receptacles for applying medicines; teething rings; blood testing apparatus; bougies 
[surgery]; hernia bandages; artificial breasts; incubators for medical purposes; incubators for babies; surgical apparatus 
and instruments; thread, surgical; surgical implants [artificial materials]; cutlery [surgical]; suture needles; surgical 
sponges; mirrors for surgeons; suture materials; defibrillators; bougies [surgery]; diagnostic apparatus for medical 
purposes; dialyzers; drainage tubes for medical purposes; insufflators; ice bags for medical purposes; bandages, elastic; 
electric acupuncture instruments; electrodes for medical use; electrocardiographs; tips for crutches for invalids; finger 
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guards for medical purposes; feeding bottle teats; dental burs; galvanic belts for medical purposes; galvanic therapeutic 
appliances; gastroscopes; uterine syringes; obstetric apparatus for cattle; obstetric apparatus; forceps; hearing 
protectors; physiotherapy apparatus; appliances for washing body cavities; plaster bandages for orthopaedic purposes; 
belts for medical purposes; orthopaedic [orthopedic] belts; hair prostheses; hematimeters; gloves for medical purposes; 
urinals [vessels]; urethral probes; urethral syringes; invalids' hoists; hot air vibrators for medical purposes; blankets, 
electric, for medical purposes; heating cushions [pads], electric, for medical purposes; heart pacemakers; hearing aids 
for the deaf; ear trumpets; corsets for medical purposes; corn knives; syringes for injections; inhalers; injectors for 
medical purposes; incubators for babies; douche bags; enema apparatus for medical purposes; cannulae; castrating 
pincers; catgut; catheters; cushions for medical purposes; pads [pouches] for preventing pressure sores on patient 
bodies; compressors [surgical]; soporific pillows for insomnia; stockings for varices; ambulance stretchers; draw-sheets 
for sick beds; crutches; artificial eyes; artificial limbs; artificial skin for surgical purposes; artificial jaws; lenses 
[intraocular prostheses] for surgical implantation; artificial teeth; lamps for medical purposes; lancets; lasers for medical 
purposes; abdominal belts; abdominal corsets; spoons for administering medicine; air pillows for medical purposes; air 
cushions for medical purposes; air mattresses, for medical purposes; masks for use by medical personnel; massage 
apparatus; esthetic massage apparatus; gloves for massage; childbirth mattresses; medical apparatus and instruments; 
medical guidewires; physical exercise apparatus, for medical purposes; spoons for administering medicine; knives for 
surgical purposes; breast pumps; umbilical belts; commode chairs; needles for medical purposes; anaesthetic apparatus;
anaesthetic masks; contraceptives, non-chemical; ear picks; ear plugs [ear protection devices]; clothing especially for 
operating rooms; operating tables; surgical drapes; ophthalmometers; ophthalmoscopes; orthopedic articles; arch 
supports for footwear; supportive bandages; knee bandages, orthopedic; orthopedic footwear; orthopaedic [orthopedic] 
soles; pessaries; balling guns; condoms; artificial limbs; pulse meters; pumps for medical purposes; quartz lamps for 
medical purposes; radiological apparatus for medical purposes; fumigation apparatus for medical purposes; X-ray 
apparatus for medical purposes; X-ray photographs for medical purposes; X-ray tubes for medical purposes; radiology 
screens for medical purposes; radium tubes for medical purposes; saws for surgical purposes; feeding bottles; feeding 
bottle valves; scissors for surgery; splints, surgical; slings [supporting bandages]; babies' pacifiers [teats]; cupping 
glasses; supports for flat feet; protection devices against x-rays, for medical purposes; maternity belts; armchairs for 
medical or dental purposes; love dolls [sex dolls]; scalpels; probes for medical purposes; containers especially made for 
medical waste; beds, specially made for medical purposes; cases fitted for medical instruments; furniture especially 
made for medical purposes; spirometers [medical apparatus]; syringes for medical purposes; spittoons for medical 
purposes; hygienic basins; stents; sterile sheets, surgical; stethoscopes; boots for medical purposes; hot air therapeutic 
apparatus; thermo-electric compresses [surgery]; thermal packs for first aid purposes; thermometers for medical 
purposes; stretchers, wheeled; trocars; droppers for medical purposes; dropper bottles for medical purposes; filters for 
ultraviolet rays, for medical purposes; ultraviolet ray lamps for medical purposes; maternity belts; incontinence sheets; 
hypogastric belts; abdominal pads; urological apparatus and instruments; vaginal syringes; vaporizers for medical 
purposes; veterinary apparatus and instruments; bed vibrators; vibromassage apparatus; thermo-electric compresses 
[surgery]; hydrostatic [water] beds for medical purposes; water bags for medical purposes; resuscitation apparatus; 
brushes for cleaning body cavities; clips, surgical; dental apparatus and instruments; dental apparatus, electric; mirrors 
for dentists; dentists' armchairs; dentures; orthodontic appliances; pins for artificial teeth; sprayers for medical 
purposes; tongue scrapers; strait jackets.

Cl.16;Transfers [decalcomanias]; address plates for addressing machines; addressing machines; folders for papers; 
document files [stationery]; scrapbooks; almanacs; announcement cards [stationery]; document laminators for office 
use; stickers [stationery]; cabinets for stationery [office requisites]; pictures; paintings [pictures], framed or unframed; 
biological samples for use in microscopy [teaching materials]; blueprints; pamphlets; bookbinding material; books; 
document holders [stationery]; printed matter; labels, not of textile; flyers; plastic film for wrapping; sheets of reclaimed 
cellulose for wrapping; forms, printed; photographs [printed]; graphic representations; graphic reproductions; manuals 
[handbooks]; histological sections for teaching purposes; calendars; catalogues; teaching materials [except apparatus]; 
loose-leaf binders; stationery; paper tapes and cards for the recordal of computer programmes; prospectuses; 
newsletters; printed publications; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard articles; 
packaging material made of starches; wrapping paper; viscose sheets for wrapping; waxed paper; periodicals; magazines 
[periodicals]; newspapers.
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3001573    12/11/2014
[International Registration No. : 1243024]
Refinery 29, Inc.
225 Broadway, 23rd Floor New York NY 10007 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, dresses, suits, sweaters, tops, pants, shorts, skirts, jackets, outerwear in the nature of jackets, 
coats and hats, headwear, scarves, gloves, socks, sleepwear, lingerie, footwear, blazers, shirts, t-shirts, polo shirts, 
sweatshirts, swimwear, belts, ties, and underwear.

Cl.35;Computerized on-line retail store services in the field of fashion, beauty, shopping, and style, featuring luxury and 
fashion clothing, apparel, footwear, clothing and fashion accessories, handbags, jewelry, cosmetics, and related goods; 
marketing, advertising, and promoting the retail goods and services of others through the Internet and wireless electronic 
devices.

Cl.41;Entertainment services, namely, providing information, news and commentary in the fields of popular culture, 
celebrity lifestyles and events, and entertainment news.

Cl.44;Providing advice, information, news and commentary about beauty.

Cl.45;Providing advice, information, news and commentary in the field of fashion and style; Providing information, 
news and commentary about personal shopping.
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Priority claimed from 20/05/2014; Application No. : 86287031 ;United States of America 

3001575    19/11/2014
[International Registration No. : 1243038]
The George Lucas Educational Foundation
3838 Lucas Valley Road San Rafael CA 94912 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer programs or software providing interactive curriculum for students, namely, instructions, lectures, 
classes, and exercises in the fields of arts, math, science, and humanities, available online and through wireless mobile 
applications.

Cl.41;Educational services, namely, offering instructions, lectures, classes, and exercises in the fields of arts, math, 
science, and humanities available online and through wireless mobile applications.

Cl.42;Computer services, namely, hosting, managing, developing and maintaining a web site featuring a web-based 
curriculum for students featuring courses, instructions, lectures, classes, and exercises in the fields of arts, math, 
science, and humanities; application services, namely, hosting, managing, developing and maintaining applications and 
software for wireless delivery of content to mobile electronic devices featuring interactive curriculum for students in the 
fields of arts, math, science, and humanities.
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Priority claimed from 20/01/2015; Application No. : 669746 ;Switzerland 

3001698    18/02/2015
[International Registration No. : 1243279]
Kronoplus Designs Limited 
Grayoak House, 9 Tagmatarchou Pouliou Street, Ayios Andreas CY-1101 Nicosia CY

Proposed to be Used
IR DIVISION
Cl.17;Packing, stopping and insulating materials.

Cl.19;Building materials, not of metal; fiber boards (building materials); laminate flooring, not of metal; structural and 
architectural members formed of pressed wood fibers; floors not of metal; cladding not of metal (for building); chipboard; 
laminated floor coverings not of metal, structural and architectural members formed of pressed wood fibers.

Cl.20;Furniture, mirrors, picture frames; furniture made of wood or wood substitutes; drawers (furniture parts); goods, 
not included in other classes, of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-
pearl, meerschaum and substitutes for all these materials, or of plastics.

Cl.27;Floor coverings; wall coverings other than of textile materials; vinyl floor coverings; resilient hard-surface 
coverings for floors, walls and other surfaces; hard-surface coverings for floors.
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Priority claimed from 21/05/2014; Application No. : 4020140034066 ;Republic of Korea 

3001703    31/10/2014
[International Registration No. : 1243305]
SmileGate Entertainment, Inc.
5th Floor, Solidspace Bldg., 220, Pangyoyeok-ro, Bundang-gu, Seongnam-si Gyeonggi-do 463-400 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones; computer game software; computer software; video game 
cartridges; telescopes; cases for photographic apparatus; acceleration sensors; spectacles (optics); mathematical 
instruments; bullet-proof vests; snorkels; electric connectors; dry cells (batteries); circuit testers; USB cables; 
headphones; cases for telephones; mouse pads; helmets; downloadable music files; downloadable image files; 
downloadable electronic publications; downloadable coupons; animated cartoons.

Cl.41;Game services provided on-line from a computer network; on-line game services provided via a computer 
network; providing amusement arcade services; arranging and conducting of games; gaming services; providing on-line 
videos (not downloadable); providing on-line electronic publications (not downloadable); organization of exhibitions for 
cultural purposes; organization of exhibitions for educational purposes; organizing and arranging of sports events; 
planning services for movies, shows, plays or musical performances; provision of radio studios; rental of motion 
pictures; news reporters services.
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Priority claimed from 17/12/2014; Application No. : 013584891 ;European Union 

3001704    19/12/2014
[International Registration No. : 1243308]
TEISSEIRE FRANCE
482 Avenue Ambroise Croizat F-38920 CROLLES France

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; coffee, tea, chocolate beverages where caramel is 
predominant flavour and ingredient; flour and preparations made from cereals, bread, pastry and confectionery, ices; 
honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; flavouring syrups to add to 
beverages; flavouring syrups to add to food or to use in conjunction with food; ice; sandwiches; prepared meals 
consisting primarily of pasta or rice; noodle-based prepared meals; pizzas, pies and pasta dishes; ice creams; sorbets; 
frozen ice products; iced lollies; chocolate; chocolate bars; chocolate eggs; christmas tree decorations [edible]; sweets 
(candy).

Cl.32;Mineral and aerated waters, non-alcoholic beverages and preparations for making beverages, fruit beverages 
(non-alcoholic), fruit juices; syrups and concentrates for beverages; powders and pastilles for effervescing beverages; 
non-alcoholic cocktails; vegetable juices (beverages); fruit nectars; sodas; sherbets (beverages); apéritifs, non-alcoholic; 
fruit flavoured drinks; energy drinks; lemonades.
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Priority claimed from 22/10/2014; Application No. : 013391024 ;European Union 

3002791    12/03/2015
[International Registration No. : 1243364]
Siemens Healthcare GmbH 
Henkestraße 127 91052 Erlangen DE

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for electromedical equipment.

Cl.10;Electromedical apparatus and equipment.
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Priority claimed from 23/09/2014; Application No. : 30 2014 060 656.9/10 ;Germany 

3002809    30/01/2015
[International Registration No. : 1243788]
ERBE Elektromedizin GmbH
Waldhörnlestraße 17 72072 Tübingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software [recorded]; high-frequency apparatus and measuring instruments (as far as included in class 
9); computer data carriers having software recorded thereon; computer hardware for use in computer-aided software 
engineering; data processing software; controllers with integrated software; software for the integration of control 
segments; software-programmable microprocessors; none of the above-mentioned products being related to access 
control products, video communication apparatus, audio communication apparatus, monitoring products and cameras, 
particularly digital cameras, network cameras, Internet protocol cameras and live web cams, video encoders, video 
decoders, IP-based document servers, print servers, IP-based video products, software and accessories for the above-
mentioned products.

Cl.10;Surgical, medical, dental and veterinary instruments and units; medical devices and instruments and their 
accessories for hydro surgery, devices and instruments and their accessories for medical suction, medical irrigation 
pumps and their accessories.

Cl.38;Online services, namely electronic transmission of information, texts, drawings and images; provision of 
telecommunication channels for teleshopping services; none of the above-mentioned products being related to access 
control products, video communication apparatus, audio communication apparatus, monitoring products and cameras, 
particularly digital cameras, network cameras, Internet protocol cameras and live web cams, video encoders, video 
decoders, IP-based document servers, print servers, IP-based video products, software and accessories for the above-
mentioned products.
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Priority claimed from 14/05/2014; Application No. : UK00003055539 ;United Kingdom 

3002842    10/11/2014
[International Registration No. : 1243561]
Accentus Medical Limited
528.10 Unit 2 Rutherford Avenue, Harwell Oxford Didcot, Oxfordshire OX11 0DF United Kingdom

Proposed to be Used
IR DIVISION
Cl.10;Orthopaedic implants, prosthetic implants, and surgical implants, all provided with coatings of ceramic or metal; 
orthopaedic implants, prosthetic implants, and surgical implants with anti-microbial coatings.

Cl.40;Surface treatment of orthopaedic implants, prosthetic implants, and surgical implants by depositing coatings of 
ceramic or of metal; surface treatment of orthopaedic implants, prosthetic implants, and surgical implants by depositing 
coatings with anti-microbial properties.

8900



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

3002844    13/11/2014
[International Registration No. : 1243562]
Plex Systems, Inc.
Suite 1400, 900 Tower Drive Troy MI 48098 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for enterprise resource planning, for business intelligence that combines information from a 
variety of databases and builds reports and analytics, for quality management that provides tools to improve data 
collection for process control, for manufacturing execution that monitors, collects and organizes data concerning product 
manufacturing efficiency and quality, for supply chain management and customer relationship management.

Cl.42;Software as a Service (SAAS) services, namely, providing Enterprise Resource Planning (ERP) solutions for 
manufacturers.
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Priority claimed from 22/06/2014; Application No. : PI2014C000138 ;Italy 

3003800    11/12/2014
[International Registration No. : 1243757]
DERMACOLOR SRL
Viale dell'Industria angolo Via del Frassino CASTELFRANCO DI SOTTO (PI) Italy

Proposed to be Used
IR DIVISION
Cl.1;Acetates [chemicals]; distilled water; hydrogen peroxide; acrylic resins, unprocessed; chemical additives for oils; 
albumin [animal or vegetable, raw material]; starch for industrial purposes; ammonium salts; oenological bactericides 
[chemical preparations for use in wine making]; bicarbonate of soda for chemical purposes; borax; calcium cyanamide 
[fertilizer]; citric acid for industrial purposes; oils for tanning leather; sumac for use in tanning; currying preparations for 
leather; currying preparations for skins; leather-dressing chemicals; leather-impregnating chemicals; bleaching 
preparations [decolorants] for industrial purposes; dextrin [size]; emulsifiers; enzyme preparations for industrial 
purposes; enzymes for industrial purposes; glycerine for industrial purposes; industrial chemicals; lecithin [raw material];
lecithin for the food industry; mangrove bark for industrial use; oil-bleaching chemicals; oils for tanning leather; oils for 
preparing leather in the course of manufacture; quebracho for industrial purposes.

Cl.2;Whites [colorants or paints]; ink for leather; thinners for paints; thinners for lacquers; ink for skin-dressing; 
colorants for liqueurs; blacks [colorants or paints]; carbon black [pigment]; carbon black [pigment].

Cl.4;Rape oil for industrial purposes; preservatives for leather [oils and greases]; lanolin; oil for the preservation of 
leather; paraffin; castor oil for technical purposes; tallow.
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Priority claimed from 02/08/2014; Application No. : 302014056769.5/25 ;Germany 

3003803    30/01/2015
[International Registration No. : 1243774]
Paul H. Kübler Bekleidungswerk GmbH & Co. KG
Jakob-Schüle-Strasse 11-25 73655 Plüderhausen Germany

Proposed to be Used
IR DIVISION
Cl.9;Clothing for protection against accidents, irradiation and fire.

Cl.25;Clothing, footwear, headgear.

Cl.35;Wholesale services relating to clothing, footwear, headgear, and clothing for protection.

8903



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 04/08/2014; Application No. : 5531 2014 ;Slovakia 

3003806    20/11/2014
[International Registration No. : 1243666]
GRADIENT ECM s.r.o.
Kosická 56 SK-821 08 Bratislava Slovakia

Proposed to be Used
IR DIVISION
Cl.9;Recorded computer programs.

Cl.42;Software development (design); updating of software; software as a service (SaaS); design of computer systems; 
computer virus protection services; conversion of computer programs and data, other than physical conversion; 
monitoring of computer systems by remote access; information technology (IT) consultancy; cloud computing.
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3004118    18/12/2014
[International Registration No. : 1243720]
IGENOMIX S.L.
Parc Cientific Universitat de València C/Catedrático Agustín Escardino nº9 Edificio 3 E-46980 Paterna (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.42;Biological analysis; biochemical analysis; laboratory analysis; consultancy relating to biotechnology; clinical 
testing; clinical studies; biological research, clinical research and medical research; genetic research; research relating to
medicine (particularly to reproductive medicine); conducting clinical trials; test method development services.

Cl.44;Genetic analysis for medical treatment; medical advice, and particularly with regard to human infertility treatment;
medical assistance; medical clinics; genetic testing (analysis) for medical purposes; medical services for the treatment of 
infertility by means of assisted reproduction techniques; advisory services relating to medical problems; human fertility 
treatment services; advisory services relating to the treatment of degenerative diseases.
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Priority claimed from 15/08/2014; Application No. : 1294302 ;Benelux 

3004120    19/01/2015
[International Registration No. : 1243724]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.7;Small electric apparatus, machines and articles for household purposes, not included in other classes, including 
food processors, electric blenders, mixers, hand mixers, stick blenders, tin openers, electric fruit presses and juicers.

Cl.11;Electric cooking appliances and devices, for domestic purposes, including electric grills, bread toasters, toasters, 
bread-making machines, stone grills, electric sandwich makers, toasted sandwich makers, coffee makers, filter coffee 
machines, electric kettles, steamers (for food preparation), rice cookers, ovens and microwaves.

Cl.21;Blenders (non-electric).
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Priority claimed from 03/09/2014; Application No. : PD2014C00930 ;Italy 

3004135    05/12/2014
[International Registration No. : 1243741]
FIDIA FARMACEUTICI S.p.A.
Via Ponte della Fabbrica, 3/A I-35031 ABANO TERME (PD) Italy

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; medicines; medical products, substances and preparations for use in the diagnosis, 
prevention, control, therapy or reduction of diseases or sores; dermo-cosmetic preparations for medical use; 
dermatologic preparations; tissues or gauzes impregnated with antibacterial preparations, lotions or medicated creams; 
creams, sprays, lotions, gels or ointments for dermatologic purposes, wound healing and tissue repair.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; applicators and medical devices for the administration of pharmaceutical preparations.
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Priority claimed from 24/07/2014; Application No. : 30 2014 005 193.1/03 ;Germany 

3004154    22/01/2015
[International Registration No. : 1243753]
Orochemie GmbH + Co. KG
Max-Planck-Straße 27 70806 Kornwestheim Germany

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; soaps; cleaning liquids; cleaning preparations for 
surfaces; non-medical special cleaner for medical instruments, medical equipment and apparatuses as well as surfaces in 
the medical field, with cleaning agent impregnated tissues, with cleaning agent impregnated cleaning cloth, impregnated 
cleaning tissue for personal use (non-medical purpose).

Cl.5;Sanitary preparations for medical purposes; disinfectants as far as included in this class; preparations for 
destroying vermin; fungicides, herbicides; chemical-pharmaceutical preparations; disinfectants for sanitary purposes; 
lotions for pharmaceutical, medical and/or veterinary purposes; disinfecting agents for sterilizing and/or disinfecting 
medical instruments, medical equipment and apparatuses; tissues impregnated with disinfectants for sanitary purposes, 
medical special disinfecting cleaner for medical instruments, medical equipment and apparatuses as well as surfaces in 
the medical field, tissues impregnated with disinfectants.

Cl.21;Cleaning tissues (impregnated with cleaning preparations); cleaning tissues (impregnated with disinfectants).
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Priority claimed from 27/08/2014; Application No. : 666693 ;Switzerland 

3004322    18/12/2014
[International Registration No. : 1243262]
Forum of Young Global Leaders
Route de la Capite 91-93, CH-1223 Cologny Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed products; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; 
paintbrushes; typewriters and office requisites (other than furniture); instructional or teaching material (other than 
apparatus); plastic materials for packaging (not included in other classes); printing type; printing blocks; pamphlets; 
news bulletins; newspapers; publications; periodical magazines; manuals [handbooks]; research reports.

Cl.35;Advertising; evaluation and compilation of mathematical or statistical data; networking services for professional 
and economic purposes, particularly, global networking services for public-private cooperation and for social, political, 
business and academic leaders in connection with collaborative efforts aimed at fostering discussions concerning global, 
regional and industrial changes and problems.

Cl.41;Education; training; entertainment; sporting and cultural activities; holiday camp services (entertainment); 
correspondence courses; information relating to education; educational services; organization, hosting and conducting 
of colloquiums, conferences, congresses, seminars, symposiums and training workshops; organization of competitions 
(education or entertainment); award of recognition prizes; vocational guidance (education or training advice); 
organization of exhibitions for cultural or educational purposes; publication of books; publication of electronic books and 
journals on-line; publication of texts other than advertising texts; entertainment and education information provided on-
line from a computer database or the Internet; conducting training courses for others; information relating to 
entertainment or education provided on-line or via television, broadband and wireless communication media.
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3010405    20/11/2014
[International Registration No. : 1244781]
WISKA Hoppmann & Mulsow GmbH
Kisdorfer Weg 28 24568 Kaltenkirchen Germany

Proposed to be Used
IR DIVISION
Cl.9;Installation material for electricity conduits, namely electric wires and cables; couplings for electricity conduits and 
electric cables, including connected to switches; cable junctions boxes [electricity]; conduit and cable cases and boxes 
of metal or plastic; electric switches and plugs, sockets and other contacts; cable boxes for the immediate connection of 
electric apparatus; electric ballasts for fluorescent lamps; screwed cable glands for electric purposes.

Cl.11;Electric lighting elements, including waterproof electric lighting elements, and parts therefor; sockets for lighting 
elements.
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Priority claimed from 24/11/2014; Application No. : 144136154 ;France 

3391945    17/08/2016
[International Registration No. : 1245946]
KLAXCAR FRANCE
48 avenue de Châteaudun F-91410 DOURDAN France

Proposed to be Used
IR DIVISION
Cl.7;Cooling radiators for vehicle motors; roller bearings for vehicle wheels; air filters for vehicles, gasoline filters for 
vehicles, oil filters for vehicles; water pumps for vehicles, fuel pumps for vehicles, spark plugs, glow plugs, washing 
pumps.

Cl.9;Electrical replacement equipment, electric sensors, pressure switches, thermostats, thermal switches, probes, 
electrical contactors, electric relays, electric batteries for vehicles, reversing alarms, fuses.

Cl.11;Lamps for vehicles, bulbs, air conditioners for vehicles, rotating lights, electrical controllers for air conditioning.

Cl.12;Equipment for motor vehicles, windshield wiper blades, windshield wipers, brake linings, brake pads, disks, 
horns for vehicles, transmission belts for vehicles, windshield washer pumps for vehicles, fuel pumps for vehicles, water 
pumps for vehicles, belt tensioners for vehicles, hydraulic circuit parts for vehicles, clutch kits for vehicles, brakes and 
braking installations for for vehicles.
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Priority claimed from 24/06/2014; Application No. : 013025119 ;European Union 

3396876    01/09/2016
[International Registration No. : 1237113]
Straumann Holding AG
Peter Merian-Weg 12 CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, in particular magazines, newsletters, brochures, instruction manuals and handbooks, catalogues, 
advertising material.

Cl.35;Wholesale and retail services, including via the Internet, relating to dentistry services for others, dental 
instruments and apparatus, dental implants, dental prostheses and parts thereof, data processing equipment and 
computers, dentistry software, in particular CAD/CAM computer programs.

8912



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 08/04/2016; Application No. : 687778 ;Switzerland 

3398994    05/09/2016
[International Registration No. : 1305546]
Demiurge Technologies AG
Hofstrasse 1a CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots.

Cl.9;Computer hardware, firmware and software; microchips (computer hardware); parts of microchips; pattern 
recognition systems composed of computer chips, computer hardware and computer software; laboratory robots.

Cl.41;Education; training, in particular relating to design and development of the architecture of computer software and 
computer hardware as well as relating to design, development and use of computer hardware and computer software; 
entertainment; sports and cultural activities.

Cl.42;Consultancy relating to design and development of the architecture of computer software and computer 
hardware; consultancy relating to design, development and use of computer hardware and computer software; scientific 
and technological research and related design services in particular for the integration of computer hardware and 
computer software.
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Priority claimed from 31/08/2015; Application No. : 014520316 ;European Union 

3399028    06/09/2016
[International Registration No. : 1299323]
Arla Foods amba
Sønderhøj 14 DK-8260 Viby J Denmark

Proposed to be Used
IR DIVISION
Cl.29;Milk; milk products; milk beverages, milk predominating; dairy puddings.

Cl.30;Coffee; tea; cocoa; chocolate beverages, cocoa beverages and coffee beverages with milk; powders for making 
cappuccino; powders for making cocoa; powders for making chocolate; powders for making coffee; powders for making 
tea-based beverages; preparations for making cappuccino; preparations for making cocoa; preparations for making 
bakery products; preparations for making coffee; preparations for making beverages [tea based]; drinking chocolate; 
cocoa-based beverages; coffee-based beverages; ice, ice creams, frozen yogurts and sorbets; dessert sauces; chocolate 
desserts.
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Priority claimed from 30/11/2015; Application No. : 014857791 ;European Union 

3407016    19/09/2016
[International Registration No. : 1297031]
TENAX S.p.A.
Via I Maggio, 226 I-37020 Dolcè, Fraz. Volargne (VERONA) Italy

Proposed to be Used
IR DIVISION
Cl.1;Adhesives for use in industry; sealant mastics for use in industry.

Cl.3;Grinding preparations; emery; emery paper; prepared wax for polishing; polishing preparations; furbishing 
preparations; polishing preparations; furbishing preparations; grease-removing preparations.

Cl.7;Abrasive grinding wheels [machines]; power-operated polishers; machine tools for cutting; discs for cutting for 
use with power tools; polishing discs [parts of machines]; polishing tools (electric -); felt milling machines.
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Priority claimed from 09/05/2016; Application No. : 687640 ;Switzerland 

3407370    23/08/2016
[International Registration No. : 1312579]
Fatmir Kastrati
Schweighofstrasse 7 CH-8045 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Perfumery, essential oils, cosmetics, hair lotions.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 10/03/2016; Application No. : 015204316 ;European Union 

3415352    17/08/2016
[International Registration No. : 1314247]
Hettich Marketing- und Vertriebs GmbH & Co. KG
Vahrenkampstr. 12-16 32278 Kirchlengern Germany

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for furniture; furniture hinges of metal with integrated soft-closing function.

Cl.20;Furniture fittings, not of metal; furniture hinges, not of metal, with integrated soft-closing function.
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Priority claimed from 12/12/2014; Application No. : 144141531 ;France 

3420707    20/09/2016
[International Registration No. : 1280081]
ELECTRICITE DE FRANCE
22-30 avenue de Wagram F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.4;Oils, greases and lubricants for use in the energy industry; fuels; biomass-based fuels; biofuels (wood, alcohols, 
vegetable oils); agriculture-based fuels; fuels derived from waste and residue of organic materials; fossil coal; coal (fuel); 
charcoal (fuel); electrical energy; nuclear energy; solar energy, wind energy, photovoltaic energy, geothermal energy, 
hydraulic energy, thermal energy, electrical energy produced from renewable energy sources; natural gas; gas for 
lighting; petroleum gas in gaseous or liquified state; fuel gas; steel-making gas; fuel oil, crude or refined oil; firewood.

Cl.35;Advertising; business management; business administration; office functions; business management and 
organization consultancy; industrial business organization consulting; business management and organization 
consultancy, namely design of analysis, planning and development methods for companies for commercial purposes; 
business operation assistance to industrial or commercial companies; computerized file management; data search in 
computer files for others; statistical information; data analysis; compilation of information in the field of malfunctions of 
devices for access to public services, care, water, energy, education; supply of energy and water; hiring of personnel; 
business appraisal; research for commercial partnerships in the field of business; assistance in business management in 
the field of energy; assistance to subsidiary companies in the management of their activities; administrative management 
of subsidiaries; administrative management on behalf of non-commercial entities, including organizations and 
foundations; consultancy for subsidiary companies for business organization and management; advisory and 
consultancy services relating to management, business strategy, business organization and management of companies 
and personnel; consultancy, business inquiries and information and administrative or personnel management on behalf 
of non-commercial entities, including foundations and associations; consultancy, information and inquiries in 
administrative and accounting matters for the development of employment and professional and social integration; 
business advice linked to development of employment and professional and social integration; demonstration of goods; 
compilation of data; rental of office machines and apparatus; distribution of samples; transcription of communications, 
telephone answering (for unavailable subscribers); services provided by a franchiser, namely assistance in running or 
managing a commercial enterprise in the fields of managing energy consumption and the remote monitoring of the 
security of goods and persons; updating of advertising material; arranging newspaper subscriptions for others; business 
assistance and consulting of corporate and business owners, arranging subscriptions to telecommunication services for 
others, advertising and business information on the use of electric power in the field of transport; subscription to car 
rental services; economic studies on the services on the reclassification and reconversion of industrial sites, plants and 
buildings for professional use; business organization consultancy in the field of reconversion of industrial sites, plants 
and buildings for professional use, experts in the field of reconversion of industrial sites, plants and buildings for 
professional use, market research and studies in the field of reconversion of industrial sites, plants and buildings for 
professional use; business process outsourcing services; cost analysis in the field of transport of energy and gas; sale of 
turn-key methane ports; stock management services, computer control of stock; market research and studies; market 
research and studies in the field of environmental protection, new energies, the preservation of natural resources, 
sustainable development, transport and electric mobility, solidarity and culture; transfer (provision) of administrative and 
commercial know-how; business assistance, consultancy, information or inquiries relating to the field of economics, 
strategy, marketing, industrial analysis and company management; management assistance for associations and 
foundations; organization and running of shows and exhibitions for commercial or advertising purposes; organization of 
exhibitions for commercial or advertising purposes in the field of environmental protection, new energies, the 
preservation of natural resources, sustainable development, transport and electric mobility, solidarity and culture; news 
clipping services; radio and television advertising; online advertising on a computer network; dissemination of 
advertisements; advertising mail; distribution of advertising and promotional material; rental of advertising space; 
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promotional and advertising operations with a view to developing customer loyalty; development (design) of advertising 
campaigns; advertising sponsorship; advertising and commercial patronage and sponsoring; sponsorship search; 
administrative management of exhibition sites; administrative assistance for company and association creation; public 
relations; representation of energy professionals before administrative and political authorities (public relations); sales 
promotion for others; promotion for others of goods operating on any kind of energy; sales promotion of electric vehicles 
or vehicles functioning with other sources of energy; business management assistance and business organization and 
management consultancy in the field of environmental protection, new energies, ecology, town planning, limitation of 
waste and polluting waste, preservation of natural wealth and sustainable development, transport and electric mobility, 
solidarity and culture; business expertise in the field of environmental protection, new energies, ecology, town planning, 
limitation of waste and polluting waste, preservation of natural wealth and sustainable development, transport and 
electric mobility, solidarity and culture; distribution of leaflets, brochures and printed matter on environmental protection, 
new energies, ecology, town planning, preservation of natural wealth and sustainable development, limitation of waste 
and polluting waste, transport and electric mobility, solidarity and culture; cost analysis in the field of consumption of 
energy and raw materials, greenhouse or other gas emissions, transportation, production of waste and polluting waste, 
environmental impact, and assistance with budget decisions in relation to the consumption of energy and raw materials, 
greenhouse or other gas emissions, transportation, production of waste and polluting waste, environmental impact; 
business management of real estate inventories; compilation of statistics; cost-price analysis; preparation of energy 
consumption statements; invoicing; electronic invoice management and processing; economic forecasting; price 
comparison services; commercial information and advice for consumers (consumer advice shop); commercial 
information and advice for consumers on the costs of electrical appliances, heating and lighting, and operating costs of 
electrical appliances, heating and lighting; customer account management services; collection and systematization of 
data in a central file; administrative and commercial information and advice in the field of energy; publication of 
advertising texts; commercial advice and information in the field of energy consumption, environmental protection, 
carbon emissions, preservation of natural resources, renewable energy, new energy sources and sustainable 
development, transport and electric mobility, solidarity and culture; business advice and information relating to the 
production, supply and consumption of electrical energy and gas; commercial estimations of energy consumption; 
commercial consulting services via telephone; commercial advice and information for carrying out tariff simulations and 
energy consumption forecasts; commercial advice for the purchase and choice of selected electric apparatus on the 
basis of criteria regarding their technical features, cost and energy consumption control; commercial analysis for the 
shortlisting of goods for others and commercial advice on the choice of energy, electric and industrial equipment likely to 
meet standards and regulations in force; commercial advice and commercial information on costs for electric apparatus 
and their operation; commercial advice and commercial information regarding energy and electricity costs; commercial 
advice and commercial information for the selection of professionals for conducting installation and repair work; 
commercial advice and commercial information for selecting installers of energy equipment; commercial advice and 
commercial information regarding insulation and accommodation; commercial advice relating to fiscal deductions and 
advantages and tax savings and credits promoting energy savings and sustainable development for optimizing 
production and distribution of energy; job placement services; seeking technical and technological partnerships between 
industrial and university research and development services; wholesale or retail sale services for electricity, fuels, coal, 
fuel oil, wood for heating, gas, petroleum, photovoltaic panels; purchase and sale of gas and electricity on wholesale 
markets; purchase of electricity from photovoltaic sources; purchase of electricity from facilities for renewable energy 
use; auctioneering of gas and electricity; commercial business appraisal; commercial estimations in the field of gas and 
electricity; import-export agencies; services for the procurement of gas and electricity for others; sale of turn-key 
photovoltaic installations; sale of turn-key energy production and distribution plants; retail services or wholesale services 
for traction batteries for electric vehicles; retail services or wholesale services for electrically powered vehicles; business 
information on vehicle maintenance; fleet business management of charging stations for electric vehicles; installation 
and management of computer mapping products and permanent alphanumeric databases; organization and conducting 
of congresses for commercial or advertising purposes.

Cl.39;Transportation, information on transportation; packaging and storage of goods; transport and distribution of 
energy, electricity, gas, hydrocarbons, heating, water, steam, nuclear, thermal, wind turbine, hydraulic, hydroelectric, 
marine turbine energy, oil, bioenergy, renewable energy, biomass energy, geothermal energy, solar energy; distribution of 
lighting; operation and technical management for others of energy transportation and distribution networks; physical 
storage of electronically-stored data or documents; transport and disposal of refuse and waste; storage; warehousing; 
wrapping of goods; transport, distribution and supply of steam; transport of gas, fluids and solids by means of conduits; 
transport, distribution and supply of gas and methane; services for land, sea and river transport; stevedoring; ship 
chartering; services of recording, storing, warehousing and handling goods and energy, gas and methane; freight 
brokerage, transport brokerage, ship brokerage; services of travel agencies, sea line agencies; information and advice 
concerning transport, distribution and supply of energy and gas; collection by air, land or water, warehousing and 
storage of fuels, ores, nuclear materials and nuclear waste; information and advice regarding energy transport and 
distribution; delivery by mail of printed matter not for advertising purposes with respect to energy, its transport, 
distribution and supply, environmental protection, new energies, the conservation of natural resources and biodiversity, 
sustainable development; technical information and advice on facilities for the transportation, provision and/or 
distribution of power, especially electrical, nuclear, wind, solar, photovoltaic, thermal, hydraulic, marine turbine, 
geothermal, hydroelectric power, petroleum, bioenergy, renewable energy, biomass energy, solar energy, gas, steam and 
water power; towing in case of breakdowns for electrically powered vehicles; rental and reservation of vehicles and 
electrically powered vehicles; information relating to vehicle rental; routing and provision of motor vehicles to others with 
a view to the rental thereof; fleet management namely the implementation and operating of vehicle car sharing services; 
transporting equipment through solidarity actions and humanitarian aid, logistics services relating to the transportation, 
packaging, and storage of goods and technical equipment; operating of all public lighting networks, traffic lights and 
luminous signs, video surveillance networks and urban traffic control; operating of all public lighting equipment, traffic 
lights and luminous signs, video surveillance equipment and urban traffic control; preparation of waste and radioactive 
waste, namely reconditioning of waste and radioactive waste; conditioning of waste and radioactive waste, conditioning 
of waste and radioactive waste with mobile units; packaging and transporting waste and radioactive waste; logistic 
services in the field of waste and radioactive waste, namely transport, conditioning, placing in storage center, 
implementation of a waste tracking system at each stage of the transport, storage and processing; rental of packaging for 
the transport of waste and radioactive waste; delivery of consumable goods in connection with humanitarian aid; 
packaging and transport of waste and radioactive waste; logistic services in the field of waste and nuclear waste, namely 
transport, processing and conditioning; rental, design of packaging for the transport of waste and radioactive waste; 
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emergency services for dependent or non-dependent people.

Cl.40;Production of energy, electricity, gas, heating, water, steam, nuclear energy, thermal energy, wind energy, 
hydraulic energy, hydroelectric energy, marine turbine energy, oil, bioenergy, renewable energy, biomass energy, 
geothermal energy, solar energy; deodorizing, purifying and freshening of air, purification and decontamination of waste 
water, industrial, urban, agricultural or household waste, especially in liquid form; treatment of materials, namely 
decontamination of hazardous materials; waste treatment (transformation); sorting of waste and recyclable raw material 
(transformation); processing and transforming of fuels for the production of energy; information on materials processing 
in the field of energy; recycling of waste; information on waste treatment; rental of solar (photovoltaic) installations and 
solar collectors, electrical installations, wind turbine installations and marine turbine installations; sorting of fuels; 
services for the decontamination, cleaning, pollution control, sanitation of nuclear installations, installations for the 
production of energy and electricity, and equipment and apparatus in the field of production of energy; professional 
consulting on the production of energy, electricity, gas, heating, water, steam, nuclear energy, thermal energy, wind 
energy, hydraulic energy, hydroelectric energy, marine turbine energy, oil, bioenergy, renewable energy, biomass energy, 
geothermal energy, solar energy; technical information and advice on installations for the production of energy, 
electricity, gas, heating, nuclear energy, thermal energy, wind energy, hydraulic energy, hydroelectric energy, marine 
turbine energy, oil, bioenergy, renewable energy, biomass energy, geothermal energy, solar energy; consultancy in the 
field of the production of energy, especially electrical, nuclear, wind, solar, photovoltaic, thermal, hydraulic, geothermal, 
marine turbine, hydroelectric power, petroleum, bioenergy, solar, gas energy; destruction of waste and of trash; 
incineration of waste; recycling of trash and waste; production of energy; sorting of waste and recyclable raw material 
(transformation); decontamination of hazardous materials; water treatment services; information on treatment of 
materials; pollution control services, in particular treatment of contaminated gas, liquid or solid matter; incineration of 
waste; treatment of materials, namely, treatment of gas, electricity, heating; recycling of radioactive waste; 
decontamination of hazardous materials; metal casting; custom assembly of materials for others; decontamination, 
treatment, processing, reclamation, recycling, destruction of waste and radioactive waste; incineration of waste and 
radioactive waste, trash; professional consulting in the field of methanization; decontamination of port structures; 
decontamination and renovation of industrial structures, building stock, installations for the production of energy and 
electricity, of nuclear power plants, nuclear reactors, thermal power stations, hydroelectric power stations, hydraulic 
plants, dams, wind parks, oil pipelines, gas pipelines, of transport pipelines for gas, electric lines, oil installations, lighting
installations, photovoltaic farms, tidal plants, geothermal power stations and biomass power stations.

Cl.42;Design (development) of computer and telecommunication systems; development (design) of technical data 
banks; technical design services relating to heating installations; scientific and technological services as well as research 
and design services relating thereto; industrial analysis and research services; technical information and advice on 
installations for supplying and/or producing and/or distributing energy; technical studies and analysis; assessments, 
estimates and research in scientific and technological fields provided by engineers; technical project study; research and 
development relating to energy; technical appraisals relating to the transfer of technology; transfer (provision) of 
technical know-how; technical advice and technical assistance (engineering) for the transfer of technology and know-
how; industrial analyses (studies) and research on home automation; engineering services including evaluations, 
estimates, research and reports in scientific and technological fields; engineering services; surveying (engineering work); 
research and development of new products for others; creation, design, development, installation and maintenance, 
updating or rental of software; advice and consultancy relating to software; programming for computers; physical and 
chemical analyses; analysis for oil-field exploitation; construction drafting; architectural services; advice provided by 
architects for environmental protection, development of new energy sources, natural resource preservation, 
implementing sustainable development and town planning projects; scientific and technological research in the field of 
energy; technical advice and technical assistance (engineering) in the field of energy; research and development in the 
field of electrical engineering, production of electrical energy, nuclear energy, wind energy, solar energy, hydraulic 
energy, geothermal energy, thermal energy, climatic energy, biomass-based energy, renewable energy; technical 
consultancy and technical expertise in the fields of the production of electrical energy, nuclear energy, wind energy, solar 
energy, hydraulic energy, geothermal energy, thermal energy, renewable energy, air conditioning, heating and lighting; 
digital simulation surveying (engineering services); engineers' services for improved management of the production, 
storage and consumption of energy; research and development on the environmental impact originating in energy 
production installations, engineers' services for assessing the need for and availability of electricity and for the 
adaptation of tools for the distribution of electricity; engineers' services for the design and construction of new 
installations for producing and distributing energy; technological consultancy and expert reports (engineers' services) on 
air conditioning, lighting and heating; technical advice in the field of energy-saving; research in the field of environmental 
protection; technical studies for evaluating and optimizing the energy performance of apparatus and buildings; technical 
advice and consulting on environmental protection and the development of renewable energy; technical studies and 
research on the processing of waste, recycling of waste; technical studies and research on processing of materials; 
laboratory work and scientific and technological project management in the fields of electricity, renewable energy, 
sustainable development, ecology, town planning, environmental protection, limiting waste and pollution, natural 
resource preservation and efforts to combat climate change; studies, research and expert reports provided by engineers 
in the fields of energy, the environment, natural resources, sustainable development and town planning; technical 
information and consultancy relating to the remote reading of energy consumption meters; technical valuations and 
estimates of energy consumption; technical advice, technical information and expert reports (engineering work) on air-
conditioning, lighting and heating; technical consultancy for the purchase and choice of heating, air conditioning and 
lighting apparatus; planning of work in the field of public lighting, traffic signals, luminous signs, video monitoring 
networks and equipment and electronic urban road equipment (systems for regulating road traffic); design of computer 
systems and software, installation of computer software, maintenance, updating, rental of computer software, computer 
programming; compliance services of electric urban networks; programming for computers; technical project studies of 
all equipment and all installation and maintenance work in the fields of public lighting and the illumination of buildings 
and sites; civil engineering; computer-assisted maintenance, remote control and distance control of public lighting 
equipment and networks, traffic lights, luminous signs and electronic urban road equipment (systems for regulating road 
traffic); technical advice and consulting in the field of technology of energy supply and energy saving; design of all public 
lighting networks, traffic lights and luminous signs, video surveillance networks and urban traffic control; design of all 
public lighting equipment, traffic lights, and light signalling, video surveillance equipment, and urban traffic control 
equipment; design of sound and light shows; technical information and technical advice relating to the limiting of energy 
consumption; technical advice via the telephone by engineers (hotlines) for the use of electric apparatus and 

8920



installations; technology advice for the purchase and choice of selected electrical appliances on the basis of criteria 
regarding technical features, cost and control of energy consumption; shortlisting (technical analysis) of products for 
others and technology advice in the choice of electrical and industrial equipment likely to meet standards and regulations 
in force; information and technical advice on electrical safety; technical studies, analysis and diagnosis carried out by 
engineers for the installation of apparatus for the production and/or distribution of energy, electric power, gas, heating 
and water; technical advice and technical information regarding power and electricity costs; research and development in 
the field of thermal insulation and the solar and climatic protection of dwellings; technology advice and information 
relating to thermal insulation and sun-shading and climate-proofing of dwellings; technology advice and information for 
the evaluation and modification of the power of a gas and/or electric meter; technology advice and information for the 
selection of professionals for carrying out repair work; technological information and advice (provided by engineers) for 
selecting installers of energy equipment; technology advice and information regarding insulation of dwellings; 
diagnostics for energy performance of real estate (quality control); energy, thermal and environmental analysis of 
accommodation and real estate inventory (quality control); quality control; quality control of electrical installations; 
testing of materials; technical tests; technical testing in the field of electricity, heating, air-conditioning, lighting, 
information technology, home automation, and human engineering; technical consulting for the purpose of assisting 
others in aligning the personnel, products, equipment, industrial installations or premises thereof with standards and 
regulations in force; audits on safety and compliance with regulations in force of any installation for the production of 
energy and electricity; technical assistance for certification and accreditation (quality control); quality control of 
apparatus for the production of energy; technical inspection of and expertise on energy plants; technical control and 
expert appraisals (surveying) of facilities running on all types of energy; research and development services in the field of 
electric transportation, in particular electric batteries, electric terminals, electric vehicles, electrically powered vehicles; 
technical advice and technical assistance (engineering) in the field of electric transportation, in particular electric 
batteries, electric terminals, electric vehicles, electrically powered vehicles; technical management of traction batteries 
for electric vehicles; technical information relating to vehicle maintenance; technical management of charging stations for 
electric vehicles; drafting of plans and planning work in the field of public lighting, road signals, luminous signs, video 
monitoring networks and equipment and electronic urban road equipment (systems for regulating road traffic); control of 
compliance with electric urban networks; technical project studies of all equipment and all installation and maintenance 
work of public lighting and the illumination of buildings and sites; computer-assisted maintenance, remote control and 
distance control of lighting equipment and networks, road and luminous signs and electronic urban equipment (systems 
for regulating road traffic); technical advice and consulting in the field of technology of energy supply and energy saving; 
design of lighting equipment and networks, road and luminous signs, video surveillance networks and urban traffic 
control; design and studies of technical projects in the field of lighting plans; supervision of lighting plans; drafting of 
architectural plans for developing light, sound and light, interior and exterior lighting of buildings and private or public 
sites and projection of videos on urban furniture and facades; computer-assisted maintenance, remote control and 
centralized distance control of the installation of lighting, sound and light and projection of videos on urban furniture and 
facades; design, creation, customizing, launch and maintenance of websites for others; design of web site home pages 
for others; website design consultancy; design, drawing and commissioned writing of web pages for others for a global 
computer network; design, graphics and copy-writing for others, all for compiling Web pages on the Internet; graphic 
design for the compilation of web pages on the Internet; management of websites of others; conversion of data or 
documents from physical to electronic media; conversion of computer programs and data, other than physical 
conversion; design of industrial design; styling (industrial design); design of lighting systems; technical planning and 
technical project management for the development of lighting equipment; maintenance of computer software, namely 
maintenance of home automation installations and programmable automatons; design and development of computers 
and software; consultancy relating to computers; mechanical research, technical research in the field of design of electric 
installations in the field of transport; development (design) and update of software relating to air conditioning, lighting; 
monitoring of electrical installations and nuclear facilities; research and development of new products and new methods 
for others, for treating, decontaminating, recycling, processing, conditioning, packaging, transporting and disposing of 
waste and radioactive waste; engineering services in the field of storage of waste and radioactive waste, consisting of 
design and development, from a technical and scientific standpoint, for certification with a view to storing waste and 
radioactive waste; supervision of port construction work, technological studies of ships, ports and port facilities; 
architectural advice for ports and port facilities; engineering services for improved management of storage of energy and 
gas; research and development on the environmental impact of methane port installations, engineering services for the 
design and construction of methane ports; technical studies, analysis and diagnosis carried out by engineers relating to 
methane ports and port facilities; engineering services in the field of waste and radioactive waste, namely design and 
development of installations and apparatus for treatment, decontamination, recycling, recovery or conditioning of waste 
and radioactive waste; computer-assisted maintenance of public lighting networks and equipment, traffic signals, 
luminous signs and electric urban road equipment; programming and maintenance (updating) of home automation 
installations.
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Priority claimed from 13/11/2014; Application No. : 1299392 ;Benelux 

3424145    18/08/2016
[International Registration No. : 1271025]
GrandVision Group Holding B.V.
Schiphol boulevard 117, Tower G-5 NL-1118 BG SCHIPHOL

Proposed to be Used
IR DIVISION
Cl.9;Contact lenses; containers and cases for contact lenses; spectacles; spectacle frames; spectacle glasses (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); spectacle lenses; spectacle 
cases; containers for spectacles; spectacle chains; sports glasses; sunglasses; parts for the aforementioned goods.

Cl.35;Commercial intermediation services related to the wholesale and retail services, import and export of 
pharmaceutical and sanitary preparations, contact lens cleaning preparations, solutions for use with contact lenses, 
liquids for protecting, cleaning, application, disinfection and sterilisation of contact lenses and other such liquids, optical 
apparatus and instruments, contact lenses, containers for contact lenses, spectacles, spectacle frames, sunglasses, 
spectacle lenses, spectacle cases and cases for goggles, including the aforesaid services provided via electronic and 
telecommunications channels, such as the internet, television networks, (mobile) telephone networks, cable, satellite and 
ethernet networks and other such networks; franchising, namely commercial consultancy, promotional activities for 
others and providing commercial know-how; advertising; business management; business administration; office 
functions; consultancy regarding business organisation and business economics; advertising and sales promotion for 
others.

Cl.44;Services provided by opticians, optometrists and contact lens specialists, including consultancy in this field; 
medical consultancy in regard to eyes, eye care and eyesight improvement; performing eye tests.
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3424796    22/08/2016
[International Registration No. : 1316297]
Voesh Corporation
300 Edwards Street 4HE Roslyn Heights NY 11577 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Body lotions; foot scrubs; skin masks.

Cl.8;Nail buffers; nail files.
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Priority claimed from 11/03/2016; Application No. : 015210107 ;European Union 

3426118    05/09/2016
[International Registration No. : 1316322]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting systems; lighting ballasts; light-emitting diodes 
(LEDs), laser diodes and zener diodes; optical control apparatus, thermal control apparatus, electronic circuits for lighting
control systems and lighting management systems; electronic components, in particular led modules entirely or partly 
consisting of integrated LEDs, OLEDs and/or of polymer emitting diodes, for lighting apparatus and installations.

Cl.11;Lighting apparatus; electric lamps; lighting fixtures and lighting installations, whether or not provided with LED 
light sources; solid state lighting apparatus and installations; parts of the aforesaid goods; all the aforesaid goods 
relating to theatre, cinema and concert lighting solutions.

Cl.42;Technical planning and technical project management for the development of lighting equipment; technical 
planning and consulting in the field of light engineering; design of specialist machinery for use in making equipment for 
lighting; design of lighting systems.
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Priority claimed from 07/04/2016; Application No. : 015316565 ;European Union 

3427405    31/08/2016
[International Registration No. : 1316763]
Robert Bosch GmbH
Robert-Bosch-Platz 1 70839 Gerlingen Germany

Proposed to be Used
IR DIVISION
Cl.35;Arranging of contracts, for others, for the buying and selling of goods and services, business intermediary and 
advisory services in the field of selling products and rendering services.

Cl.37;Vehicle repair, information about vehicle repair, vehicle repair being part of a breakdown service, providing of 
information and consultancy about vehicle repair, tyre services and breakdown services, garage services for vehicle 
repair, vehicle maintenance.

Cl.39;Driving services, providing information relating to vehicle driving services, towing of vehicles in connection with 
breakdown services, towing of vehicles, arranging vehicle breakdown recovery, rental of means of transportation, 
booking of hire cars.
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Priority claimed from 30/05/2016; Application No. : 30 2016 104 929 ;Germany 

3427763    30/08/2016
[International Registration No. : 1317548]
X-Rite Switzerland GmbH 
Althardstrasse 70 CH-8105 Regensdorf CH

Proposed to be Used
IR DIVISION
Cl.9;Software programs for the specification of data format and structures for exchanging color and appearance data; 
electronic databases recorded on computer media, namely, with data formats and structures for exchanging of color and 
appearance data.

Cl.42;Development of specifications of a data format for exchanging of color and appearance data; development of 
software for exchanging of color and appearance data.
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Priority claimed from 25/11/2013; Application No. : 1279516 ;Benelux 

3427834    14/10/2016
[International Registration No. : 1216775]
TRANSICS INTERNATIONAL, besloten vennootschap met beperkte aansprakelijkheid
Ter Waarde 91 B-8900 Ieper

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus and computers; board computers and detection and tracking apparatus and 
installations; electric, electromechanic, electronic installations and apparatus for the transmission, modification, storage, 
processing, linking, monitoring, controlling, retrieval, registration, measuring, recording, analysing, comparing, 
exchanging, also copying of operational data, actual operating conditions and other information such as trip purposes, 
routes, driving time, vehicle stands, namely vehicles for the transport of goods and persons; telecommunication and data 
communication apparatus relating to itinerary planning and ordering systems as well as programs for vehicle fleet, 
expeditions, transporting companies; apparatus for recording, transmission and reproduction of data, sound or images; 
data, sound, image and programs carriers; data processing apparatus and computers, telecommunication and data 
communication apparatus; mobile applications; software.

Cl.38;Telecommunication; wireless data communication between a mobile object such as a vehicle and a fixed or 
mobile, movable reception, analysis, service, operation, controlling and guarding station; providing, renting and leasing 
of telecommunication equipment and telecommunication links; providing access to an Internet platform for an Internet 
community, including a platform that allows to communicate with customers and suppliers through various online media; 
renting access time to electronic databases.

Cl.42;Scientific and technological services, as well as research and design relating thereto; industrial analysis and 
research services; design and development of computer hardware; designing, developing, writing, installation and 
maintenance of computer software; planning and consultancy in respect of automation and computerization; technical 
consultancy and assistance relating to the use of computer software and hardware; development and maintenance of 
computer programs, recorded on data carriers of all kinds, also for use on the Internet, also for telematics services; 
providing temporary use of on-line non-downloadable software.
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3427841    05/10/2016
[International Registration No. : 1235541]
International Vapor Group, Inc.
15050 NW 79 Ct., Suite 101A Miami Lakes FL 33016 United States of America

Proposed to be Used
IR DIVISION
Cl.34;Electronic cigarettes; electronic cigarette refill cartridges sold empty; electronic cigarette atomizers; electronic 
cigarette filters; cigarettes containing tobacco substitutes not for medical purposes; electronic cigarette cartridges sold 
empty; electronic cigarette for consuming herbal appetite suppressants, caffeine, nutritional and dietary supplements and 
vitamins; nicotine free electronic cigarettes; electronic cigarette kits, each consisting of electronic cigarette cartridges 
sold empty, a battery, a battery charger that can be plugged into a wall, and an atomizer; carrying cases specifically 
designed to carry electronic cigarettes.

Cl.35;On-line retail store services featuring vaporizers, electronic cigarettes, e-liquids and cartridges and accessories 
for vaporizers and electronic cigarettes; retail store services featuring vaporizers, electronic cigarettes, e-liquids and 
cartridges and accessories for vaporizers and electronic cigarettes; wholesale store services featuring vaporizers, 
electronic cigarettes, e-liquids and cartridges and accessories for vaporizers and electronic cigarettes.
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Priority claimed from 29/02/2016; Application No. : 015164081 ;European Union 

3429280    23/08/2016
[International Registration No. : 1316751]
COCKERILL MAINTENANCE & INGENIERIE SA
Avenue Adolphe Greiner 1 B-4100 SERAING

Proposed to be Used
IR DIVISION
Cl.9;Computer software, software packages; computer software designed to estimate costs, resource requirements, 
assist in the design of energy flows, computer software for remotely measuring and controlling energy flows, computer 
software programs for use in ensuring the energy efficiency of buildings and industries on site, computer software 
programs for use in ensuring the energy efficiency of buildings and industries using shared resources (cloud), computer 
software programs for use in ensuring the energy efficiency of buildings and industries using artificial intelligence.

Cl.41;Providing of continuous training in the field of energy efficiency.

Cl.42;Professional advice and consultancy relating to energy efficiency in buildings and industries, design, 
development and programming of computer software for energy management.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 22/09/2016; Application No. : 693320 ;Switzerland 

3432164    26/09/2016
[International Registration No. : 1318141]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 29/03/2016; Application No. : 30 2016 009 183 ;Germany 

3432419    08/09/2016
[International Registration No. : 1319304]
Haver & Boecker OHG
Carl-Haver-Platz 3 59302 Oelde Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine parts, in particular metering unit for filling machines; valves (machine parts); rotary valve for dosing the 
flow rate of products in filling machines; valve operating mechanism; valve-closure mechanism; power-operated valves; 
pneumatic controlled metering units, in particular valves; motor-operated metering units, in particular valves; parts and 
components of the aforesaid apparatus and machines; rotary valve with aerator.

Cl.9;Electrically and electronically controlled metering units, in particular valves for filling machines; electrically and 
electronically controlled valve controls; valve heads with pressure gauge; motor-operated metering units, in particular 
valves.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 07/03/2016; Application No. : 015187677 ;European Union 

3432482    05/09/2016
[International Registration No. : 1318556]
WISKA Hoppmann & Mulsow GmbH
Kisdorfer Weg 28 24568 Kaltenkirchen Germany

Proposed to be Used
IR DIVISION
Cl.9;Cable screws, cable junctions and cable connections for electric cables, junction boxes and cable boxes for 
accommodating cable connections, wire and cable cases and boxes of metal or plastic, auxiliary cabling devices of metal 
or plastic for electrical purposes, namely cable housings, cable guide conduits, cable rerouting conduits, cable fasteners, 
namely cable support rails, cable inserts, cable ducts.

Cl.20;Cable fasteners, connectors and holders, non-metallic; cable connections, not of metal, in particular cable boxes, 
cable bundlers; cable flange plates, not of metal, for feeding and leading through cables.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 18/02/2016; Application No. : 86911672 ;United States of America 

3433889    17/08/2016
[International Registration No. : 1318539]
RapidSOS, Inc.
526 7th Avenue, 6th Floor New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for transmitting voice and data information to others and for providing accident 
prediction information.

Cl.42;Application service provider featuring application programming interface (API) software for allowing users to 
communicate with others.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 26/04/2016; Application No. : 015375901 ;European Union 

3433904    26/09/2016
[International Registration No. : 1319652]
Renolit SE
Horchheimer Str. 50 67547 Worms Germany

Proposed to be Used
IR DIVISION
Cl.12;Protective interiors for vehicles; interior panels for vehicles; consoles being parts of vehicle interiors; interior 
pouches for vehicles; upholstery for vehicles; tire liners; automotive interior trim; interior trim parts of automobiles; 
motor vehicles; automobiles; parts and fittings for vehicles; head-rests for vehicle seats; steering wheel covers; 
dashboards; cushions adapted for use in vehicles; seat covers for vehicles; linings for vehicles; covers for vehicle 
steering wheels; shelves adapted for use in vehicles; backrests adapted for use in vehicles; vehicle seats; safety belts for 
vehicles for motor cars; boot tidies; seat cushions for the seats of vehicles; coverings for car seats; gears for vehicles; 
automobiles and structural parts therefor; car seats.

Cl.17;Semi-finished plastic goods; films, sheets, and panels from plastic not for packaging; all aforementioned goods 
also from plastic with fillers like wood fibers, glass fibers or particles, and mineral fibers or particles as well as in the form 
of multilayer laminates.

Cl.20;Seats; folding chairs; convertible chairs; swivel chairs; contour chairs; seats; chair pads; work stools; portable 
back support for use with chairs; cupboards; chests; lockers; dressers; credenzas [furniture]; divans; chair legs; 
furniture; benches [furniture]; seating furniture; support stands [furniture]; tables [furniture].
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 30/05/2016; Application No. : 015484471 ;European Union 

3433990    19/09/2016
[International Registration No. : 1318015]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE HEERLEN

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial use for the manufacture of beauty and skin care products; chemical and 
biochemical preparations for use in cosmetics, skin care products and sun-screen products for the absorption of 
ultraviolet ray.

Cl.3;Cosmetics, also for beauty and skin care; cosmetics and skin care products for the prevention of sunburn; sun-tan 
and sun-screening preparations; preparations and substances for the conditioning, care and appearance of the skin, body
and face.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 17/03/2016; Application No. : 015230675 ;European Union 

3435986    09/09/2016
[International Registration No. : 1317993]
Collectius AG
c/o Stena (Switzerland) AG Bahnhofplatz CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Credit cards; encoded credit cards; magnetically encoded credit cards; software for facilitating secure credit card 
transactions; computer software.

Cl.35;Business management; business administration; office functions; invoicing; accountancy, book keeping and 
auditing; bill presentment services.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial management; factoring; financing 
services for companies; provision of credit facilities; consultancy services relating to credit; debt recovery and collection 
agencies; bailiff services (debt collection); computerised legal debt collection services; credit card protection and registry 
services; issuance of credit cards; financial information services relating to lost credit cards; insurance services relating 
to credit cards; factoring; credit financing; consultancy services relating to credit; arranging the provision of finance; 
financial services relating to savings; provision of loans; arrangement of loans; financial loan services; lending and loans 
services; advisory services relating to loan services; deposit services; bill payment services provided through a website; 
credit card advisory services.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 17/08/2016; Application No. : 30 2016 107 435 ;Germany 

3441339    12/09/2016
[International Registration No. : 1319313]
Hirschvogel Umformtechnik GmbH
Dr.-Manfred-Hirschvogel-Straße 6 86920 Denklingen Germany

Proposed to be Used
IR DIVISION
Cl.6;Pressed, moulded and forged parts of metal (included in this class), in particular of steel and aluminium; common 
metals and their alloys; metal building materials; injection mouldings of metal; parts and accessories for all the aforesaid 
goods, included in this class.

Cl.17;Injection mouldings of plastic (semi-finished goods); goods of plastic (semi-finished); parts and accessories for 
all the aforesaid goods, included in this class.

Cl.40;Metal treating; metal hardening; metal casting; metal plating; printing; die-casting of metals; 3D reproduction 
services.

Cl.42;Structural planning of tools and injection mouldings; technical testing of tools; design and development of 
injection mouldings; engineering services.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 11/04/2016; Application No. : 30 2016 010 505 ;Germany 

3441666    30/08/2016
[International Registration No. : 1319130]
AUDI AG
85045 Ingolstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.12;Vehicles and their structural parts; apparatus for locomotion by land, air or water.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments.

Cl.18;Umbrellas and parasols; Walking sticks; Luggage, bags, wallets and other carriers; Saddlery, whips and animal 
apparel and parts and fittings of all the aforesaid goods, included in this class.

Cl.25;Clothing, footwear, headgear.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings [non-
textile].

Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

 

Priority claimed from 22/02/2016; Application No. : 30 2016 005 109 ;Germany 

3442580    20/08/2016
[International Registration No. : 1319293]
Seaman Paper Asia Company Ltd.
23/Floor Ocean Building, 80 Shanghai Street, Jordan Kowloon Hong Kong China

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; tissue paper; crepe paper; paper bags; gift bags; paper bags, paper pennants; paper 
banners; flags of paper; paper tapes; paper padding; packaging bags of paper; wrapping materials made of paper; paper 
envelopes for packaging; printed packaging materials of paper; bags of paper for packaging; paper pouches for 
packaging; stationery for decorations; paper party decorations; decorative paper garlands for parties; paper rolls for 
calculating machines; honeycomb paper; paper crafts materials; paper in roll form; paper sheets; gift wrap paper; 
corrugated cardboard; cardboard; cardboard packaging; packaging material made of cardboard; coated paper; fluting 
paper (corrugating medium); paper for wrapping and packaging.

Cl.28;Paper streamers (party novelties).

Cl.40;Printing of decorative patterns on paper and cardboard; paper working; paper treating; coating papers.

Cl.42;Graphic design for stationery and cardboard.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 16/03/2016; Application No. : 86941798 ;United States of America 

3442812    01/09/2016
[International Registration No. : 1319586]
Secured Worldwide, LLC
50 West 47th Street, Suite 910 New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Diamonds and jewelry.

Cl.36;Investment services in the field of diamonds, namely, asset acquisition, consultation, and management services.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 11/03/2016; Application No. : 30 2016 007 311 ;Germany 

3446827    06/09/2016
[International Registration No. : 1318976]
Jebsen & Jessen (GmbH & Co.) KG
Kehrwieder 11 20457 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers and chemicals for use in agriculture, forestry and horticulture.

Cl.5;Vermin destroying preparations; slug exterminating preparations; insecticides; insect repellents; herbicides; 
mothproofing preparations; parasiticides; antiparasitic preparations, biocides, fungicides, pesticides, anticryptogamic 
preparations.

Cl.35;Retail and wholesale services in relation to fertilizers and chemicals for use in agriculture, forestry and 
horticulture; retail and wholesale services in relation to vermin destroying preparations, slug exterminating preparations, 
insecticides, insect repellents, herbicides, mothproofing preparations, parasiticides, antiparasitic preparations, biocides, 
fungicides, pesticides, anticryptogamic preparations.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 09/08/2016; Application No. : 30 2016 022 806 ;Germany 

3448376    06/09/2016
[International Registration No. : 1320741]
BASF SE
Carl-Bosch-Str. 38 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry, especially plant fortifying preparations; chemical and/or 
biological preparations for stress management in plants; plant growth regulating preparations; chemical preparations for 
the treatment of seeds; surfactants; natural or artificial chemicals to be used as sexual baits or agents to confuse insects.

Cl.31;Agricultural, horticultural and forestry products namely with pesticides and / or chemical / biological products 
treated seeds, grains, seeds and vegetative parts of plants; not included in other classes.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 13/09/2016; Application No. : 87169936 ;United States of America 

3455164    23/09/2016
[International Registration No. : 1321874]
American Airlines, Inc.
4333 Amon Carter Boulevard Fort Worth TX 76155 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Promoting the goods and services of others by means of a loyalty, a discount program and an incentive awards 
program whereby purchase points are awarded for purchases made by vendor subscribers or travel made conducted by 
member subscribers which can then be redeemed for merchandise and travel.

Cl.39;Air transport of passengers, cargo, and freight; providing travel agency services, namely, providing travel 
reservation services for others, air transportation reservation services for others, vehicle reservation services for others, 
cruise reservation services for others and vacation travel reservation services for others by means of a loyalty and an 
incentive rewards program; providing a program of bonus flights for frequent travelers.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

3455937    23/09/2016
[International Registration No. : 1321388]
HYFLUX LTD
80 Bendemeer Road, Hyflux Innovation Centre Singapore 339949 Singapore

Proposed to be Used
IR DIVISION
Cl.5;Meal for pharmaceutical purposes; medicinal herbs; herbal teas for medicinal purposes; medicinal roots; dietetic 
foods adapted for medical purposes; dietetic beverages adapted for medicinal purposes; medical preparations for 
slimming purposes; mineral food supplements; nutritional supplements; plant extracts for pharmaceutical purposes; 
pharmaceuticals.

Cl.31;Citrus fruit, fresh; animal foodstuffs; oats; berries, fresh; mushrooms, fresh; vegetables, fresh; beans, fresh; 
flowers, natural; fruit, fresh; seeds for planting; plant seeds; garden herbs, fresh; plants; pet food.

Cl.32;Non-alcoholic fruit extracts; non-alcoholic fruit juice beverages; preparations for making beverages; fruit juices; 
waters [beverages]; vegetable juices [beverages]; non-alcoholic beverages.

Cl.35;Import-export agency services; advertising; publicity; marketing research; on-line advertising on a computer 
network; procurement services for others [purchasing goods and services for other businesses]; administrative 
processing of purchase orders; invoicing; retail or wholesale services for pharmaceutical, veterinary and sanitary 
preparations and medical supplies; providing business information via a web site.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 18/08/2016; Application No. : 87143516 ;United States of America 

3456083    29/08/2016
[International Registration No. : 1321113]
National Public Radio, Inc.
1111 North Capitol Street, NE Washington DC 20002 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable audio and video podcasts featuring music and live musical performances; downloadable videos 
featuring music and live musical performances.

Cl.41;Entertainment services, namely, arranging and conducting of competitions for musical performers; 
entertainment, namely, live music concerts; arranging and conducting events featuring live music; entertainment 
services, namely, providing non-downloadable videos of live musical performances via the internet; providing audio 
podcasts in the field of music.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 12/08/2016; Application No. : 2016-087904 ;Japan 

3456925    06/09/2016
[International Registration No. : 1321461]
MITSUBISHI GAS CHEMICAL COMPANY, INC.
5-2, Marunouchi 2-Chome, Chiyoda-ku Tokyo 100-8324 Japan

Proposed to be Used
IR DIVISION
Cl.10;Syringes for medical purposes; parts of syringes for medical purposes, namely injection cartridges.

Cl.20;Plastic containers; plastic medication containers for commercial use; plastic safety caps for medicine containers.

Cl.21;Bottles and vials for pharmaceutical sold empty; bottles, sold empty; glass cartridges for medication sold empty.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 18/03/2016; Application No. : 15236037 ;European Union 

3457292    30/08/2016
[International Registration No. : 1321122]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; ornaments [jewellery, jewelry (Am.)]; rings (jewellery); necklaces; bracelets; earrings; jewel pendants; 
key rings [trinkets or fobs]; jewel cases; chronoscopes.

Cl.18;Goods of leather, namely bags, suitcases, handbags, backpacks, briefcases, document cases, vanity cases, not 
fitted, credit card holders, business card holders, pouches, pocket wallets, credit card cases, wallets, travelling sets, key 
cases, fitted suitcase tags, straps (belts), all the aforesaid goods of leather; goods of imitations of leather, namely bags, 
suitcases, handbags, backpacks, briefcases, document cases, vanity cases, not fitted, credit card holders, business card 
holders, pouches, pocket wallets, credit card cases, wallets, travelling sets, key cases, fitted suitcase tags, straps (belts), 
all the aforesaid goods of imitations of leather; handbags, casual bags; purses, change purses.

Cl.25;Clothing, footwear, headgear; outer-clothing, suits, costumes, blazers, blouses, tunics, shirts, tops, denim pants, 
trousers, gowns, skirts, pullovers, sweat shirts, cardigans, waistcoats, combinations [clothing], jackets and coats; 
underclothing and underwear for day and night wear, girdles, leotards, bustiers, brassieres, corsets, bodices, camisoles, 
tops, corselets, negligees, underpants, slips, jazz pants, hipster pants, thongs, shorts knickers, boxer shorts, suspender 
belts, stocking suspenders, garters, undershirts, bed wear and night wear, tights, stockings, socks, tank tops, nighties, 
sleepsuits, robes, petticoats, articles of clothing for swimwear, swimming costumes, bikinis; footwear insoles; 
headscarves, scarves.

Cl.26;Decorative articles for the hair.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 19/02/2016; Application No. : 86913876 ;United States of America 

3458747    18/08/2016
[International Registration No. : 1322823]
UDACITY, INC.
2465 Latham Street, 3rd Floor Mountain View CA 94040 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for accessing educational services, namely, providing online certification 
programs, university-level and workforce online courses and downloadable course materials for same.

Cl.35;Career planning services; career placement consulting services; providing career information; business 
mentoring services in the fields of data science, web development, and software engineering; offering business 
management assistance in the establishment and/or operation of online learning program franchises.

Cl.41;Education services, namely, providing online certification programs and university-level and workforce online 
courses; operating schools offering certification programs, university-level and workforce courses.

Cl.42;Debugging computer software for others; computer services, namely, software development quality control and 
code review services for others.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

 

Priority claimed from 18/03/2016; Application No. : 86946101 ;United States of America 

3458768    19/09/2016
[International Registration No. : 1321706]
Gas Monkey Holdings, LLC
Suite 200, 12020 Chandler Boulevard North Hollywood CA 91607 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Headgear, namely, hats and beanies; hooded sweatshirts for men, women and children; jackets for men, women 
and children; shirts for men, women and children; sweatshirts for men, women and children; t-shirts for men, women and 
children.

Cl.32;Energy drinks; non-alcoholic beverages, namely, carbonated beverages.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

3461199    09/09/2016
[International Registration No. : 1322657]
Claessic Collection NV
Penstraat 35 Willemstad Curacao

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters; non-alcoholic drinks; fruit drinks and fruit juices; syrups for making 
beverages; shandy, de-alcoholised drinks, non-alcoholic beers and wines.

Cl.33;Alcoholic beverages (except beers); alcoholic wines; spirits and liqueurs; alcopops; alcoholic cocktails.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

3462412    26/09/2016
[International Registration No. : 1322644]
JeNaCell GmbH
Winzerlaer Str. 2 07745 Jena Germany

Proposed to be Used
IR DIVISION
Cl.5;Dental impression materials; medical preparations for slimming purposes; appetite suppressants for medical 
purposes; bacterial preparations for medical and veterinary use; bacteriological preparations for medical and veterinary 
use; biological preparations for medical purposes; biological preparations for veterinary purposes; depuratives; 
hemostatic pencils; medicated candy; chemical preparations for medical purposes; chemical preparations for 
pharmaceutical purposes; chemical preparations for veterinary purposes; tissues for surgical use; surgical implants; 
sanitary towels; dental cement; diagnostic agents for medical use; dietetic substances adapted for medical use; dietetic 
foods adapted for medical use; fungicides; pharmaceutical preparations for skin care; adhesive plasters; herbicides; 
pants, absorbent, for incontinents; insecticides; capsules and cachets for medicines; poultices; compresses; sanitary 
wear; sanitary tampons; sanitary pads; nutritional supplements; nutritive substances for microorganisms; lozenges for 
pharmaceutical purposes; pesticides; bunion pads; medicated plasters; pharmaceutical preparations; panty liners; 
tissues impregnated with pharmaceutical lotions; dressings, medical; surgical dressings; preparations for the treatment 
of burns; veterinary preparations; incontinence diapers; vulnerary sponges; teeth filling material; dental mastics; 
cellulose esters for pharmaceutical purposes.

Cl.10;Bandages, elastic; supportive bandages; trusses; bougies [surgery]; dialyzers; drainage tubes for medical use; 
hearing aids; catheters; lenses [intraocular prostheses] for surgical implantation; artificial skin for surgical purposes; 
abdominal pads; sterile sheets, surgical; incontinence sheets; nebulizers for medical use.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 23/11/2015; Application No. : 1321760 ;Benelux 

3463701    04/10/2016
[International Registration No. : 1298903]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE Heerlen

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; unprocessed artificial resins, unprocessed plastics; adhesives for floor and wall 
coverings.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors, including reusable 
carpets and reusable carpet tiles; wall hangings, not made of textile materials; artificial grass.

Cl.40;Recycling of waste; recycling of floor covering materials including carpets and carpet tiles.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

 

3464877    13/10/2016
[International Registration No. : 1323067]
JON AIZPURUA SAENZ
Avenida Ansaldo, Num. 13 E-03540 ALICANTE Spain

Proposed to be Used
IR DIVISION
Cl.5;Medicinal and veterinary products and preparations.

Cl.42;Scientific and technological services.

Cl.44;Health services.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 04/04/2016; Application No. : 284314 ;Israel 
3465831    27/09/2016
[International Registration No. : 1322255]
PHINERGY LTD.
2 Yodfat St., P.O.B 1290 7129106 Lod Israel

Proposed to be Used
IR DIVISION
Cl.7;Energy storage system, namely, electric generators.

Cl.9;Energy storage system, namely, batteries, electro-chemical cells, metal-air cells and fuel cells.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 25/05/2016; Application No. : 87050212 ;United States of America 

3465833    06/10/2016
[International Registration No. : 1322253]
Browit America, Inc.
20955 Pathfinder Road, Suite 100 Diamond Bar CA 91765 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Bracelets; charms; jewellery; jewelry ornaments; straps for wristwatches.

Cl.18;Backpacks; briefcases; credit card cases and holders; handbags; leather and imitation leather bags; purses; 
satchels; shopping bags made of skin; shoulder bags; traveling bags; wallets.

Cl.25;Boots; coats; gloves; hats; jackets; leather coats; shoes; tee-shirts; trousers.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 04/04/2016; Application No. : 284315 ;Israel 
3465843    27/09/2016
[International Registration No. : 1322256]
PHINERGY LTD.
2 Yodfat St., P.O.B 1290 7129106 Lod Israel

Proposed to be Used
IR DIVISION
Cl.7;Energy storage system, namely, electric generators.

Cl.9;Energy storage system, namely, batteries, electro-chemical cells, metal-air cells and fuel cells.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

 

3466732    09/09/2016
[International Registration No. : 1322975]
Claessic Collection NV
Penstraat 35 Willemstad Curacao

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters; non-alcoholic drinks; fruit drinks and fruit juices; syrups for making 
beverages; shandy, de-alcoholised drinks, non-alcoholic beers and wines.

Cl.33;Alcoholic beverages (except beers); alcoholic wines; spirits and liqueurs; alcopops; alcoholic cocktails.

8957



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

3467075    06/10/2016
[International Registration No. : 1323287]
SPX Dry Cooling Belgium
Avenue Marcel Thiry, 81 boîte 2 B-1200 Woluwé-Saint-Lambert

Proposed to be Used
IR DIVISION
Cl.11;Plants and apparatus for heating, steam generating, refrigerating, cooling, drying, ventilating, water supply and 
sanitary purposes; cooling towers; heat exchangers; water cooled surface condensers; feedwater heaters; heat 
regenerators; parts and fittings for the aforesaid goods.

Cl.37;Building construction; repair; installation services; construction, repair, installation and maintenance of cooling 
towers.

Cl.42;Scientific and industrial research; technological consultancy; design services in the field of water cooling towers.
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Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 07/03/2016; Application No. : 1328106 ;Benelux 

3467142    05/09/2016
[International Registration No. : 1322625]
GAUGIN S.A.
route d'Arlon 117 Strassen L-8009

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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Priority claimed from 05/04/2016; Application No. : 692054 ;Switzerland 

3469750    31/08/2016
[International Registration No. : 1323557]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software which can be downloaded via smart phones, mobile telephones, mobile peripherals and other 
computer applications for portable computers and office computers; game software downloadable via the Internet; 
application software for mobile telephones and other mobile peripherals, namely for drafting, displaying and sharing 
comments and recommendations on the goods and services of others; data, media for documents, information, software, 
video, sound, texts and others or multimedia, all electronically stored or downloaded from the internet, extranets or other 
communication networks; downloadable electronic publications; data processing equipment; computer software; 
communication software.

Cl.35;Advertising; commercial business management; commercial administration; online advertising on a computer 
network; preparing advertisements for others; dissemination of advertising for third parties via the internet; placement of 
advertising for third parties; advertising and marketing services; dissemination of advertising material [leaflets, 
prospectuses, printed matter, samples]; business management and organization consultancy; rental of advertising time 
on all communication media; publication of advertising texts; rental of advertising space; dissemination of 
advertisements; public relations; promoting the goods and services of third parties, namely, restaurants, via advertising; 
promoting goods and services of third parties, namely, restaurants, via discounts, special offers, incentives, 
commentaries, and advertisements on computer networks and global computer networks; promoting the goods and 
services of third parties, namely, restaurants, by providing an online website featuring discounts, special offers, 
stimulation, commentaries, and advertisements; retail of electronic devices to restaurants (computers, tablets).

Cl.43;Providing of information services on restaurants; providing of reservation services in restaurants.
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Priority claimed from 04/04/2016; Application No. : 1329965 ;Benelux 

3469794    05/09/2016
[International Registration No. : 1323766]
GAUGIN S.A.
route d'Arlon 117 Strassen L-8009

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (excluding beers).
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Priority claimed from 09/03/2016; Application No. : 015195944 ;European Union 

3474442    09/09/2016
[International Registration No. : 1323589]
DOCERAM GmbH
Hesslingsweg 65-67 44309 Dortmund Germany

Proposed to be Used
IR DIVISION
Cl.16;Booklets; stationery; manuals [handbooks]; prospectuses; flyers; brochures; memo blocks; posters; calendars; 
information and data sheets; printed matter; bookbinding material; wrapping materials made of paper, cardboard or 
plastic; bags, envelopes and pouches for packaging made of paper or plastics; adhesive packaging tapes; packing 
cardboard.

Cl.35;Wholesale and retail services in relation to components, semi-finished goods and spare parts for industrial 
machinery and installations for manufacturing technology, production technology, conveying technology, welding 
technology, tool construction, pump construction and construction of fittings, and for medical and dental technology, 
electrical engineering and measurement technology, the aforesaid components, semi-finished goods and spare parts 
being in particular of ceramics, plastic or plastic composite materials, the aforesaid services also being provided via the 
internet; wholesale and retail services in relation to components, semi-finished goods and spare parts of insulating and 
sliding materials, in particular of ceramics, plastic or plastic composites, the aforesaid services also being provided via 
the internet.
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Priority claimed from 08/04/2016; Application No. : 86969820 ;United States of America 

3474937    03/10/2016
[International Registration No. : 1323846]
Google Inc.
1600 Amphitheatre Parkway, c/o Giselle C.W. Huron Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for browsing and purchasing consumer goods for delivery; navigation apparatus for autonomous 
aircrafts and drones.

Cl.12;Drones; autonomous aircraft.

Cl.39;Transportation and delivery services of goods by air; management of autonomous aircraft and drone navigation; 
routing of autonomous aircraft and drones; aeronautic navigation services; expedited shipping service of goods for 
others.
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Priority claimed from 12/09/2016; Application No. : 015816085 ;European Union 

3475414    05/10/2016
[International Registration No. : 1323856]
CUSINATO GIOVANNI s.r.l.
Via Monte Pelmo 8 I-35018 SAN MARTINO DI LUPARI (PD) Italy

Proposed to be Used
IR DIVISION
Cl.6;Silos of metal; vats of metal.

Cl.7;Moving and handling equipment and installations; vibrating machines; vibrating separators; vibrating extractors; 
storage machines and installations; elevators [lifts]; abseiling equipment; conveyers; belt conveyors; sifting machines.
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Priority claimed from 13/09/2016; Application No. : UK00003185386 ;United Kingdom 

3475419    14/10/2016
[International Registration No. : 1323869]
MAN Diesel & Turbo UK Ltd
1 Mirrlees Drive, Hazel Grove Stockport Cheshire SK7 5BP United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Engines (not for land vehicles); parts and fittings for the aforementioned goods.

Cl.12;Engines for land vehicles; parts and fittings for the aforementioned goods.

Cl.37;Maintenance, servicing and repair of engines and their parts and fittings.
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3475441    14/10/2016
[International Registration No. : 1323865]
Becca, Inc.
142 West 36th Street, 15th Floor New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Retail store services featuring personal care products, cosmetics and skin-care products; online retail store 
services featuring personal care products, cosmetics and skin-care products.

Cl.44;Beauty consultation services.
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Priority claimed from 02/03/2016; Application No. : 015176746 ;European Union 

3476384    12/08/2016
[International Registration No. : 1324016]
RANCILIO GROUP S.P.A.
Viale della Repubblica, 40, Frazione Villastanza I-20010 PARABIAGO (Milano) Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric coffee grinders; dishwashers; cup washing machines; apparatus for mincing edible ice.

Cl.11;Espresso coffee machines; ice makers; refrigerators; water softening units; steam wands.

Cl.30;Coffee, cocoa, chocolate and tea beverages; tea, chocolate, cocoa and coffee substitutes and blends; coffee 
(roasted, powdered, granulated, or in drinks).
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3477066    30/09/2016
[International Registration No. : 1275334]
Ankarsrum Motors AB
SE-590 90 Ankarsrum Sweden

Proposed to be Used
IR DIVISION
Cl.7;Electric motors (not for vehicles), electrical powered kitchen appliances for dicing, mincing, slicing and chooping 
food; machines and machine tools for household use; faucets [kitchen machines]; dough knives for kitchen machines; 
dough hooks for kitchen machines; dough rollers for kitchen machines; power-operated coffee grinders; dough kneading 
machines (electric -); machines, electric, for household purposes; kitchen grinders, electric; power-operated coffee 
grinders; electric knives; electric knife sharpeners; electric sausage stuffers; kitchen machines, electric; electric food 
beating, mixing and blending machines and accessories, sold together or separately, for mincing, chopping, slicing, 
straining and filtering foods, juice extraction, kneading and sharpening; electric food processors for household use; 
blenders, electric, for household purposes; beaters, electric; pasta machines (electric); electric graters; whisks, electric, 
for household purposes; fruit presses [kitchen machines]; chaff cutter blades; knife blades for electric knives; knife 
cleaning machines; kneaders [electric kitchen machines]; sausage machines; mincers; food processors; mechanical 
graters; grating machines for household use; peelers [electric machines]; cutters [machines]; cutting tools being parts of 
machines; roller bearings; rollers being parts of machines; rollers for making pasta; beating machines; pulping machines; 
crushing machines; parts and fittings for the aforesaid goods; electrical welding apparatus, kitchen machines (electric -) 
for cooking.

Cl.9;Electromagnetic coils, magnets, electrical transformers.

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating and drying; electrically heated trays; electric 
cooking utensils; roasting devices; domestic boilers; ice machines and apparatus; roasting devices; grill heating plates; 
drying installations; drying chambers; drying ovens; baking ovens [for household purposes]; refrigerators; beverage 
cooling apparatus; cookers; extractor hoods for kitchens; electrical ice-cream makers.

Cl.12;Motors and engines, electric, for land vehicles.

Cl.21;Household or kitchen utensils and containers; citrus presses; baking mats; dishes, for baking purposes; 
scrapers (kitchen utensils); whisks, non-electric, for household purposes; graters for kitchen use; basins [bowls]; basins 
[bowls]; trays for domestic purposes; carving boards; coffee grinders; porcelain ware; coffee services of china; porcelain 
coasters; baking dishes made of porcelain; decorative porcelain; cups and mugs; oven-to-table tableware; non-electric 
food mixers; cake decorating presses; cake molds [moulds]; hand-operated food grinders, mills or presses (kitchen 
utensils).

Cl.37;Installation, assembly and maintenance of motors, engines and machines.

Cl.40;Foundry services, metal treating, custom assembly of materials (for others).
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3477678    27/09/2016
[International Registration No. : 1324287]
Fairtiq AG
Nussbaumstrasse 18 CH-3006 Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software; recorded computer programs; computer programs (downloadable software); ticket dispensers; 
portable telephones; extinguishers.

Cl.39;Transport; packaging and storage of goods; travel organization; booking of tickets for travel; provision of 
transport and travel information via mobile telecommunication apparatus and devices; transport reservations; river 
transport, railway transport, boat transport; information in the field of road itineraries; bus transport; transport of 
travelers; passenger transport; streetcar transport; traffic information.
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Priority claimed from 20/06/2016; Application No. : 2016-066917 ;Japan 

3478365    01/09/2016
[International Registration No. : 1324576]
Haso Ltd.
Gotanda Dai-ichi Seimei Bldg. 6F, 2-19-3, Nishi Gotanda, Shinagawa-ku Tokyo 141-0031 Japan

Proposed to be Used
IR DIVISION
Cl.5;Household deodorants; pharmaceutical preparations; gauze for dressings; eyepatches for medical purposes; ear 
bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; 
adhesive plasters; bandages for dressings; antiseptic liquid bandages; breast-nursing pads; babies' diapers [napkins]; 
adult diapers; diapers for incontinents; diaper covers.

Cl.25;Evening dresses; school uniforms; children's wear; work clothes; jackets [clothing]; jogging pants; sweat pants; 
suits; skirts; ski jackets; ski pants; trousers; smocks; formalwear; coats; overcoats; topcoats; mantles [clothing]; 
raincoats; cardigans; sweaters; vests and waistcoats; open-necked shirts; cuffs; collars [clothing]; sport shirts; blouses; 
polo shirts; shirts for suits; nightwear; night gowns; negligees; nemaki [Japanese sleeping robes]; pajamas (Am.); bath 
robes; disposable underwear; underwear [underclothing]; housecoats; undershirts; combinations [clothing]; chemises; 
drawers [clothing] and underpants; slips [undergarments]; panties, shorts and briefs; brassieres; petticoats; swimwear; 
swimming caps; camisoles; Tee-shirts; Japanese traditional clothing; obi [sash bands for kimonos]; obiage [bustle holder 
bands for obi]; obiage-shin [bustles for obi-knots]; koshihimo [waist strings for kimonos]; koshimaki [undershirts for 
kimonos]; juban [undershirts for kimonos]; datejime [tightening-up strings for kimonos]; datemaki [wrap belts for 
kimonos]; nagagi [full-length kimonos]; haori [short overcoats for kimonos]; haori-himo [string fasteners for haori]; 
hakama [pleated skirts for formal kimonos]; haneri [detachable neckpieces for kimonos]; sleep masks; aprons [clothing]; 
socks and stockings; puttees and gaiters; shawls; scarves; tabi [Japanese style socks]; gloves and mittens [clothing]; 
neckties; neckerchiefs; bandanas [neckerchiefs]; mufflers [neck scarves]; ear muffs [clothing]; nightcaps; headgear for 
wear; suspenders; waistbands; belts [clothing]; inner soles; insoles for footwear; rubber soles for jikatabi; shoe soles for 
repair; slippers; Japanese style sandals of felt; waraji [Japanese footwear made of rice straw]; slipper soles; uppers for 
Japanese style sandals; soles for Japanese style sandals; uppers of woven rattan for Japanese style sandals; toe straps 
for zori [Japanese style sandals]; masquerade costumes; clothes for sports; anoraks; karate suits; sports overuniforms; 
kendo outfits; judo suits; ski suits for competition; headbands [clothing]; wind-jackets; sports uniforms and sport 
stockings; wristbands [clothing].
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Priority claimed from 13/06/2016; Application No. : Ž-1069/2016 ;Russia 

3478793    01/09/2016
[International Registration No. : 1324514]
Sportifico d.o.o.
Danicareva 61 11000 Beograd Serbia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software applications; computer programs (downloadable software).

Cl.35;Publication of publicity texts; advertising; computerized file management; compilation of information into 
computer databases; systemization of information into computer databases; online advertising on a computer network; 
business management for sports people.

Cl.42;Computer programming; software development (design); technical research services; maintenance of computer 
software; cloud seeding; creation and maintenance of web sites for others; rental of web servers; provision of search 
engines for the Internet; software as a service [SaaS]; hosting of servers; off-site data backup; electronic data storage; 
cloud computing.

Cl.45;On-line social networking service.
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Priority claimed from 10/03/2016; Application No. : 015196694 ;European Union 

3479240    07/09/2016
[International Registration No. : 1324774]
Atlas Copco Compressors LLC
1800 Overview Drive Rock Hill, South Carolina 29730 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Gas for medical purposes.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals.
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Priority claimed from 01/03/2016; Application No. : 86924380 ;United States of America 

3479252    01/09/2016
[International Registration No. : 1324695]
Avon Products, Inc.
777 Third Avenue New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Entertainment and educational services, namely, providing entertainment and educational information and 
advice, blogs, and non-downloadable publications in the nature of articles all in the field of women's interest topics, 
namely, business training and leadership development training, via a global computer network and other global 
communications networks, via a website.

Cl.42;Hosting online web facilities for others for the purposes of sharing information and content with others regarding 
information in the field of women's interest topics, health, lifestyle, beauty, celebrities, business training, job training, 
marketing, leadership, women's empowerment and fashion.
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Priority claimed from 21/09/2016; Application No. : 693374 ;Switzerland 

3479287    28/09/2016
[International Registration No. : 1324914]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry, preparations for the treatment of seeds, soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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3479373    17/08/2016
[International Registration No. : 1325198]
WOORIM FMG CO., LTD.
15, Boramae-ro 5-gil, (Sindaebang-dong), Dongjak-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Protective shoes; optical apparatus and instruments except for glasses and photographic apparatus; photographic 
apparatus and instruments; sunglasses; swim goggles; spectacles (optics); contact lens; electric batteries; electric door 
bells; earphones; electric audio and visual apparatus and instruments; cellular telephones; computer software; protective 
gloves; helmets; downloadable electronic study books or papers; DVDs; monitors; portable rechargers; goggles for 
sports.

Cl.14;Watchstraps made of leather; precious metal; ingots of precious metal; accessories of precious metal in this 
class; pendants [jewellery]; necklaces [jewellery]; rings [jewellery]; earrings [jewellery]; crystal [jewellery]; cut diamonds; 
star rubies; star sapphires; stopwatches; wristwatches; master clocks; table clocks; electronic clocks and watches; cases
for watches; parts and fittings of watches.

Cl.18;Leather and imitations of leather; artificial leather; bags; backpacks; handbags; purses; umbrellas; parasols [sun 
umbrellas]; parasols and walking sticks; leather leashes; boxes made of leather; portable cosmetics cases (sold empty); 
portable cosmetics bags (sold empty); leather trimmings for furniture; clothing for pets; covers for animals; valves of 
leather; packaging containers of leather.

Cl.25;Clothing; caps [headwear]; winter face masks [clothing]; belts [clothing]; suspenders [braces]; winter gloves; 
socks; stockings; shirts; tee-shirts; singlets; outerclothing; blue jeans; men's suits; jackets [clothing]; training wear; 
money belts [clothing]; footwear; parts and accessories for footwear.
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Priority claimed from 07/04/2016; Application No. : 015313463 ;European Union 

3479380    05/10/2016
[International Registration No. : 1324709]
Voith Patent GmbH
Sankt Pöltener Straße 43 89522 Heidenheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Gears, namely gear boxes for industrial applications.

Cl.37;Maintenance and repair of gear boxes for industrial applications.
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3479661    14/10/2016
[International Registration No. : 1324530]
Cablisys Holding AG
Route du Pra Rond 8 CH-1785 Cressier Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Extruded electric wires and electromechanical sub-assemblies namely, wiring harnesses and electrical regulating 
apparatus.

Cl.12;Parts made of synthetic material, namely, sun visor and automobile dashboard components.

Cl.37;Painting on plastic.

Cl.40;Laser scribing.

Cl.42;Technical study for the design and development of electrical wiring equipment and manufacturing and control 
equipment for cable works.
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Priority claimed from 30/09/2016; Application No. : 693616 ;Switzerland 

3479688    04/10/2016
[International Registration No. : 1324907]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry, preparations for the treatment of seeds, soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 12/04/2016; Application No. : 015329428 ;European Union 

3479696    20/09/2016
[International Registration No. : 1324668]
Schumo AG
Industriestrasse 63 CH-6312 Steinhausen Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Linear actuators; machine couplings and transmission components (other than for land vehicles); motor reducers.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact discs, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment; 
computers; software; extinguishers; telescopes; telescopic columns.
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Priority claimed from 30/09/2016; Application No. : 693618 ;Switzerland 

3479774    04/10/2016
[International Registration No. : 1324910]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry, preparations for the treatment of seeds, soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 02/03/2016; Application No. : 015178916 ;European Union 

3481377    01/09/2016
[International Registration No. : 1326187]
zapptales GmbH
Franz-Fihl-Str. 6 80992 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; downloadable electronic books; computer software applications, downloadable; downloadable 
applications for use with mobile devices; none of the aforementioned goods relating to the financial area, financial 
products or payment services.

Cl.16;Printed matter.

Cl.41;Publishing and reporting.

Cl.42;Computer software design; computer aided design services; custom design services; design of printed material; 
none of the aforementioned services relating to the financial area, financial products or payment services.
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Priority claimed from 20/09/2016; Application No. : 17840 ;Leichtenstein 

3481548    20/09/2016
[International Registration No. : 1325341]
MEDIAGON AG
Industriestrasse 26 FL-9491 Ruggell Liechtenstein

Proposed to be Used
IR DIVISION
Cl.11;Water distribution installations; ionization apparatus for the treatment of air or water; water softening apparatus 
and installations; water purifying apparatus and machines.

Cl.40;Water treating; water treatment; treatment of drinking water, service water and waste water; treatment of water.
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Priority claimed from 18/08/2016; Application No. : 4020160063006 ;Republic of Korea 

3482570    20/09/2016
[International Registration No. : 1325998]
Celltrion Skincure Co., Ltd.
7F, 601, Gangnam-daero, Seocho-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; shaving preparations; nail polish; depilatory and exfoliating preparations; perfumes; hair spray; 
deodorants for body care; incense; beauty masks; cotton wool for cosmetic purposes; facial washing milk (cleanser); 
cakes of toilet soap; toothpaste and mouthwashes; cosmetics for animals; polishing preparations; laundry preparations; 
toiletries; cleaning, polishing, scouring and abrasive preparations; essential oils; adhesive for false eyelashes, hair and 
nails.

Cl.35;Demonstration of goods; advertising; presentation of goods on communication media for retail purposes; 
business management assistance; organization of trade fairs for commercial or advertising purposes; commercial 
information and advice for consumers [consumer advice shop]; commercial intermediation services; sales promotion for 
others; toiletries procurement services for others; marketing; wholesale store services featuring cosmetics; retail store 
services featuring cosmetics; commercial intermediary services in the field of cosmetics; sales arranging of cosmetics; 
commercial intermediary services in the field of cosmetic utensils; commercial intermediary services in the field of facial 
washes; marketing research in the fields of cosmetics, perfumery and beauty products; business intermediary services 
relating to mail order selling by electric communication; information or enquiries on business and marketing; business 
operation, business administration and office functions.
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Priority claimed from 03/05/2016; Application No. : 30 2016 013 193 ;Germany 

3482601    23/08/2016
[International Registration No. : 1325814]
BASF SE
Carl-Bosch-Str. 38 67063 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry, especially plant strengthening preparations, chemical 
and/or biological preparations for stress management in plants, plant growth regulating preparations, chemical 
preparations for the treatment of seeds.

Cl.5;Preparations for destroying and combating vermin, insecticides, fungicides, herbicides, pesticides; natural or 
artificial chemicals to be used as sexual baits or agents to confuse insects.
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3482742    05/09/2016
[International Registration No. : 1326029]
LEIDON AUSTRALIA PTY LTD
31 Parer St BURWOOD VIC 3125 Australia

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruits and vegetables; jellies, jams, 
compotes; eggs; milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice.
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Priority claimed from 25/02/2016; Application No. : 86919964 ;United States of America 

3485164    24/08/2016
[International Registration No. : 1325640]
Avaya Inc.
4655 Great America Parkway Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software which provides unified communication capabilities, namely, voice, video data, teleconferencing and video 
conferencing, messaging, and collaboration through mobile devices, phones, PCs, laptops and tablets having operating 
systems and/or search engines, contact center capabilities, email and chat capabilities, inbound and outbound voice 
calling with telephony and dialer capabilities, skills-based routing, address book access to agents, real time and historical 
reporting for all media channels, Interactive Voice Response (IVR) and task flow editor script capabilities; software which 
provides cloud-based video conferencing capabilities, namely, video, audio, data collaboration, and text chat; software 
which provides persistent collaboration and communications environments through allowing users to communicate in 
both real time and asynchronous modes, with one or multiple other users, via text, voice, and/or video; software which 
provides a contextual repository of communications artifacts that enable users to review previous communications 
sorted or selected by participants, subject, date/time, and other parameters; software which provides programming and 
interface tools to connect communications services with business applications providing open, configurable connections 
of cloud-based solutions and capabilities as well as on-premise solutions and capabilities.

Cl.42;Application service provider (ASP) featuring software for use in telephony and messaging applications; 
application service provider (ASP) featuring software for persistent collaboration and communications environments 
through allowing users to communicate in both real time and asynchronous modes, with one or multiple other users, via 
text, voice, and/or video; application service provider (ASP) featuring software which provides a contextual repository of 
communications artifacts that enable users to review previous communications sorted or selected by participants, 
subject, date/time, and other parameters; application service provider (ASP) featuring software which provides 
programming and interface tools to connect communications services with business applications providing open, 
configurable connections of cloud-based solutions and capabilities as well as on-premise solutions and capabilities.
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Priority claimed from 11/03/2016; Application No. : 30 2016 007 312 ;Germany 

3485807    06/09/2016
[International Registration No. : 1325558]
Jebsen & Jessen (G.m.b.H. & Co.) KG
Kehrwieder 11 20457 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers and chemicals for use in agriculture, forestry and horticulture.

Cl.5;Vermin destroying preparations; slug exterminating preparations; insecticides; insect repellents; herbicides; 
mothproofing preparations; parasiticides; antiparasitic preparations, biocides, fungicides, pesticides, anticryptogamic 
preparations.

Cl.35;Retail and wholesale services in relation to fertilizers and chemicals for use in agriculture, forestry and 
horticulture; retail and wholesale services in relation to vermin destroying preparations, slug exterminating preparations, 
insecticides, insect repellents, herbicides, mothproofing preparations, parasiticides, antiparasitic preparations, biocides, 
fungicides, pesticides, anticryptogamic preparations.
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3485813    27/09/2016
[International Registration No. : 1325945]
NUMLOG, SARL
9 ter route de Saint Germain F-78640 VILLIERS SAINT FREDERIC France

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; telecommunication information; communications by computer terminals or by fiber-optic 
networks; communications by radio or telephone; cellular telephone communication; provision of user access to global 
computer networks; provision of on-line forums; provision of access to databases; electronic bulletin board services 
(telecommunication services); connection by telecommunications to a global computer network; rental of 
telecommunication apparatus; teleconferencing or videoconferencing services; electronic messaging services; rental of 
access time to global computer networks.

Cl.41;Training; photography services; game services provided on-line from a computer network; gambling service; 
electronic publication of books and periodicals online.

Cl.42;Scientific and technical research services; design and development of computers and software; research and 
development of new products for others; development (design), installation, maintenance, updating or rental of software; 
computer programming; computer system analysis; design of computer systems; consultancy in the design and 
development of computers; digitization of documents; software as a service (SaaS); cloud computing; information 
technology (IT) consultancy; hosting of servers; electronic data storage.
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Priority claimed from 05/07/2016; Application No. : UK00003173046 ;United Kingdom 

3487553    04/10/2016
[International Registration No. : 1325797]
Olam Europe Ltd.
c/o Levi Hensel, Olam Cocoa, New Zealand House Haymarket London SW1Y 4TQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.29;Cocoa butter.

Cl.30;Cocoa; cocoa beverages; cocoa preparations; cocoa powder; cocoa mixes; beverages with a cocoa base; foods 
with a cocoa base; cocoa extracts for human consumption; cocoa-based ingredients for confectionery products; 
foodstuffs containing cocoa (as the main constituent).
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Priority claimed from 18/02/2016; Application No. : VA 2016 00456 ;Denmark 

3489856    15/08/2016
[International Registration No. : 1327275]
Albumedix A/S
Lottenborgvej 26 DK-2800 Kongens Lyngby Denmark

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for the manufacture of pharmaceutical products; albumin used in industry for the preparation of 
pharmaceutical compositions, reagents, and diagnostic reagents.

Cl.5;Pharmaceutical compositions and substances; reagents for pharmaceutical and medical use; diagnostic reagents 
for medical use; proteins and albumin for pharmaceutical and medical purposes; recombinant albumin for pharmaceutical 
and medical purposes, diagnostic agents for imaging, pharmaceutical products and pharmaceutical additives for 
supporting the drug by reducing the time takes for the body to break down the active pharmaceutical ingredient.

Cl.42;Research and development services relating to pharmaceutical products; consultancy, consultancy and expert 
assistance in the development of medicines and pharmaceutical products as well as analysis and development services.
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Priority claimed from 12/04/2016; Application No. : 015326416 ;European Union 

3491150    21/09/2016
[International Registration No. : 1327143]
EPLAN Software & Service GmbH & Co. KG
An der alten Ziegelei 2 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; data processing hardware; compact discs, DVDs and other digital 
recording media.

Cl.41;Conducting of training events for software users.

Cl.42;Design and development of computer hardware and software; scientific and technological services and research 
and design relating thereto; industrial analysis and research services; engineering services; consultancy in the field of 
computer hardware and software; consultancy about computer systems; consultancy in the field of computer hardware 
and software; consultation services relating to computer hardware; advisory services relating to computer hardware 
design; engineering services; engineering consultancy services; engineering project studies; conducting engineering 
surveys; preparation of engineering reports.
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Priority claimed from 16/02/2016; Application No. : 86908715 ;United States of America 

3491185    14/08/2016
[International Registration No. : 1326730]
Eran Orr
Mahane Yafa, Apartment 510 8542500 Hazerim Israel

Proposed to be Used
IR DIVISION
Cl.41;Personal fitness training services using virtual reality devices.

Cl.44;Physical rehabilitation and physical therapy services using virtual reality devices.
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Priority claimed from 11/05/2016; Application No. : 4271276 ;France 

3495451    03/10/2016
[International Registration No. : 1326773]
iAdvize, SAS
2ter quai François Mitterrand, F-44000 NANTES France

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded programs).

Cl.35;Advertising; commercial business management; dissemination of advertising material (leaflets, prospectuses, 
printed matter, samples); arranging subscriptions to telecommunication services for others; computerized file 
management; web site traffic optimization; organization of exhibitions for commercial or advertising purposes; online 
advertising on a computer network; publication of advertising texts; dissemination of advertisements; public relations.

Cl.38;Telecommunications; telecommunication information; communications by computer terminals; provision of 
access to databases; electronic bulletin board services (telecommunication services); connection by telecommunications 
to a global computer network; rental of telecommunication apparatus; teleconferencing services; electronic messaging 
services.
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3496640    30/08/2016
[International Registration No. : 1326812]
Guangzhou Inbot Technology Ltd.
Room 1221, No. 140 West Zhongshan Ave, Tianhe District Guangzhou China

Proposed to be Used
IR DIVISION
Cl.7;Robots [machines].

Cl.9;Computer programs [downloadable software]; computer peripheral devices; integrated circuits; batteries, electric.

Cl.28;Portable games with liquid crystal displays; arcade video game machines; controllers for game consoles; 
brainpower toy; toys; parlor games; scale model vehicles; radio controlled toy vehicles; toy car.
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Priority claimed from 10/06/2016; Application No. : 87068047 ;United States of America 

3497282    19/09/2016
[International Registration No. : 1326795]
Spare5, Inc.
1008 Western Ave. 405 Seattle WA 98104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for businesses and developers to post tasks and projects that select members of a community 
complete in order to enrich, clean and label data for the purpose of improving artificial intelligence and machine learning 
algorithms.

Cl.42;Providing on-line non-downloadable software that enables a community of specialists to complete business tasks
and projects, for businesses and developers to upload the data problems that these tasks address, and for developing 
artificial intelligence and machine learning algorithms via a website.
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3497283    23/09/2016
[International Registration No. : 1327331]
Würth Industrie Service GmbH & Co. KG
Drillberg 97980 Bad Mergentheim Germany

Proposed to be Used
IR DIVISION
Cl.35;Business consulting services relating to purchasing and logistics.

Cl.39;Packaging and storage of goods.
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Priority claimed from 11/03/2016; Application No. : 86937719 ;United States of America 

3498999    07/09/2016
[International Registration No. : 1326601]
Sureify Labs, Inc.
1624 Juanita Avenue San Jose CA 95125 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for use in collecting, tracking, monitoring and reporting fitness and health information for 
insurance purposes; downloadable software for users to track insurance payments and savings; downloadable software 
for use by insurance providers in running wellness programs for insured individuals; downloadable software for use by 
insurance providers to track health and fitness information of insured individuals; downloadable software for use by 
insurance providers to offer to sell financial services products to individuals; downloadable software for use by insurance 
providers and insured individuals for reporting, searching, discussing, analyzing and sharing health and wellness 
information, as well as insurance information, with each other.

Cl.36;Insurance services, namely, underwriting, issuing, brokerage and administration of life insurance and health 
insurance; insurance services, namely, insurance eligibility review and verification and consultation; insurance services, 
namely, assisting and advising insurance companies that provide life insurance or health insurance with a fitness 
tracking and wellness monitoring program; providing insurance premium quotes; insurance services, namely, offering 
and brokering variable premium life insurance or health insurance based on users participating in a health and fitness 
monitoring program.

Cl.42;Providing temporary use of non-downloadable software for use in collecting, tracking, monitoring and reporting 
fitness and health information for insurance purposes; providing temporary use of non-downloadable software for users 
to track insurance payments and savings; providing temporary use of non-downloadable software for use by insurance 
providers in running wellness and fitness programs for insured individuals; providing temporary use of non-
downloadable software for use by insurance providers to track health and fitness information of insured individuals; 
providing temporary use of non-downloadable software for use by insurance providers to offer to sell financial services 
products to individuals; providing temporary use of non-downloadable software for use by insurance providers and 
insured individuals for reporting, searching, discussing, analyzing and sharing health and wellness information, as well 
as insurance information, with each other.
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Priority claimed from 03/03/2016; Application No. : 015177603 ;European Union 

3503175    01/09/2016
[International Registration No. : 1327267]
Anden Capital GmbH
Kaiserswertherstr. 164 40474 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; commercial services and consumer information, namely 
auctioneering, rental of vending machines, business intermediary services, organisation of business contacts, collective 
buying, commercial evaluation, preparation of competitions for sales promotion and advertising purposes, agency 
business for conducting of advertising initiatives, import and export, negotiation and conclusion of commercial 
transactions for others, ordering, price comparison services, procurement services for others, newspaper subscription 
services for others; retailing and wholesaling in relation to telecommunications; business assistance, management and 
administrative services; business analysis, research and information services; rental of objects in connection with the 
providing of the aforesaid services, included in this class; consultancy and information in relation to the aforesaid 
services, included in this class.

Cl.36;Insurance underwriting; real estate services; pawnbrokerage; issuance of prepaid cards and tokens; safe deposit 
services; financial and monetary services, and banking; fundraising and sponsorship; financial appraisal services; rental 
and leasing of objects in connection with the providing of the aforesaid services, included in this class; consultancy and 
information in relation to the aforesaid services, included in this class.

Cl.38;Rental of objects in connection with the providing of the aforesaid services, included in this class; 
telecommunication services; consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;IT services, namely development, programming and implementation of computer software, development of 
computer hardware, hosting services; IT consultancy and information; research and development, and implementation of 
computers and computer systems; computer project management; data mining; technological services in relation to 
computers, computer network services; monitoring of computer systems by remote access; scientific and technological 
services; testing, authentication and quality control; design services; rental of objects in connection with the providing of 
the aforesaid services, included in this class; consultancy and information in relation to the aforesaid services, included 
in this class.
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3506885    14/10/2016
[International Registration No. : 1326688]
Diamanti, Inc.
111 N. Market St., Tower 2 - Suite 800 San Jose CA 95113 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for use in cloud computing, virtualization and data storage.

Cl.41;Educational services, namely, training in the field of cloud computing, virtualization and data storage.

Cl.42;Computer software consulting; consulting services in the fields field of cloud computing, virtualization and data 
storage; technological planning and consulting services in the field of cloud computing, virtualization and data storage; 
consulting in the field of configuration management for computer hardware and software; services for maintenance of 
computer software; updating and maintenance of computer software.
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3507044    17/08/2016
[International Registration No. : 1326236]
Dr. August Wolff GmbH & Co. KG Arzneimittel
Sudbrackstraße 56 33611 Bielefeld Germany

Proposed to be Used
IR DIVISION
Cl.3;Perfumery, essential oils, cosmetics, hair lotions, dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary products for medical purposes; dietetic substances adapted 
for medical use, food for babies; plasters, materials for dressings; material for stopping teeth and dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.44;Medical and veterinary services; hygienic and beauty care for human beings or animals.
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Priority claimed from 26/02/2016; Application No. : 4252284 ;France 

3507110    12/08/2016
[International Registration No. : 1327606]
SAFRAN
2 boulevard du Général Martial Vallin F-75015 PARIS France

Proposed to be Used
IR DIVISION
Cl.7;Machines for industrialization in the field of aeronautics and space, machine tools, machines for the manufacturing 
and repairing parts for use in the aeronautical and space field and especially in aeronautical traction systems; assembly 
lines for aircraft engines and turbines; industrial robots; traction systems for aeronautical vehicles, as well as 
components and spare parts thereof, including engines, turbines, pumps, thrusters, reactors, engine air intake, fan 
casing, exhaust cone; compressors; heat exchangers (parts of machines); transmission and propulsion couplings and 
components; all types of motors and engines for fixed or mobile installations, especially gas turbine engines, thermal, 
electrothermal, jet, rocket engines for satellite launchers and for ballistic and tactical missiles; test benches for motors, 
engines, turbines and other thrusters (machines) for aircraft; all these goods used and/or intended for the aeronautical 
and space field.

Cl.9;Scientific, optical, weighing, measuring, checking (supervision) apparatus and instruments; electrical and 
electronic apparatus and instruments, namely potential computers, full authority digital engine controls (FADEC), braking, 
temperature, pressure, vibration analysis, flight control computers; electrical, electronic and magnetic sensors for 
pressure, speed, displacement, temperature, position, vibration; electronic cards for processing parameters; electronic 
systems and equipment, carried on board or not, for acquiring and processing data; calculation and operating software 
for simulation, running and storage of test programs; monitoring systems comprised of computer hardware and software 
for the evaluation of security and performance, as well as maintenance and servicing requirements of aircraft engines 
and/or their modules and parts; electrical and electronic devices and equipment for maintenance and monitoring (on 
board aircraft or engines, fixed on test benches or portable for ground interventions) for reading out and interpreting data 
from computers and sensors; data processing equipment and computers; apparatus for recording, transmission, 
reproduction of sound, images and/or data; software, in particular computer programs and software providing information
on aircraft engines, maintenance, operation, servicing and repair in relation to aircraft engines and/or their modules and 
parts; software for operation management and repair, overhaul, servicing, maintenance and reconditioning operations 
conducted on an aircraft engine and/or on its modules and parts; magnetic, optical and digital recording media, CD-
ROMs, DVDs; data banks, in particular containing information about aircraft engines, operation, repair, overhaul, 
servicing, maintenance and reconditioning of engines, modules and parts of aircraft engines; test benches; all these 
goods used and/or intended for the aeronautical field.

Cl.12;Aeronautical vehicles including aircraft and helicopters, and components and spare parts thereof.

Cl.35;Assistance in the management and operation of industrial or commercial companies possessing an aircraft fleet; 
advisory services relating to business management of a fleet comprising engines, systems, equipment and parts of 
aircraft; advisory services relating to the commercial and administrative management of the repair, overhaul, servicing, 
upgrading and maintenance of engines, systems, equipment and parts of aircraft; commercial consulting services with 
regard to determining and selecting tools in the field of the repair, overhaul, servicing, upgrading, maintenance of 
engines, systems, equipment and parts of aircraft; administrative and commercial management of replacement equipment 
for users of engines, systems, equipment and parts of aircraft; data compilation and statistical studies relating to the 
management of an aircraft engine fleet; collection of data in a central file; management and compilation of databases; 
analysis, collection, systematization, management, processing of data; exploitation of commercial data; exploitation of 
commercial data banks; provision (preparation) of statistical data; all these services used and/or intended for the 
aeronautical field.

Cl.36;Insurance underwriting; financial affairs; monetary affairs; financial consultancy, evaluations, analysis and 
assessments; study and preparation of financial projects as well as provision of advice and assistance in this field; 
financial engineering, production of financing records and financial project support; loans (financing) for aircraft systems,
equipment and parts; financial services relating to the rental of aircraft systems, equipment and parts; insurance services 
for aircraft systems, equipment and parts; guarantee services for aircraft systems, equipment and parts; rental purchase 
(leasing) of systems, equipment and parts of aircraft; all these services intended for the aeronautical and space fields.

Cl.37;Repair and maintenance of aircraft and component parts thereof; construction and installation of industrial 
buildings and test benches for aircraft parts, equipment and systems; repair of electric and electronic apparatus, 
instruments, systems, hardware and equipment for use in the aerospace field; repair, overhaul, servicing and 
maintenance of systems, equipment and parts of aircraft and components thereof, including engines, turbines, engine 
nacelles, reactors, thrusters, thrust reversers, braking systems, landing systems, wiring; under-wing repair, overhaul, 
servicing and maintenance services for all kinds of aircraft systems, equipment and parts; standardization, overhaul and 
standard replacement of aircraft systems, equipment and parts; on-line round-the-clock assistance provided seven days a 
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week for the repair, overhaul, restoration, servicing, maintenance and standard replacement of aircraft systems, 
equipment and parts; technical advice and assistance relating to the production, maintenance, repair, servicing of aircraft 
and component parts thereof, including motors, engines, turbines, engine nacelles, reactors, thrusters, thrust reversers, 
aircraft, braking systems, landing systems, wiring; repair of ancillary equipment and tools for aircraft systems, equipment 
and parts.

Cl.38;Provision of access to databases; transmission of information (telecommunication service) contained in a data 
bank and/or on a server via Internet and/or intranet access; rental of access time to a database server center; all these 
services used and/or intended for the aeronautical field.

Cl.42;Technical, scientific and industrial research; engineering; research and development (engineering) in the field of 
aeronautics and space; analysis of technical data; services of engineers regarding evaluations, estimates and research in 
connection with the technologies used in systems, equipment and parts for aeronautical and space vehicles; advisory 
and consultancy services relating to engineering; technical advice in the aeronautical field (services of engineers); 
operational engineering services for airline companies; analysis and advice provided by engineers relating to aircraft fuel 
economy and consumption; advisory services relating to technical management of engine fleets, systems, equipment and 
parts of aircraft; machine and material testing; construction of test stands (non-permanent buildings, low-cut or not) for 
propulsion units, systems (rocket engines and aircraft engines), equipment and parts for aeronautical and space vehicles 
and rocket engines; monitoring and inspection of engines, systems, equipment and parts of aircraft; design and 
development of software and computer programming; analysis, expert reports and equipment and aircraft parts; 
acquisition and unloading of aircraft flight data; analysis, expertise and processing services for the acquisition of data 
recorded during the operation of aircraft engines, systems, equipment and parts; Web portal maintenance provided for 
airlines, operational engineering services for airlines; technical project studies in connection with aeronautical vehicles 
and components thereof, including motors and engines, aircraft engine pods, reactors, thruster units or reversers.
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Priority claimed from 08/04/2016; Application No. : 015319932 ;European Union 

3507413    05/10/2016
[International Registration No. : 1327619]
Goalplay GmbH & Co. KG
Atelierstrasse 16 81671 München Germany

Proposed to be Used
IR DIVISION
Cl.25;Headgear; clothing; footwear; parts and accessories for all the aforesaid goods, included in this class.

Cl.28;Sporting articles and equipment; festive Christmas tree decorations and artificial Christmas trees; fairground and 
playground apparatus; toys, games, playthings and novelties; parts and accessories for all the aforesaid goods, included 
in this class.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; rental of objects in 
connection with the providing of the aforesaid services, included in this class; consultancy and information in relation to 
the aforesaid services, included in this class.
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3507419    15/08/2016
[International Registration No. : 1327550]
Dybuster AG
Weinbergstrasse 20 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software as educational material, particularly for dyslexia and neurological deficits, such 
as dyscalculia, dementia or after a stroke; electronic data carriers with educational software.

Cl.41;Training, particularly with regard to language skills, opportunities for improving language skills and spelling 
learning process; entertainment; sports and cultural activities to support and promote people with language difficulties 
and neurological deficits.

Cl.42;Scientific and technological services as well as research and design relating thereto; design and development of 
computers and computer software; all services in particular in the field of development, design and application of 
educational software.

Cl.44;Therapeutic treatment services to improve skills relating to literacy and reading through speech therapy and 
movement therapy; therapeutic treatment of neurological deficits, such as dyslexia, dyscalculia, dementia or after a 
stroke.
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3507576    17/10/2016
[International Registration No. : 1327729]
Emrge, LLC
1065 Peachtree Street NE, 3705 Atlanta GA 30309 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Wound dressings; bandages for dressings and skin wounds.

Cl.10;Medical devices for stabilization, separation or closure of biologic tissue for purposes of wound closure, wound 
protection, control of tissue tension, wound modulation, dressing of wounds or scar therapy.
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3507577    19/08/2016
[International Registration No. : 1326257]
"ZAVOD GORELTEX" Company Limited
Revolyutsii highway, 18A RU-195176 Saint Petersburg, Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for compressed air lines; vats of metal; beams of metal; bottles [metal containers] for compressed 
gas or liquid air; letters and numerals of common metal, except type; valves of metal, other than parts of machines; 
screws of metal; sleeves [metal hardware]; ferrules of metal for handles; signboards of metal; nuts of metal; doors of 
metal; chimney pots of metal; chimney shafts of metal; wall plugs of metal; packaging containers of metal; jalousies of 
metal; iron, unwrought or semi-wrought; bolts, flat; binding screws of metal for cables; crampons of metal [cramps]; 
wheel clamps [boots]; rivets of metal; box fasteners of metal; closures of metal for containers; bungs of metal; 
registration plates of metal; telephone booths of metal; frames of metal for building; keys; manifolds of metal for 
pipelines; casings of metal for oilwells; chimney cowls of metal; bottle caps of metal; screw tops of metal for bottles; 
sealing caps of metal; copper rings; ferrules of metal; buildings of metal; buildings, transportable, of metal; steel 
buildings; containers of metal [storage, transport]; tool boxes of metal, empty; taps of metal for casks; brackets of metal 
for building; manhole covers of metal; brass, unwrought or semi-wrought; scaffolding of metal; staircases of metal; 
reinforcing materials of metal for pipes; refractory construction materials of metal; masts of metal; steel masts; pipe 
muffs of metal; flashing of metal, for building; anvils; anvils [portable]; beak-irons [bick-irons]; duckboards of metal; 
trellis of metal; poles of metal for power lines; props of metal; wainscotting of metal; platforms, prefabricated, of metal; 
armor-plating; collars of metal for fastening pipes; containers of metal for liquid fuel; containers of metal for compressed 
gas or liquid air; tanks of metal; grilles of metal; scythe handles of metal; broom handles of metal; knife handles of metal; 
knobs of metal; junctions of metal for pipes; anti-friction metal; posts of metal; chests of metal; identity plates of metal; 
water-pipes of metal; ducts of metal for ventilating and air conditioning installations; drain pipes of metal; pipes of metal; 
steel pipes; flanges of metal [collars]; aluminium foil; clips of metal for cables and pipes; washers of metal; latch bars of 
metal; tool chests of metal, empty; boxes of common metal.

Cl.7;Acetylene cleaning apparatus; electric arc cutting apparatus; expansion tanks [parts of machines]; drums [parts of 
machines]; brake shoes other than for vehicles; hoppers [mechanical discharging]; mine borers; fans for motors and 
engines; saw benches [parts of machines]; vibrators [machines] for industrial use; water heaters [parts of machines]; 
bellows [parts of machines]; exhausts for motors and engines; drilling rigs, floating or non-floating; emergency power 
generators; current generators; generators of electricity; hydraulic controls for machines, motors and engines; mufflers 
for motors and engines; drilling heads [parts of machines]; drilling bits [parts of machines]; raking machines; mud 
catchers and collectors [machines]; hydraulic engines and motors; compressed air engines; driving motors other than for 
land vehicles; motors, other than for land vehicles; chisels for machines; electric hand drills; crushers for kitchen use, 
electric; flues for engine boilers; tools [parts of machines]; hand-held tools, other than hand-operated; air condensers; 
pressure valves [parts of machines]; cowlings [parts of machines]; grease rings [parts of machines]; compressors 
[machines]; air pumps [garage installations]; conveyors [machines]; belt conveyors; aerocondensers; thermic lances 
[machines]; housings [parts of machines]; cranes [lifting and hoisting apparatus]; water separators; grindstones [parts of 
machines]; winches; machine fly-wheels; mineworking machines; garbage [waste] disposals; dyeing machines; grain 
husking machines; painting machines; oil refining machines; ore treating machines; blowing machines for the 
compression, exhaustion and transport of gases; blowing machines or fans for the compression, sucking and carrying of 
grain; waste compacting machines; machines and apparatus for cleaning, electric; sizing machines; mixing machines; 
filtering machines; machine wheelwork; vacuum cleaner bags; superchargers; brake linings other than for vehicles; 
vacuum pumps [machines]; compressed air pumps; pumps for heating installations; lubricating pumps; self-regulating 
fuel pumps; fuel dispensing pumps for service stations; blades [parts of machines]; axles for machines; exhaust manifold 
for engines; superheaters; reduction gears other than for land vehicles; drilling machines; saws [machines]; guns [tools 
using explosives]; pneumatic controls for machines, motors and engines; anti-friction bearings for machines; roller 
bearings; ball-bearings; hoists; catalytic converters; torque converters other than for land vehicles; vacuum cleaners; 
radiators [cooling] for motors and engines; air brushes for applying colour; regulators [parts of machines]; pressure 
regulators [parts of machines]; speed governors for machines, engines and motors; knives [parts of machines]; elevator 
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belts; stuffing boxes [parts of machines]; brake segments other than for vehicles; ball rings for bearings; shaft couplings 
[machines]; stands for machines; transmissions for machines; turbines other than for land vehicles; joints [parts of 
engines]; central vacuum cleaning installations; suction machines for industrial purposes; degreasers [machines]; dust 
exhausting installations for cleaning purposes; dust removing installations for cleaning purposes; condensing 
installations; lifting apparatus; air suction machines; handling apparatus for loading and unloading; elevating apparatus; 
filters [parts of machines or engines]; filters for cleaning cooling air, for engines; vacuum cleaner hoses; brushes [parts 
of machines]; brushes, electrically operated [parts of machines]; carbon brushes [electricity]; motors, electric, other than 
for land vehicles; cartridges for filtering machines.

Cl.8;Pestles for pounding; borers; augers [hand tools]; hand drills, hand-operated; nail pullers, hand-operated; rakes 
[hand tools]; priming irons [hand tools]; pickhammers; lifting jacks, hand-operated; clamps for carpenters or coopers; 
spades [hand tools]; chisels; cutlery; edge tools [hand tools]; abrading instruments [hand instruments]; polishing irons 
[glazing tools]; tube cutting instruments; riveters [hand tools]; expanders [hand tools]; cutting tools [hand tools]; hand 
tools, hand-operated; trowels; centre punches [hand tools]; pickaxes; mallets [hand instruments]; pliers; punch pliers 
[hand tools]; wrenches [hand tools]; tap wrenches; breast drills; sledgehammers; nail drawers [hand tools]; ice picks; 
blades [hand tools]; jig-saws; crow bars; taps [hand tools]; stone hammers; masons' hammers; riveting hammers [hand 
tools]; needle files; bits [hand tools]; files [tools]; hand pumps; knives; wick trimmers [scissors]; shears; scissors; 
reamer sockets; drill holders [hand tools]; perforating tools [hand tools]; saws [hand tools]; guns [hand tools]; guns, 
hand-operated, for the extrusion of mastics; dies [hand tools]; saw blades [parts of hand tools]; shear blades; pin 
punches; reamers; saw holders; rasps [hand tools]; cutters; bits [parts of hand tools]; hollowing bits [parts of hand tools];
drawing knives; scrapers [hand tools]; trowels [gardening]; mortise chisels; vices; hoop cutters [hand tools]; axes; earth 
rammers [hand tools]; tube cutters [hand tools]; squares [hand tools]; extension pieces for braces for screw taps; 
ratchets [hand tools]; scraping tools [hand tools]; spatulas [hand tools]; palette knives.

Cl.9;Accumulators, electric; accumulators, electric, for vehicles; ammeters; antennas; high-frequency apparatus; 
remote control apparatus; electro-dynamic apparatus for the remote control of signals; sound recording apparatus; 
electric apparatus for commutation; intercommunication apparatus; stills for laboratory experiments; telephone 
apparatus; igniting apparatus, electric, for igniting at a distance; beacons, luminous; battery jars; galvanic batteries; 
batteries for lighting; solar batteries; batteries, electric; computer memory devices; encoded identification bracelets, 
magnetic; signalling buoys; life buoys; marking buoys; camcorders; video telephones; video screens; switchboxes 
[electricity]; current rectifiers; electronic notice boards; locks, electric; signs, luminous; interfaces for computers; screw-
tapping gauges; computer keyboards; solenoid valves [electromagnetic switches]; anti-glare visors; collectors, electric; 
calibrating rings; commutators; computers; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; thermionic tubes; optical lenses; magnets; mouse [computer 
peripheral]; diaphragms [acoustics]; microprocessors; modems; monitors [computer hardware]; monitors [computer 
programs]; optical data media; limiters [electricity]; transmitters [telecommunication]; telephone transmitters; 
transmitters of electronic signals; switches, electric; converters, electric; telerupters; distance recording apparatus; time 
recording apparatus; nautical apparatus and instruments; navigational instruments; observation instruments; satellite 
navigational apparatus; regulating apparatus, electric; audio and video receivers; conductors, electric; computer 
programmes [programs], recorded; computer programs [downloadable software]; computer operating programs, 
recorded; record players; processors [central processing units]; electronic publications, downloadable; distribution 
consoles [electricity]; control panels [electricity]; radar apparatus; masts for wireless aerials; transmitting sets 
[telecommunication]; radios; vehicle radios; walkie-talkies; voltage regulators for vehicles; cell switches [electricity]; time 
switches, automatic; relays, electric; rheostats; horns for loudspeakers; optical fibers [fibres] [light conducting filaments];
scanners [data processing equipment]; integrated circuit cards [smart cards]; lighting ballasts; resistances, electric; 
radiotelephony sets; optical glass; printed circuits; counters; revolution counters; tachometers; cordless telephones; 
thermometers, not for medical purposes; thermostats; thermostats for vehicles; transformers [electricity]; neon signs; 
telephone receivers; electric installations for the remote control of industrial operations; data processing apparatus; theft 
prevention installations, electric; optical character readers; battery chargers; chargers for electric batteries; cathodic anti-
corrosion apparatus; couplers [data processing equipment]; computer peripheral devices; anti-interference devices 
[electricity]; acoustic couplers; readers [data processing equipment]; heat regulating apparatus; bar code readers; filters 
for respiratory masks; optical lamps; photometers; flash-bulbs [photography]; cyclotrons; time clocks [time recording 
devices]; chips [integrated circuits]; switchboards; distribution boards [electricity].

Cl.11;Heat accumulators; defrosters for vehicles; desiccating apparatus; water purifying apparatus and machines; 
refrigerating apparatus and machines; drying apparatus and installations; freezers; drying apparatus; coolers for 
furnaces; refining towers for distillation; boilers, other than parts of machines; fans [air-conditioning]; fans [parts of air-
conditioning installations]; water heaters; water heaters [apparatus]; air reheaters; gas condensers, other than parts of 
machines; chimney blowers; coils [parts of distilling, heating or cooling installations]; evaporators; heating apparatus; 
chimney flues; level controlling valves in tanks; thermostatic valves [parts of heating installations]; ventilation hoods; 
ventilation hoods for laboratories; air conditioning apparatus; gas boilers; taps [faucets]; safety lamps; miners' lamps; 
electric lamps; refrigerating appliances and installations; lamp reflectors; stoves [heating apparatus]; gas scrubbing 
apparatus; air purifying apparatus and machines; cooling appliances and installations; lighting apparatus and 
installations; lighting apparatus for vehicles; heating apparatus for solid, liquid or gaseous fuels; heating apparatus, 
electric; hot air apparatus; safety accessories for water or gas apparatus and pipes; regulating and safety accessories for 
gas apparatus; regulating and safety accessories for water apparatus; regulating and safety accessories for gas pipes; 
diving lights; radiators [heating]; radiators, electric; light diffusers; heat regenerators; lamps; street lamps; lighting 
installations for air vehicles; heat exchangers, not parts of machines; watering installations, automatic; cooling 
installations for water; cooling installations for liquids; ventilation [air-conditioning] installations and apparatus; cooling 
installations and machines; heating installations; heaters for vehicles; flare stacks for use in the oil industry; air cooling 
apparatus; vehicle headlights; pocket torches, electric; lanterns for lighting; refrigerators; heating elements.

Cl.35;Cost price analysis; computerized file management; business efficiency expert services; demonstration of goods;
market studies; business information; commercial information and advice for consumers [consumer advice shop]; 
business investigations; professional business consultancy; news clipping services; updating of advertising material; 
organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; shop window dressing; business appraisals; data search in computer files for others; commercial 
or industrial management assistance; presentation of goods on communication media, for retail purposes; economic 
forecasting; sales promotions at point of purchase or sale, for others; rental of advertising time on communication media; 
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publicity material rental; publication of publicity texts; distribution of samples; dissemination of advertising matter; 
writing of publicity texts; advertising; on-line advertising on a computer network; compilation of statistics; compilation of 
information into computer databases; systemization of information into computer databases; psychological testing for 
the selection of personnel; commercial administration of the licensing of the goods and services of others; administrative 
processing of purchase orders; public relations; procurement services for others [purchasing goods and services for 
other businesses]; outsourcing services [business assistance].

Cl.37;Drilling of wells; rebuilding engines that have been worn or partially destroyed; rebuilding machines that have 
been worn or partially destroyed; building sealing; building insulating; repair information; construction information; 
scaffolding; building construction supervision; rustproofing; painting, interior and exterior; burner maintenance and 
repair; pump repair; warehouse construction and repair; pipeline construction and maintenance; underwater 
construction; harbour construction; factory construction; construction; shipbuilding; heating equipment installation and 
repair; burglar alarm installation and repair; telephone installation and repair; air conditioning apparatus installation and 
repair; electric appliance installation and repair; fire alarm installation and repair; freezing equipment installation and 
repair; installation, maintenance and repair of computer hardware; machinery installation, maintenance and repair; 
interference suppression in electrical apparatus.

Cl.42;Technical project studies; engineering; installation of computer software; research in the field of environmental 
protection; mechanical research; chemical research; research and development of new products for others; analysis for 
oil-field exploitation; technical research; calibration [measuring]; oil-well testing; quality control; maintenance of 
computer software; data conversion of computer programs and data [not physical conversion]; computer system design; 
hosting computer sites [web sites]; construction drafting; computer software design; consultancy in the field of energy-
saving; computer programming; surveying.
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Priority claimed from 15/07/2016; Application No. : 1783805 ;Australia 

3507579    23/08/2016
[International Registration No. : 1327936]
Unser Pty Ltd
13 Marradong Street Coolbinia WA 6050 Australia

Proposed to be Used
IR DIVISION
Cl.9;Advertising boards (electric or luminous); advertising display apparatus (electric or luminous); advertising display 
signs (electric or luminous); advertising signboards (electric or luminous); digital signs; display signs of metal and non-
metallic materials (luminous or mechanical); electronic display boards; illuminated signs; illuminated advertising signs; 
luminous signs; signs made of plastics or metal (luminous or mechanical); signs being illuminated or luminous; luminous 
panels; metal advertising panels (luminous or mechanical); panels for advertising or display purposes (luminous or 
metal); panels for publicity purposes (luminous); apparatus for broadcasting visual signals and carrying images; 
apparatus for electronic digital processing and image transmission and reception; apparatus for electronic publishing; 
broadcasting apparatus and instruments; apparatus for broadcasting visual signals; apparatus for broadcasting audio 
signals; computer hardware; computer software; computer software programs for database and media content 
management; databases (electronic publications); communications systems and apparatus; communications devices and 
systems; data communications software and hardware; programs for use in communications; electronic data 
communications apparatus and installations; electronic and recorded multimedia publications; electronic publications 
including those sold and distributed online; downloadable software applications (apps).

Cl.35;Advertising; billboard advertising; advertising services provided by television and over the internet; advertising 
services provided via a database; layout services for advertising purposes; design of advertising materials and marketing 
materials; production of visual advertising matter; electronic advertising services; graphic advertising services; 
advertising services provided via the internet; advertising management services; advertising services including the 
management and administration of outdoor and street advertising and outdoor and street advertising facilities and sites; 
preparation and production of advertisements and advertising material; promotion (advertising) of business; promotional 
advertising services; hire of advertising billboards; hire of advertising material; information services relating to 
advertising and businesses; marketing; marketing advisory services; marketing and sales channel management; outdoor 
advertising; outdoor advertising services; outdoor publicity services; placing of advertisements, including for others; 
planning of marketing strategies; planning services for advertising; preparation of marketing plans; preparing 
advertisements; press advertising services; provision of advertising space; rental of advertising space; rental of 
advertising time on communication media; rental of billboards (advertising boards); rental of advertising material and 
matter; dissemination of advertising matter; business management and administration; compilation of information into 
computer databases; provision of business information; providing information, including online, about advertising, 
business management and administration and office functions; collection of market research information; business 
information; dissemination of business information; marketing information.

Cl.38;Telecommunications; electronic communication services; computer aided transmission of messages and 
images; electronic bulletin board services (telecommunications services); news broadcasting; news agency services; 
advisory services relating to communications and communications equipment; communication by electronic means; 
communication services for the electronic transmission of data and images; message boards; operating of electronic 
communications systems; provision of broadcasting equipment for outside locations; rental of broadcasting and 
communications equipment; rental of data communications equipment and installations; transmission of data; delivery of 
messages by electronic means; delivery of message by visual media; broadcasting or transmission of information; 
electronic transmission of data, information, pictures, images and video; broadcast of information by means of television; 
communication of information by television or electronic means; information relating to all the foregoing provided via 
telephone, mobile telephone, on-line from a computer database or the internet; consultancy, advisory and information 
services relating to the foregoing.
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Priority claimed from 05/04/2016; Application No. : 015306533 ;European Union 

3507583    04/10/2016
[International Registration No. : 1327336]
EPLAN Software & Service GmbH & Co. KG
An der alten Ziegelei 2 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; data processing hardware; compact discs, DVDs and other digital 
recording media.

Cl.41;Conducting of training events for software users.

Cl.42;Design and development of computer hardware and software; scientific and technological services and research 
and design relating thereto; industrial analysis and research services; engineering services; consultancy in the field of 
computer hardware and software; consultancy about computer systems; consultancy in the field of computer hardware 
and software; consultation services relating to computer hardware; advisory services relating to computer hardware 
design; engineering services; engineering consultancy services; engineering project studies; conducting engineering 
surveys; preparation of engineering reports.
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Priority claimed from 30/03/2016; Application No. : 4260715 ;France 

3507587    09/09/2016
[International Registration No. : 1327474]
NEOTISS SAS
Zone Industrielle Rue Marthe Paris F-21150 Venarey-les-Laumes France

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; steel alloys; stainless steels, titanium and titanium alloys; nickel and nickel 
alloys; copper and copper alloys; metallic pipes and tubes of steel; metallic pipes and tubes of stainless steel; metallic 
pipes and tubes of titanium and titanium alloys; metallic pipes and tubes of nickel and nickel alloys; metallic pipes and 
tubes of copper and copper alloys; metallic finned pipes and tubes; corrugated metallic pipes and tubes; metallic pipes 
and tubes with helical deformation; metallic round pipes and tubes; metallic flat pipes and tubes; metallic square pipes 
and tubes; metallic oval pipes and tubes.

Cl.7;Tubes for air dryers (parts of machines); tubes for seawater desalination units (parts of machines); tubes for water 
purifiers (parts of machines); tubes for evaporator (parts of machines); tubes for liquids coolers (parts of machines); 
boiler tubes (parts of machines); tubes for nuclear reactors (parts of machines); tubes for distillation apparatus (parts of 
machines); air-cooled condensers and tubes for air-cooled condensers (parts of machines); condensing installations; 
condensers (machine parts) and tubes for condensers (parts of machines); water heaters (parts of machines) and tubes 
for water heaters (parts of machines); heat exchangers (parts of machines) and tubes for heat exchangers (parts of 
machines); water separators and tubes for water separators (parts of machines); exhausts for motors and engines; 
exhaust tubes for engines; tubes for recycling of flue gases; tubes for engine cooling systems; systems of exhaust gas 
recirculation (EGR); SCR systems; tubes and pipes for SCR systems.

Cl.11;Tubes for air-conditioning installations; tubes for drying installations; tubes for sea water desalination 
installations; tubes for water purification installations; tubes for liquid evaporation installations; tubes for liquids cooling 
installations; tubes for thermal power plants and for nuclear power plants; tubes for distillation installations; tubes for 
heating installations for vehicles; tubes for air cooling installations for vehicles; tubes for installations for heating water 
in swimming pools; boiler pipes [tubes] for heating installations; tubes for steam generating installations, tubes for 
refrigeration installations, tubes for ventilation installations; tubes for water distribution installations; tubes for sanitary 
installations; refractory tubes; tubes for boilers; heat exchangers; gas condensers; evaporators; gas generators; liquid 
cooling installations; air reheaters; water heaters; refrigerating apparatus and installations; drying apparatus and 
installations; heaters for vehicles; air conditioners for vehicles.

Cl.37;Construction services; information and advice on construction; advice and information relating to installation and
maintenance of tubes and pipes; rental of construction equipment; machinery installation, maintenance and repair; repair 
information.
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3507660    16/08/2016
[International Registration No. : 1328102]
Lola Rose Jewellery Limited
5 Hampstead West, 224 Iverson Road London NW6 2HL GB

Proposed to be Used
IR DIVISION
Cl.14;Precious metal and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; bracelets; costume jewellery; arm cuffs (jewellery); wrist bands (jewellery); jewellery made of 
leather; key charms [trinkets or fobs], key rings of precious metal or coated with precious metal; tie pins, tie clips, 
ornamental pins; horological and chronometric instruments; cuff links; watches; clocks; watch straps; mechanical watch 
oscillators; boxes of precious metal; jewellery boxes; parts and fittings for the aforesaid goods.

Cl.18;Luggage; trunks and travelling bags; cases (terms considered too vague by the International Bureau - rule 13.2.b) 
of the Common Regulations), bags; toilet bags, toiletry bags, wash bags (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations), vanity bags (terms considered too vague by the International Bureau - 
rule 13.2.b) of the Common Regulations); handbags; umbrellas, parasols; leather and imitations of leather, and goods 
made of these materials and not included in other classes; luggage tags, luggage label holders; cases for keys; wallets, 
travel wallets; purses; pouches, card cases, document cases; shoulder belts and leashes of leather; hat boxes of leather 
or imitation leather; furniture covers of leather or imitation leather; card holders, business card holders; parts and fittings 
for all the aforesaid goods.

9012



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

3507689    03/09/2016
[International Registration No. : 1326577]
Triangle GmbH
Friedenstraße 98 42699 Solingen Germany

Proposed to be Used
IR DIVISION
Cl.8;Knives (included in this class), baker knives, cutlery, scissors, forks and spoons.

Cl.21;Household or kitchen utensils and containers (not of precious metal or coated therewith); non-electric kitchen 
utensils for cutting, husking (or peeling), garnishing and decorating included in this class; palettes, in particular baker 
palettes for household and kitchen purposes, spatula, kitchenware, cookware, tableware (all goods not of precious metal 
or coated therewith), glassware, goods of porcelain or earthenware, included in this class.
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3507692    16/08/2016
[International Registration No. : 1326591]
Fresh Trading Limited
Fruit Towers, 342 Ladbroke Grove London W10 5BU United Kingdom

Proposed to be Used
IR DIVISION
Cl.29;Dairy products; milk and milk products; drinks consisting of dairy products; fromage frais; cheese; eggs; meat-
based mousses; vegetable mousses; fish mousses; dairy desserts; preserved, dried and cooked fruits and vegetables; 
jellies; jams; yoghurts; yoghurt products; yoghurt drinks; products consisting wholly of or principally wholly of yoghurt; 
yoghurts incorporating jellies, jams, fruits, fruit sauces, fruit purees, chocolate, nuts, cereals, cereal products or cereal 
preparations as a condiment, flavouring or ingredient thereof; meat, fish, poultry and game and products made 
predominantly therefrom; pate; snack foods consisting principally of vegetables; soup; prepared meals containing meat, 
fish, poultry and game.

Cl.30;Cereals; preparations made from cereals; flour; preparations made from flour; sausage rolls; quiches; 
sandwiches; confectionery; bread; pastry; ices; ice cream; ice cream products and frozen confections; preparations for 
making ices, ice cream, ice cream products and frozen confections; chocolate; products made or containing chocolate; 
mousses; flapjacks; shortbreads; honey and treacle; sugar; puddings; flavourings other than non-essential oils; cheese 
cake; sauces; chutneys; tea products; tea beverages; fruit teas; iced tea; chocolate based drinks; green tea; coffee; 
cocoa; rice; tapioca; spices; bread; yeast; baking powder; biscuits; cakes; products made primarily from chocolate; 
pasta; pastry and pastry products; meat pies, vegetable pies, fruit pies; fruit crumbles; pie mixes; fruit sauces; 
vinaigrettes; dressings; salad dressings; prepared meals containing pasta, bread, cereals, rice and /or pastry; desserts 
containing any of the above products; meringues.

Cl.32;Non-alcoholic drinks; fruit drinks; fruit juices; mineral water; aerated beverages; syrups and other preparations 
for making beverages; beers; smoothies; fruit smoothies; coconut water.
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Priority claimed from 30/08/2016; Application No. : 4520160006940 ;Republic of Korea 

3507696    20/09/2016
[International Registration No. : 1326556]
INFRAWARE INC.
403 Bando Building, 26, Gomuraero 10-gil, Seocho-gu Seoul 065930 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable software); computer software applications downloadable; computer 
programmes for document management; operating system programs; word processors; computer application software 
for mobile phones; computer game software; computer software; computer firmware.

Cl.42;Development of game software; software as a service (SaaS); rental of application software; providing internet 
security programs; conversion of data or documents from physical to electronic media; development of computer game 
software; computer consultancy; computer research; advisory services relating to computers; recovery of computer data; 
computer security consultancy; computer software development; installation of computer software; updating of computer 
software; computer software research; maintenance of computer software; advice and development services relating to 
computer software; computer programming; development of computer programmes; duplication of computer programs.
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Priority claimed from 22/04/2016; Application No. : 4267004 ;France 

3507777    01/09/2016
[International Registration No. : 1327555]
FEMIA INDUSTRIE, société par actions simplifiée
231 rue de la Garenne F-92000 NANTERRE France

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); agricultural implements other than hand-operated; incubators for 
eggs; automatic distribution machines; machines and machine tools for the food processing industry; handling and 
moving apparatus; distribution machines; machines and apparatus for food and beverage processing and preparation; 
equipment for cutting, grinding and sharpening; machines for the processing of fruits and vegetables; machines for 
processing animal feed.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; equipment for heating, cooking, cooling and processing of food and beverages; drying installations; 
refrigerating and freezing equipment; HVAC systems (heating, ventilating and air conditioning).
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Priority claimed from 24/03/2016; Application No. : 015278691 ;European Union 

3507779    12/08/2016
[International Registration No. : 1328071]
HUB INTERNATIONAL SRL
Via del Castello Snc I-86100 CAMPOBASSO (CB) Italy

Proposed to be Used
IR DIVISION
Cl.29;Butter; preserved olives; preserved mushrooms; preserved peas; preserved beans; dried beans; canned beans; 
baked beans; processed beans; dried lentils; preserved lentils; processed peas; processed chickpeas; processed 
legumes; preserved tomatoes; tomato extracts; tomato paste; tomato purée; canned tomatoes; peeled tomatoes; 
processed tomatoes; preserved truffles; truffle juice; dried truffles; vegetable pate; fruit jams; jellies, jams, compotes; 
fruit pulp; fruit paste; fruit salads; fruit conserves; stewed fruit; dried fruits; candied fruits; canned fruits; processed 
fruits; fruit, stewed; fruit, preserved; processed vegetables; pickled vegetables; dried vegetables; canned vegetables; 
preserved vegetables; grilled vegetables; vegetables preserved in oil; vegetables preserved in vinegar; canned sliced 
vegetables; frozen, preserved, dried and cooked fruits and vegetables; cheese; cream cheese; processed cheese; soft 
cheese; soft white cheese; cheese containing spices; cheese containing herbs; hard cheese; sheep cheese; yogurt; 
soups; broth; soup cubes; soup mixes; soup concentrates; instant soup; canned soups; pre-cooked soup; vegetable 
soup preparations; mixes for making soup; cooking oil; olive oil for food; edible oils; spiced oils; extra-virgin olive oil for 
culinary purposes; olives stuffed with pesto in sunflower oil; sunflower oil for food; olives stuffed with feta cheese in 
sunflower oil; olive pastes; olive puree; processed olives; cooked olives; dried olives; canned processed olives; olives 
stuffed with red peppers; olives stuffed with red peppers and almonds; fruit purees; sliced fruit; yogurt drinks; aloe vera 
prepared for human consumption.

Cl.30;Tomato sauce; tomato based sauces; canned spaghetti in tomato sauce; concentrated sauces; spaghetti sauce; 
spicy sauces; canned sauces; pizza sauce; salad sauces; pesto sauce; pasta sauce; sweet and sour sauce; sauces for ice 
cream; fruit vinegar; macaroni cheese; vinegar; wine vinegar; pasta; prepared pasta dishes; dried pasta; fresh pasta; 
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filled pasta; pasta shells; prepared pasta; oatmeal; oat flakes; biscuits; chocolate biscuits; butter biscuits; fruit biscuits; 
chocolate coated marshmallow biscuits containing toffee; chocolate-coated biscuits; capers; processed cereals; 
breakfast cereals; ready-to-eat cereals; cereal-based snacks; preparations made from cereals; cereal biscuits; cereal 
based snack food; couscous [semolina]; flour; cake flour; maize flour; wheat starch flour; honey; noodle-based prepared 
meals; pizzas; fresh pizzas; frozen pizza; spaghetti; spices; spices mixes.
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3507873    07/09/2016
[International Registration No. : 1327889]
For the Love of Peach, LLC
6140 Mission Hills Drive Mission Hills KS 66208 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Blankets for medical purposes; gloves for medical purposes; mastectomy bras for medical purposes; slings for 
medical use.

Cl.14;Brooches; lapel pins; ornamental pins; pins being jewelry.

Cl.24;Afghans; bed blankets; blanket throws; fleece blankets; lap blankets.

Cl.25;Bandanas; baselayer tops; belts; blazers; bottoms; bras; caps; cloth bibs; coverups; dresses; footwear; gloves; 
gowns; hats; headbands; jackets; knit face masks; mufflers; nightgowns; pants; robes; scarves; shirts; shorts; 
sleepwear; sleeves worn separate and apart from blouses, shirts and other tops; socks; ties; tops; underwear; vests; 
wearable blankets in the nature of blankets with sleeves.
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Priority claimed from 07/04/2016; Application No. : VA 2016 00854 ;Denmark 

3507875    04/10/2016
[International Registration No. : 1328203]
Lego Fonden
Koldingvej 2 DK-7190 Billund Denmark

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; providing user access to global computer networks; providing internet chatrooms; 
providing online forums; providing on-line chat rooms for transmission of messages among computer users; providing 
access to databases.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; conducting and arranging of 
colloquiums; providing on-line electronic publications, not downloadable; publication of books; publication of electronic 
books and journals on-line; publication of texts, other than publicity texts; arranging and conducting of workshops 
(training).
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Priority claimed from 25/04/2016; Application No. : 87013602 ;United States of America 

3507876    19/09/2016
[International Registration No. : 1328170]
Leia, Inc.
2440 Sand Hill Road Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Cameras; digital cameras; multi-view cameras; camera systems comprised primarily of cameras for capture, 
transmission and display of multi-view images, videos and audio-visual content; camera arrays for multi-view image-
capture, transmission and display; camera arrays for multi-view video-conferencing systems; scientific apparatus and 
instruments for capturing, generating, transmitting, projecting and displaying multi-view images, videos and audio-visual 
content; computer hardware and software systems for capturing, generating, transmitting, projecting and displaying 
multi-view images, videos and audio-visual content; computer hardware and software systems for operating video-
conferencing systems; computer hardware for displaying multi-view images, videos and audio-visual content, namely, 
LED screens, LCD screens; multi-view cameras for use in telepresence conferencing systems.

Cl.38;Audio and video teleconferencing; providing communications services in real-time, namely, video and audio-
visual teleconferencing; communication services, namely, transmitting and receiving multi-view images, videos and 
audio-visual content and other data for facilitation of communications between users via computer networks, 
communications networks, or a global information network; video teleconferencing using multi-view images and videos; 
telepresence conferencing services; telepresence conferencing services employing multi-view cameras.

Cl.42;Providing temporary use of online, non-downloadable software and applications for video conferencing; 
providing temporary use of online, non-downloadable software and applications for video conferencing using multi-view 
images and videos; computer services, namely, software as a service (SAAS), application services provider (ASP) and 
cloud computing services featuring software for enabling and managing video conferencing services over computer 
networks, communications networks, or a global information network; technical consultation regarding computer 
hardware, computer software and computer systems for capturing, generating, transmitting, projecting and displaying 
multi-view images, videos and audio-visual content; providing on-line, non-downloadable software for use in operating 
telepresence systems; providing a web site featuring temporary use of non-downloadable software for use in operating 
telepresence systems.
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Priority claimed from 06/04/2016; Application No. : 015307515 ;European Union 

3507890    05/09/2016
[International Registration No. : 1327992]
Supercell Oy
Itämerenkatu 11 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.6;Chains of common metal; statuettes of common metal; non-electric locks of metal; trophies of common metal; 
nameplates of common metal; rings and chains of common metal for keys.

Cl.16;Paper and cardboard; comic books; newspapers, photographs, magazines, books, printed periodicals, 
newsletters, notebooks, and brochures; computer game instruction manuals; writing paper and envelopes; calendars; 
bookmarks; notebooks, calendars and card covers; packing paper, wrapping paper and packaging materials; cardboard 
boxes; party decorations made of paper; pens, erasers; posters, paper banners; figures made of paper; paper bags; 
sticker albums, stickers; cards, post cards, collectable cards, trading cards; paper signs.

Cl.18;Bags; all purpose sport bags; carry-all bags; leather bags, suitcases and wallets; shoulder bags; textile shopping 
bags; hand bags; luggage bags; school bags.

Cl.20;Furniture; sculptures made from plastic; mobiles being decorative articles; storage boxes made from wood; 
decorative wooden objects; baskets, not of metal; trophies of plastic; nameplates, not of metal; figures made of plastics.

Cl.21;Household or kitchen utensils and containers; mugs; bottles and vacuum bottles; statues of china or glass; 
beverage glassware; candlesticks; candle rings; works of art made of glass; coupes and vases; works of art, of porcelain, 
terra-cotta or glass.

Cl.25;Clothing, footwear, headgear; T-shirts, sweat shirts, shirts, blouses, vests; jeans, pants, shorts; underwear, 
sportswear; socks; coats, jackets, suits; skirts; scarves; gloves, mittens; bathing suits, pajamas, negligee robes, 
bathrobes; caps and hats.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; barrettes [hair-slides], hair 
pins, and hair ties; hat pins; button badges and pins; trimmings for clothing; shoe ornaments, not of precious metal; 
brassards; buttons; belt buckles.
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3508780    15/08/2016
[International Registration No. : 1327551]
Dybuster AG
Weinbergstrasse 20 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Programs and software as educational materials in mathematics, especially for dyscalculia; data carriers with 
educational software as well as downloadable software.

Cl.41;Training, particularly with regard to mathematics and learning to improve mathematical skills; entertainment; 
sporting and cultural activities to support and promote persons having difficulties in mathematics and neurological 
deficits.

Cl.42;Scientific and technological services as well as research and design relating thereto; design and development of 
computers and computer programs; all services in particular in the field of development, design and application of 
educational software.

Cl.44;Therapeutic treatment services for improving mathematical skills via a therapeutic treatment service; therapeutic 
treatment of neurological deficits, such as dyscalculia, dementia or after a cerebral stroke.
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Priority claimed from 14/09/2016; Application No. : 30 2016 226 085 ;Germany 

3509502    15/10/2016
[International Registration No. : 1327865]
Heyner GmbH
Kurzer Weg 1-5 15859 Storkow Germany

Proposed to be Used
IR DIVISION
Cl.1;Coolants for vehicle engines; anti-boil preparations for engine coolants; chemical additives to motor fuel; 
antifreeze; chemical additives for oils.

Cl.2;Anti-rust preparations for preservation.

Cl.3;Detergents; windshield cleaning liquids; air fragrancing preparations.

Cl.6;Locks and keys.

Cl.9;Fire extinguishing apparatus for automobiles; battery chargers; fuses; batteries; speedometers; speed indicators; 
alcohol testing apparatus.

Cl.11;Vehicle lighting installations; lamps for motor land vehicles; ventilation [air-conditioning] installations for 
vehicles.

Cl.12;Parts and fittings for vehicles; windscreen wipers; seat covers for vehicles; children's car seats.
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Priority claimed from 07/04/2016; Application No. : 690343 ;Switzerland 

3510088    04/10/2016
[International Registration No. : 1327593]
Adecco Group AG
Sägereistrasse 10 CH-8152 Glattbrugg Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Employment agency services for temporary staff including placement of staff, mediation services for temporary 
staff, subcontracting (business advice), change of provisional assignment; recruitment, selection and placement of staff; 
staff recruitment services; human resources management consultancy; personnel management; advice relating to 
professional coaching; selection of staff by means of psychological testing; provision of information, including by 
electronic means in connection with the above-mentioned services; business outsourcing of staff; provision of staff for 
projects; market studies; commercial data analysis services; updating and maintenance of data in computer databases; 
data processing services; drawing up statistics.

Cl.41;Training; courses, organization of training and seminars; arranging and holding of medical conventions and 
conferences; dissemination of scientific information brochures; publication of clinical studies.

Cl.42;Preparation of scientific reports; scientific analyses; transmission of information and data relating to medical 
research and the development of medicine.
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Priority claimed from 10/06/2016; Application No. : 87068044 ;United States of America 

3510147    19/09/2016
[International Registration No. : 1328171]
Spare5, Inc.
1008 Western Ave. 405 Seattle WA 98104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for businesses, namely, software for posting micro-tasks to clean, enrich and label businesses' 
data for completion by a community of specialists.

Cl.35;Providing an on-line marketplace that allows a community of specialists to complete micro-tasks to clean, enrich 
and label data for businesses.

Cl.42;Providing on-line non-downloadable software that enables a community of specialists to complete micro-tasks to 
clean, enrich and label data for businesses and for businesses to upload the data problems that these tasks address via a 
website.
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3510948    16/09/2016
[International Registration No. : 1328184]
ASAHI KASEI KABUSHIKI KAISHA
1-105 Kanda Jinbocho, Chiyoda-ku Tokyo 101-8101 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science (other than for medical or veterinary use); chemical preparations for use in 
photography; unprocessed artificial resins; unprocessed plastics; adhesives used in industry.

Cl.17;Semi-finished synthetic resins in the form of pellets, beads, rods, bars, pipes, tubes, boards, plates, sponge 
foams, tapes, strips, foils, films, sheets and fibers; rubber [raw or semi-worked]; chemical fiber yarns and threads, not for 
textile use.
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3511733    16/09/2016
[International Registration No. : 1328185]
ASAHI KASEI KABUSHIKI KAISHA
1-105 Kanda Jinbocho, Chiyoda-ku Tokyo 101-8101 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science (other than for medical or veterinary use); chemical preparations for use in 
photography; unprocessed artificial resins; unprocessed plastics; adhesives used in industry.

Cl.17;Semi-finished synthetic resins in the form of pellets, beads, rods, bars, pipes, tubes, boards, plates, sponge 
foams, tapes, strips, foils, films, sheets and fibers; rubber [raw or semi-worked]; chemical fiber yarns and threads, not for 
textile use.
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3512341    18/09/2016
[International Registration No. : 1327692]
MCS CAPITAL PARTNERS PTY LIMITED
4/60 Fairford Rd PADSTOW NSW 2211 Australia

Proposed to be Used
IR DIVISION
Cl.3;Antibacterial soap; sanitary preparations being toiletries; moist wipes for sanitary and cosmetic purposes; cleaning
agents for the hands; cleansing foam; cleansing creams; facial cleansing milk; skin cleansing cream; impregnated tissues
for cleaning [non-medicated, for use on the person]; skin cleansing lotion; non-medicated cleansing creams; impregnated 
cleaning pads impregnated with toilet preparations; cleaning and fragrancing preparations; body cleaning and beauty 
care preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Antibacterial skin sanitiser gels; sanitiser preparations for hospital use; sanitiser preparations for household use; 
antibacterial hand and foot preparations; hand creams for medical use; hand sanitising preparations; liquid preparations 
(medicated) for cleaning the hands; medicated creams for the hands; sprays of protective film forming material for 
application to the hands to prevent infection; antiseptic body care preparations; body care preparations (medicated); 
body care products (medicated); moisturising body lotion (pharmaceutical); sprays (preparations) for the body (for 
medical use).
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Priority claimed from 05/04/2016; Application No. : 4020160025046 ;Republic of Korea 

3512358    20/09/2016
[International Registration No. : 1328536]
Celltrion Skincure Co., Ltd.
7F, 601, Gangnam-daero, Seocho-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; shaving preparations; nail polish; depilatory and exfoliating preparations; perfumes; hair spray; 
deodorants for body care; incense; beauty masks; cotton wool for cosmetic purposes; facial washing milk (cleanser); 
cakes of toilet soap; toothpaste and mouthwashes; cosmetics for animals; polishing preparations; laundry preparations; 
toiletries; cleaning, polishing, scouring and abrasive preparations; essential oils; adhesive for false eyelashes, hair and 
nails.

Cl.35;Demonstration of goods; advertising; presentation of goods on communication media for retail purposes; 
business management assistance; organization of trade fairs for commercial or advertising purposes; commercial 
information and advice for consumers [consumer advice shop]; commercial intermediation services; sales promotion for 
others; toiletries procurement services for others; marketing; wholesale store services featuring cosmetics; retail store 
services featuring cosmetics; commercial intermediary services in the field of cosmetics; sales arranging of cosmetics; 
commercial intermediary services in the field of cosmetic utensils; commercial intermediary services in the field of facial 
washes; marketing research in the fields of cosmetics, perfumery and beauty products; business intermediary services 
relating to mail order selling by electric communication; information or enquiries on business and marketing; business 
operation, business administration and office functions.
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Priority claimed from 27/04/2016; Application No. : Ž-0747/2016 ;Russia 

3512917    05/09/2016
[International Registration No. : 1328558]
BOJAN RADULOVIC
Bulevar Arsenija Carnojevica 94 11070 Novi Beograd Serbia

Proposed to be Used
IR DIVISION
Cl.9;Medium of data obtained by means of a program, machine-readable; computer programs and software; magnetic 
data carriers, namely, magnetic tapes, magnetic disks, magnetic wafers and magnetic cards; software, namely, ERP 
software solutions, CRM software solutions, BI software solutions (financial analysis, business analysis), Social Network 
program, Social Collaboration program, Social Media Management, E-Business (B2C, B2B), Time & Attendance, Work 
Force Management, People Counting Software Solution, computer hardware, including touch screen apparatus, computer 
peripheral apparatus, computer hardware, telecommunications material.

Cl.16;Printed materials for software and data processing programs, namely, manuals, catalogs, user manuals, work 
manuals and instructions.

Cl.35;Systematization of data and information into computer databases available on the Internet, including data and 
information relating to the development, creating, programming, production, performance, distribution, application, use, 
operating, handling, modification, sale, maintenance, rental, updating, design and outsourcing of computer programs and 
software; Business Research, business evaluation of business data and data of business companies; organizational 
analysis and business analysis of business data; general office functions such as word processing, electronic mail and 
archiving.

Cl.38;Internet services, namely, providing access to data and information on the Internet, including data and 
information relating to the development, creation, design, programming, performance, distribution, application, use, mode 
of operation, handling, modification, sale, maintenance, rental, updating, design and outsourcing of computer programs 
and software; access to interactive telecommunications services on the network or on the Internet for the provision of all 
the services mentioned in this list of services.

Cl.41;Training on the use and application of data processing programs; training for the programming, design, 
development, use and application of computer programs and software; training in the field of electronic data processing.

Cl.42;Design and development of computer hardware and software; programming, design and development of 
computer programs and software, particularly for internal function areas such as financial management and control, 
production and materials management, quality and installations maintenance management, sale and distribution, human 
resources and project management; implementation, providing services, rental, updating, outsourcing and maintenance 
of computer programs and software; consulting and advice regarding programming, design, development, use and 
application of computer programs and software; research in the field of computer programs and software; preparation 
and provision of data and information on the Internet relating to the development, creating, programming, performance, 
sharing, sale, distribution, application, use, operating, handling, modification, maintenance, rental, updating, design and 
outsourcing of computer programs and software.
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Priority claimed from 21/03/2016; Application No. : 86946926 ;United States of America 

3512930    19/09/2016
[International Registration No. : 1328121]
Elasticsearch BV
Rijnsburgstraat 9-11 NL-1059 AT Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Computer software for viewing, organizing, and analyzing data and information.

Cl.42;Providing online non-downloadable software for use in viewing, organizing, and analyzing data and information.
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Priority claimed from 03/03/2016; Application No. : 692188 ;Switzerland 

3512960    02/09/2016
[International Registration No. : 1328653]
The Wella Corporation
6109 DeSoto Avenue Woodland Hills, California CA 91367 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and chemical ingredients for use in preparations for the cleaning, care and beautification of 
the scalp and hair.

Cl.3;Toilet soaps, perfumery, essential oils, cosmetics, hair lotions, preparations for the cleaning, care and 
beautification of the skin, scalp and hair, hair styling products, hair tinting, bleaching, dyeing and coloring preparations.
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3513057    02/09/2016
[International Registration No. : 1328544]
ABB AG
Kallstadter Straße 1 68309 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
electric apparatus for commutation; software; apparatus and instruments for controlling electricity; apparatus and 
instruments for accumulating and storing electricity.

Cl.37;Maintenance, servicing and repair of power generating apparatus and installations; maintenance and repair of 
instruments; maintenance and repair of electronic apparatus; repair or maintenance of electronic machines and 
apparatus.

Cl.42;Engineering services.
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3514059    06/10/2016
[International Registration No. : 1329130]
Omnipollo AB
Tjärhovsgatan 6 SE-116 21 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.32;Beer and beer-based beverages; non-alcoholic beverages; preparations for making beverages.

Cl.43;Pubs, not in hotels or other accommodation facilities and not in relation to hotel or accommodation services.
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Priority claimed from 03/06/2016; Application No. : 87060187 ;United States of America 

3514695    06/09/2016
[International Registration No. : 1329019]
Bapper Entertainment, Inc.
2029 Century Park East, Suite 2600, c/o S. Grode, Katten Muchin Rosenman LLP Los Angeles CA 90067 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable books in the field of entertainment, namely, text and illustrations, with and without audio; electronic 
publications, namely, comic books, books and magazines featuring entertainment, namely, illustrations with text, with and
without audio; computer software for use in authoring, downloading, transmitting, receiving, editing, extracting, encoding,
decoding, playing, storing and organizing text, data, images, audio files, video files and electronic games; computer 
software to enable users to program and distribute audio, video, text and other multimedia content via communications 
networks; motion picture films and films for television or for exhibition on portable devices featuring animated 
entertainment; computer game programs; computer game software; electronic game programs; interactive game 
programs; interactive game software; video game programs; downloadable video games, computer games, electronic 
games and interactive games, via the internet; electronic game software; video game software; downloadable ringtones, 
ringback tones, wallpapers, games, images, videos, music, emojis and electronic games via the internet and wireless 
devices; downloadable files containing artwork, text, audio, video, games and internet weblinks relating to entertainment; 
downloadable multimedia files containing artwork, text, audio, video, games and internet weblinks relating to 
entertainment; digital media, namely, pre-recorded DVDs, downloadable audio and video recordings, and CDs featuring 
and promoting entertainment; video game cartridges and discs; decorative magnets; eyeglasses; mobile phone cases.

Cl.16;Paper goods and printed matter, namely, comic books and comic strips relating to a television series; a series of 
fiction books featuring stories and characters in illustrated forms or in text; graphic novels; novels; posters, printed 
postcards; picture postcards; comic postcards; postcards; trading cards and collectors cards featuring comic book, 
comic strip, cartoon and action characters; notebooks; binders; decals; stickers; photograph and scrapbook albums; 
coloring books, calendars; folders; desk pads; writing pads; stationery folders, diaries, day planners, greeting cards, 
paper gift wrap and stationery.

Cl.25;Clothing relating to a television series named disenchantment, namely, sweatshirts, sweaters, vests, jackets, 
capes, warm-up suits, robes, pants, shorts, cloth belts, dresses, overalls, infantwear, playsuits, cloth baby bibs, 
headwear, footwear, boots, shoes, socks, tights, beachwear, swimsuits, swimwear, bathing caps, tennis wear, rainwear, 
jackets, coats, gloves, mufflers, hats, sun visors, neckwear, cummerbunds, bandanas, scarves, pajamas, nightshirts, 
nightgowns, undergarments, aprons, masquerade costumes, and masquerade costumes with masks sold in connection 
therewith.

Cl.28;Toys relating to a television series named disenchantment, namely, target games, kites, toy action figures, board 
games, card games, disc type toss toys, archery equipment, namely, bows and arrows, baseballs, basketballs, beach 
balls, bowling balls, golf balls, playground balls, punching balls, racquet balls, soccer balls, tennis balls, squash balls, 
stress relief balls for hand exercise, and volley balls, dolls, doll playsets, plush toys, toy vehicles, toy bucket and shovel 
sets, roller skates, toy model hobby craft kits, toy rockets, toy guns, toy holsters, musical toys, jigsaw puzzles, badminton 
sets, bubble-making wands and solutions sets, toy figures, toy banks playsets, puppets, toy balloons, yo-yos, 
skateboards, toy scooters, costume face masks.

Cl.41;Entertainment services in the nature of an animated television series; entertainment services, namely, providing 
information concerning an animated television series via a website.
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3514697    28/09/2016
[International Registration No. : 1262560]
Lonza Ltd.
Lonzastrasse CH-3930 Visp Switzerland

Proposed to be Used
IR DIVISION
Cl.40;Production and processing of chemicals, ingredients for pharmaceuticals, and cells for research and scientific 
purposes; manufacture of bacteriological cultures, buffer solution, and reagents.

Cl.41;Educational and instruction services relating to manufacture of pharmaceuticals, cell cultures, and life science 
research; arranging, conducting and organization of seminars; providing electronic publications; reference libraries of 
literature and documentary records.

Cl.42;Research and development; Research and development in the field of microorganisms and cells.
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Priority claimed from 25/04/2016; Application No. : 692305 ;Switzerland 

3514699    06/09/2016
[International Registration No. : 1328779]
TEMENOS HEADQUARTERS SA
rue de l'École-de-Chimie 2 CH-1205 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Compact disks, DVDs and other digital recording media; data processing equipment; computer apparatus; 
software, software (recorded and downloadable), software for commercial use, application software, application software 
for mobile telephones, software and application software for mobile telephones for financial transactions and for making 
payments, communication software, communication software enabling customers to access their bank account 
information and do their banking, software products; software development tools; computer software platforms; 
computer programs (downloadable software) and downloadable files; downloadable electronic publications, electronic 
publications recorded on computer media.

Cl.16;Printing products (printed matter); photographs; instructional or teaching material (except apparatus); books, 
printed publications, magazines, periodicals, prospectuses, pamphlets, catalogs, booklets, newsletters (printed 
materials), manuals.

Cl.35;Advertising; commercial business management; commercial administration; office functions; services provided 
by business management consultants, operational process management services; company audits (commercial 
analyses); compilation of statistics; market analysis and research; marketing, public relations; data processing services; 
administrative management of computer databases, namely, collection, entry, recording, systematization, compilation, 
conversion, transcription, analysis and evaluation of data in computer databases; computerized file management; 
collection and systematization of financial, stock exchange and commercial information and data; professional consulting 
for the organization and electronic administration of banking and financial matters; services provided by consultants and 
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information relating to all the aforesaid services.

Cl.36;Insurance services; financial affairs; monetary affairs; financial analysis; financial appraisal services; electronic 
funds transfer; banking, online banking, automated banking, electronic banking, banking on the Internet, telephone 
banking; provision of online information in relation to financial, banking, insurance and investment services; analysis of 
financial information; services provided by consultants and information relating to all the aforesaid services.

Cl.41;Education; training; entertainment; sporting and cultural activities; teaching, coaching (training), correspondence 
courses, tutoring, practical training (demonstration); organization and conducting of congresses, conferences, 
symposiums, seminars, training workshops; publication of texts other than advertising texts; commercial, economic and 
financial information publications; provision of non-downloadable electronic publications, images and videos online; 
services provided by consultants and information relating to all the aforesaid services.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software; design of computer systems; technical project 
study; conversion of computer programs and data (other than physical conversion); conversion of data or documents 
from physical to electronic media; surveying (engineering work); electronic data recovery; encryption and decryption of 
information; design, development, testing, installation, maintenance, repair, configuration, rental and updating of 
software; programming of data processing programs; development of software application solutions; software as a 
service (SaaS); cloud computing; temporary provision of non-downloadable software, temporary provision online of non-
downloadable operating system software for giving access to and using a cloud computing network; provision of 
software on computer networks (particularly the Internet), telecommunication networks and mobile data services 
(provision of hosted applications); provision of Internet platforms (software); hosting of servers; hosting of computer 
sites (web sites); technical support services relating to software; computer systems analysis, analysis for the installation 
of computer systems; technological consulting for banks and data communication companies in the field of electronic 
signatures and in the field of identification; quality control, quality control services for certification purposes; technical 
writing; electronic data storage; monitoring of computer systems by remote access; consultancy relating to computer 
security; services provided by consultants and information relating to all the aforesaid services.
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Priority claimed from 04/04/2016; Application No. : 284316 ;Israel 
3514700    27/09/2016
[International Registration No. : 1328773]
PHINERGY LTD.
2 Yodfat St., P.O.B 1290 7129106 Lod Israel

Proposed to be Used
IR DIVISION
Cl.7;Apparatus for electricity production, namely, electric generators.

Cl.9;Energy storage system, namely, batteries, electro-chemical cells, metal-air cells and fuel cells.
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Priority claimed from 17/02/2016; Application No. : 86910875 ;United States of America 

3514702    16/08/2016
[International Registration No. : 1328765]
ZocDoc, Inc.
568 Broadway New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for booking healthcare appointments.

Cl.42;Hosting a website featuring technology that enables users to book healthcare appointments; providing temporary 
use of online non-downloadable web application for booking healthcare appointments.
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3514713    26/09/2016
[International Registration No. : 1328946]
Connected Medical Solutions Pty Ltd
Level 203-233 New South Head Road Edgecliff NSW 2027 Australia

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software applications (apps).

Cl.44;Advisory services relating to medical services.
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Priority claimed from 18/02/2016; Application No. : VA 2016 00453 ;Denmark 

3514718    15/08/2016
[International Registration No. : 1329017]
Albumedix A/S
Lottenborgvej 26 DK-2800 Kongens Lyngby Denmark

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for the manufacture of pharmaceutical products; chemical additives used in the manufacture of 
pharmaceutical preparations; albumin used in industry for the preparation of pharmaceutical compositions, reagents, and 
diagnostic reagents.

Cl.5;Pharmaceutical compositions and substances; reagents for pharmaceutical and medical use; diagnostic reagents 
for medical use; protein supplements for pharmaceutical and medical purposes; albuminous preparations for 
pharmaceutical and medical purposes; recombinant albumin preparations for pharmaceutical and medical purposes; 
diagnostic agents for imaging; pharmaceutical products for supporting the drug by reducing the time it takes for the body 
to break down the active pharmaceutical ingredient.

Cl.42;Research and development services relating to pharmaceutical products; technological consultancy, consultancy 
and expert assistance in the development of medicines and pharmaceutical products as well as analysis and development
services.
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3514736    28/09/2016
[International Registration No. : 1329032]
Salesbox CRM - System AB
c/o Ekonomibolaget Tysta gatan 4 SE-115 20 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Software; programs for computers; downloadable software; computer software for business purposes; computer 
software development tools; software for tablet computers; computer application software for mobile telephones; 
computer software platforms; computer software for analysing market information; computer software for processing 
market information; computer software for sales and marketing or for customer relationship management (CRM systems).

Cl.41;Provision of instruction relating to computer programming; provision of online tutorials; arranging and 
conducting of tutorials; training; training relating to sales; educational services relating to sales training; education 
services relating to the application of computer software; tuition; educational and teaching services.

Cl.42;Software engineering; creating of computer programs; maintenance of computer programs; computer software 
consultancy; computer software consultancy; computer software technical support services; development of computer 
software application solutions; software design and development; design, maintenance and up-dating of computer 
software; design, development and implementation of software; software customisation services; software as a service 
[SaaS]; development of computer systems; design and development of computer software, namely computer software for 
sales and marketing or for customer relationship management (CRM systems).
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Priority claimed from 30/06/2016; Application No. : 30 2016 105 991 ;Germany 

3514772    30/08/2016
[International Registration No. : 1328804]
Schaper & Brümmer GmbH & Co. KG
Bahnhofstrasse 35 38259 Salzgitter Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps, in particular medical, disinfectant and deodorant soaps; perfumery; essential oils; oils for toilet purposes; 
oils for cosmetic purposes; cosmetic and beauty preparations; cosmetics, in particular skin creams (cosmetic), cosmetic 
preparations for skincare, sun-tanning preparations, cosmetic pencils; hair lotions, shampoos, hair spray and hair dye; 
dentifrices, mouthwashes not for medical purposes; sunscreen preparations.

Cl.5;Pharmaceutical and veterinary preparations; hygienic preparations for medical purposes; medicines for human and
veterinary purposes; dietetic foods and products adapted for medical or veterinary purposes; food for babies; dietary 
supplements for human beings and animals; air purifying preparations; mud for medical purposes and for baths; oxygen 
baths; bath salts for medical purposes; bath preparations for medical and therapeutic purposes; medicinal teas; herbal 
teas for medical purposes; medicinal herbs; sunburn preparations for pharmaceutical purposes.

Cl.35;Wholesale and retail services for soaps, in particular medical, disinfectant deodorant soaps, perfumery, essential 
oils, oils for toilet purposes, oils for cosmetic purposes, cosmetic and beauty preparations, cosmetics, in particular skin 
creams (cosmetic), cosmetic preparations for skincare, sun-tanning preparations, cosmetic pencils, hair lotions, 
shampoos, hair spray and hair dye, dentifrices, mouthwashes not for medical purposes, sunscreen preparations, 
pharmaceutical and veterinary preparations, hygienic preparations for medical purposes, medicines for human and 
veterinary purposes, dietetic foods and products adapted for medical or veterinary purposes, food for babies, dietary 
supplements for human beings and animals, air purifying preparations, mud for medical purposes and for baths, oxygen 
baths, bath salts for medical purposes, bath preparations for medical and therapeutic purposes, medicinal teas, herbal 
teas for medical purposes, medicinal herbs, sunburn preparations for pharmaceutical purposes; commercial trading and 
consumer information services.
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3514778    07/09/2016
[International Registration No. : 1328874]
Taizhou Rida Valve Co., Ltd.
No. 8 Yongan Road, Hairun Street, Sanmen County, Taizhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal, other than parts of machines; water-pipes of metal; pipework of metal; nozzles of metal; water-pipe 
valves of metal; pipe joints of metal; metal pipe elbow; metal pipe clamp; metal pipe fittings; metal collecting pipe.

Cl.11;Faucets; floor drain; three way pipe joint for water heating equipment; four way pipe joint for water heating 
equipment; taps; water heating equipment; pipes [parts of sanitary installations]; heating installations; mixer taps for 
water pipes.
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Priority claimed from 18/03/2016; Application No. : 86946030 ;United States of America 

3514804    16/09/2016
[International Registration No. : 1328876]
Tesla Motors, Inc.
3500 Deer Creek Road Palo Alto CA 94304 United States of America

Proposed to be Used
IR DIVISION
Cl.12;Automobiles and structural parts therefor.

Cl.25;Articles of clothing, namely, t-shirts, shirts, jackets, gloves, scarves, hats; headgear, namely, sports hats, caps, 
sun visors; hats for infants, babies, toddlers and children; infant and toddler one piece clothing; infant wear.
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Priority claimed from 19/08/2016; Application No. : 201609408 ;Norway 

3515560    03/10/2016
[International Registration No. : 1328951]
Granberg AS
Bjoavegen 1442 N-5584 Bjoa Norway

Proposed to be Used
IR DIVISION
Cl.9;Gloves for protection against accidents or injuries.

Cl.25;Gloves (clothing).
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3515662    03/10/2016
[International Registration No. : 1329360]
Shandong Tianhong Chemical Co., Ltd.
North of Gangbei First Road, West of Gangxi First Road, Dongying Port Economic Development Zone, Dongying Shandong China

Proposed to be Used
IR DIVISION
Cl.1;Ethylene; methyl methacrylate; thiourea; allyl alcohol; propylene oxide; chemical additives to motor fuel; oil-
separating chemicals; purification preparations; oil-purifying chemicals; polypropylene.

Cl.4;Lubricating oil; gas oil; carburants; fuel gas; ethanol [fuel]; fuel; mineral fuel; electrical energy; oil-gas; petrol.

Cl.37;Factory construction; construction of commodity houses; drilling of deep oil or gas-wells; quarrying services; 
drilling of wells; vehicle greasing; vehicle gas station; vehicle service stations [refuelling and maintenance]; retreading of 
tires; vulcanization of tires [repair].
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Priority claimed from 09/06/2016; Application No. : 691401 ;Switzerland 

3515795    06/09/2016
[International Registration No. : 1328796]
KBA-NotaSys SA
Avenue du Grey 55 Case postale 347 CH-1000 Lausanne 22 Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Mechanically operated machines for producing and packing banknotes; mechanically operated machines for 
printing banknotes, machines for applying security features to paper securities, particularly to banknotes and security 
papers; mechanically and electronically operated machines for making security documents and paper securities with 
biometric data; electronic machines and apparatus for producing and printing banknotes; parts for all the above-
mentioned goods, included in this class, and any accessories and spare parts for the above-mentioned goods, included in
this class.

Cl.9;Electronic apparatus and machines for controlling the print quality of printed documents, particularly banknotes, 
security papers; electronic apparatus and machines for sorting banknotes; mechanically and electronically operated 
machines for measuring and checking biometric data; parts for all the above-mentioned goods, included in this class, and 
any accessories and spare parts for the above-mentioned goods, included in this class.

Cl.16;Paper securities, particularly bank notes, security paper, checks, traveler's checks, securities, identity cards, 
passports, labels (not of textile), paper ribbons, paper tapes formed by a substrate, especially a paper or plastic substrate 
with the safety, especially alphanumeric markings, bar codes or color-shifting elements or latent image and/or with 
ribbons, of tapes, labels with the color-shifting or latent image.

Cl.41;Training of staff for the turn-key installation of mechanically or electronically operated machines for producing 
and/or printing and/or checking and/or numbering bank notes and security paper.
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3515798    14/10/2016
[International Registration No. : 1329582]
Ing. Peter Lím
Stefunkova 3143/23 SK-821 03 Bratislava Slovakia

Proposed to be Used
IR DIVISION
Cl.35;Advertising services; commercial business management; commercial administration; office functions.

Cl.41;Educational services; entertainment services; sporting and cultural activities.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.
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Priority claimed from 16/06/2016; Application No. : 4280663 ;France 

3515801    03/10/2016
[International Registration No. : 1329609]
RHODIA OPERATIONS, société par actions simplifiée
25 rue de Clichy F-75009 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations.

Cl.5;Disinfectants; products for destroying vermin; fungicides, herbicides; bactericides, biocides.
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Priority claimed from 26/04/2016; Application No. : 4267754 ;France 

3515836    07/09/2016
[International Registration No. : 1329693]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for software-defined computer infrastructures; computer hardware and software for sharing of technical 
computer resources, for management of technical computer resources and for improving the performance of software 
applications; computer hardware and software for providing knowledge of workloads, the reasoned management of 
calculation resources; software for management of distributed software application performance and analysis of big data 
on an scalable shared computing grid; optimized data management software for accessing, analyzing and protecting data 
in consolidated defined-infrastructure application software; computer hardware and software for ensuring intelligent 
information life-cycle management; computer hardware and software for strategy-based intelligent planning functions for 
the optimal use and performance of computer infrastructures and applications; computer infrastructure systems; and 
instruction manuals in electronic format, sold as a unit.

Cl.37;Installation, maintenance and repair of software-defined software infrastructures.

Cl.42;Cloud computing service for provision of software-defined infrastructure; software-defined infrastructure 
integration services; consulting and advice in the field of software-defined infrastructure; consulting and advice with 
regard to creation, selection, implementation and use of software-defined infrastructure for others; technical support 
services, namely, troubleshooting of problems relating to software-defined infrastructure; software-defined infrastructure 
creation for others; installation, updating and maintenance of software for software-defined infrastructure; consulting 
service in the field of Software as a Service (SaaS) for providing software-defined infrastructure; software-defined 
infrastructure software as a service; and provision of computer programs for software-defined infrastructures.
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3515837    30/08/2016
[International Registration No. : 1328869]
Shenzhen Winner Bros Import & Export Co., Ltd
RM 813A, 8 Floor, Moi Commercial Building, Bush Rd, Buji Longgang District, Shenzhen city 518000 Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Smart cards [integrated circuit cards]; navigational instruments; aerials; lasers, not for medical purposes; materials
for electricity mains [wires, cables]; connections for electric lines; sunglasses; batteries, electric; battery chargers.

Cl.11;Lamps; lighting apparatus and installations; cookers; refrigerating appliances and installations; heating 
apparatus, electric; water purifying apparatus and machines; lighter; flashlights.
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3515845    08/09/2016
[International Registration No. : 1329649]
SourcingEvolution Verwaltungs-GmbH
Elisabeth-Selbert-Straße 3 64521 Groß-Gerau Germany

Proposed to be Used
IR DIVISION
Cl.35;Business analysis, research and information services; analysis of business management systems; analysis of 
company behaviour; cost price analysis; information services relating to business matters; information services relating 
to businesses; benchmarking (evaluation of business organisation practices); benchmarking services; business research 
and advisory services; computerised business information services; business consultancy and advisory services; 
management advice relating to the recruitment of staff; management advice relating to the placing of staff; relocation 
services for businesses; business strategy services; business strategy development services; operation of businesses 
[for others]; business management for a trade company and for a service company; arranging of business introductions; 
business organisation; supervision of businesses on behalf of others; business strategy and planning services; business 
management assistance for industrial or commercial companies; assistance to industrial or commercial enterprises in the 
running of their business; corporate management assistance; assistance relating to business organisation; establishing a 
network of business contacts (service to assist in -); management assistance; business assistance; commercial 
assistance in business management; management of business projects [for others]; business process management and 
consulting; operational business assistance to enterprises; business management organisation; outsourcing services 
[business assistance]; negotiation of commercial transactions for third parties.

Cl.42;Hosting services and software as a service and rental of software; analytical services relating to computers; 
computer system analysis; computer system design; computer design and programming services; computer network 
services; monitoring of computer systems by remote access; it consultancy, advisory and information services; 
integration of computer systems and networks; evaluation of performance of data-processing against bench-mark 
references; computer project management services; design services for data processing systems; comparative analysis 
studies of the efficiency of computer systems.
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Priority claimed from 02/03/2016; Application No. : 4520160001756 ;Republic of Korea 

3515875    14/10/2016
[International Registration No. : 1309612]
INFRAWARE INC.
403 Bando Building, 26, Gomurae-ro 10-gil, Seocho-gu Seoul 137-040 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile game software; downloadable computer game software; computer game software; electronic 
media featuring computer game program; electronic game software for hand-held electronic devices; video games 
[computer games] in the form of computer programs recorded on data carriers; computer programs for pre-recorded 
games.

Cl.41;Gaming services; rental of games equipment; electronic games services provided by means of a global 
communication network; game services provided by means of downloadable mobile applications; mobile game services; 
provision of games via the Internet; electronic games services provided by means of the internet; information relating to 
computer gaming entertainment provided on-line from a computer database or a global communication network; game 
services provided on-line from a computer network; providing news and information in the field of electronic games via 
online networks; planning/operating/arranging of online game competitions/other game competitions.
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3515986    16/09/2016
[International Registration No. : 1329308]
Hurtigruten AS
P.O. Box 6144 Langnes N-9291 Tromsø Norway

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; books; magazines [periodicals]; photographs [printed]; postcards; posters; paper sheets 
[stationary]; instruction and teaching materials [except apparatus].

Cl.18;Animal skins; suitcases; wheeled suitcases; pocket wallets; rucksacks; umbrellas; drink belts.

Cl.25;Clothing, footwear and headgear; belts of leather.

Cl.39;Tour operator services; organizing and arranging of travels and tours; organizing and arranging of cruise; ferry 
transport; transport of goods and passengers; sea transport; packing and freight storage; cargo handling; travel- and 
ticket reservations; transit services; information regarding transport; sightseeing.
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Priority claimed from 24/03/2016; Application No. : 015281579 ;European Union 

3516243    07/09/2016
[International Registration No. : 1329481]
Realogis Capital Management AG
Untermüli 11 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; commercial services and consumer information, namely 
auctioneering, rental of automatic vending machines, arranging of business contacts, collective buying, commercial 
evaluation; commercial services and consumer information, namely preparation of competitions, business agency 
services, import and export, business and commercial negotiation and mediation, ordering services, price comparison, 
procurement services, for others, subscription services; business assistance, management and administrative services; 
business analysis, research and information services; rental of objects in connection with the providing of the of 
advertising, marketing, promotional services, commercial services and consumer information, namely auctioneering, 
rental of automatic vending machines, arranging of business contacts, collective buying, commercial evaluation, 
commercial services and consumer information, namely preparation of competitions, business agency services, import 
and export, business and commercial negotiation and mediation, ordering services, price comparison, procurement 
services, for others, subscription services, business assistance, management and administrative services, business 
analysis, research and information services; consultancy and information in relation to the aforesaid services, included in 
this class.

Cl.36;Insurance underwriting; real estate services; pawnbrokerage; issuance of prepaid cards and tokens of value; safe 
deposit services; financial affairs, monetary affairs and banking, in particular management of funds in the real estate 
sector; fundraising and sponsorship; financial appraisal services; rental and leasing of objects in connection with the 
providing of insurance underwriting, business brokerage, real estate services, pawnbrokerage, issuance of prepaid cards 
and tokens of value, safe deposit services, financial affairs, monetary affairs and banking, in particular management of 
funds in the real estate sector, fundraising and sponsorship, financial appraisal services; consultancy and information in 
relation to the aforesaid services, included in this class.

Cl.39;Distribution of energy by pipeline and cable; transport; packaging and storage of goods; provision of parking 
services, vehicle storage services and mooring facilities; rental of objects in connection with the providing of distribution 
of energy by pipeline and cable, transport, packaging and storage of goods, provision of parking services, vehicle storage 
services and mooring facilities; consultancy and information in relation to the aforesaid services, included in this class.
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Priority claimed from 08/03/2016; Application No. : 30 2016 006 746 ;Germany 

3516271    08/09/2016
[International Registration No. : 1329730]
Fraugster Limited
2 Wellington Place, Leeds, West Yorkshire LS1 4BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software for analyzing market information; software for analyzing large amounts of data regarding the relations 
among the data; software for monitoring payment transactions on the Internet.

Cl.42;Development of software for analyzing large amounts of data regarding the relations among the data; 
development of software for analyzing market information; development of software for monitoring payment transactions 
on the Internet; provision of security services for monitoring payment transactions on the Internet.

9059



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

Priority claimed from 26/04/2016; Application No. : 4267752 ;France 

3516376    07/09/2016
[International Registration No. : 1329801]
International Business Machines Corporation,
New Orchard Road Armonk, NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for software-defined computer infrastructures; computer hardware and software for sharing technical 
computing resources, for management of technical computer resources and for improving the performance of software 
applications; computer hardware and software for providing knowledge of workloads, the reasoned management of 
calculation resources; software for management of distributed software application performance and analysis of big data 
on an scalable shared computing grid; optimized data management software for accessing, analyzing and protecting data 
in consolidated defined-infrastructure application software; computer hardware and software for ensuring intelligent 
information life-cycle management; computer hardware and software for strategy-based intelligent planning functions for 
the optimal use and performance of computer infrastructures and applications; computer infrastructure systems; and 
instruction manuals in electronic format, sold as a unit.

Cl.37;Installation, maintenance and repair of software-defined software infrastructures.

Cl.42;Cloud computing service for provision of software-defined infrastructure; software-defined infrastructure 
integration services; consulting and advice in the field of software-defined infrastructure; consulting and advice with 
regard to creation, selection, implementation and use of software-defined infrastructure for others; technical support 
services, namely, troubleshooting of problems relating to software-defined infrastructure; software-defined infrastructure 
creation for others; installation, updating and maintenance of software for software-defined infrastructure; consulting 
service in the field of Software as a Service (SaaS) for providing software-defined infrastructure; software-defined 
infrastructure software as a service; and provision of computer programs for software-defined infrastructures.
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Priority claimed from 27/06/2016; Application No. : 87085205 ;United States of America 

3516658    18/08/2016
[International Registration No. : 1329745]
Magic Leap, Inc.
1855 Griffin Road, Suite B454 Dania Beach FL 33004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable computer hardware; computer software for recording, storing, transmitting, receiving, displaying and 
analyzing data from wearable computer hardware; scientific, photographic, cinematographic, optical, and teaching 
apparatus and instruments, namely, hardware and software for use in enabling computers, handheld consoles, tablet 
computers, mobile devices, and mobile phones to provide virtual world experiences; apparatus for recording and other 
digital recording media, namely, audio recorders and video recorders; data processing apparatus; computer central 
processing units; computer software programs for transmitting, receiving, downloading, sharing, displaying, and 
interacting with audiovisual content, documents, files and data in the field of business and entertainment; wearable 
computing devices comprised primarily of software and display screens for connection to computers, tablet computers, 
mobile devices, and mobile phones in order to enable virtual world experiences; goggles for enabling virtual world 
experiences; 2-dimensional and 3-dimensional head-mounted video displays; human computer interface hardware, 
namely, headsets, remote control units, and wearable peripherals for connecting with computers and portable computers; 
human computer interface software for interacting with and transferring and receiving audio-visual content, documents, 
files, and data in the field of business and entertainment; computer hardware; video display hardware, video display 
software; near-eye display optics; virtual reality game software.

Cl.16;Comic books enhanced with specialized covers and content; graphic novels enhanced with specialized covers 
and content; printed entertainment publications, namely, books, newspapers, photographs, magazines and periodicals in 
the fields of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, 
culture, pop culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, 
cultural events, lifestyle and sports, and blogs about information relating to technology for delivering virtual world 
experience; printed educational publications, namely, books, magazines, periodicals and teaching materials in the fields 
of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, culture, pop 
culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, cultural events, 
lifestyle and sports, and blogs about information relating to technology for delivering virtual world experience; children's 
interactive educational books.

Cl.28;Virtual reality headsets adapted for use in playing video games; apparatus for electronic games adapted for use 
with an external display screen or monitor; hand held units for playing video games adapted for use with an external 
display screen or monitor; hand held units for playing electronic games adapted for use with an external display screen or
monitor; hand held units for playing electronic games; electronic educational game machines for children; electronic 
games for the teaching of children.

Cl.35;On-line retail store services featuring downloadable applications and entertainment, namely, recorded musical 
performances, live musical performances, recorded sports programming, live sports programming, major motion 
pictures, streaming audiovisual and multimedia content and educational programming; on-line advertising and marketing 
services; advertising and promotional services; Internet advertising services; digital advertising services; advertising and 
marketing; on-line advertising on a computer network.

Cl.38;Computer services, namely, providing on-line facilities for real-time interaction with other computer users 
concerning consumer product reviews, consumer product ratings, and consumer product recommendations; computer 
services, namely, providing on-line facilities for real-time interaction with other computer users concerning topics of 
general interest; computer services, namely, providing on-line forums for electronic transmission of messages among 
computer users concerning product reviews and product purchasing information; computer services, namely, computer 
aided transmission of text, static images, video and sound through a portable electronic device; streaming of television 
shows via a global computer network; web media services, namely, streaming of audio, visual and audiovisual material 
via a global computer network.

Cl.41;Entertainment services, namely, providing information relating to movies, television shows, music, magazines, 
books, audiobooks, and games; providing on-line publications featuring blogs and non-downloadable publications in the 
nature of books, magazines, brochures, pamphlets, newspapers, articles, manuals, newsletters, journals, workbooks, 
periodicals, and catalogs in the field of entertainment, accessible via a website; providing on-line publications, via a 
website, featuring non-downloadable series of fiction books and series of fiction audiobooks; providing on-line non-
downloadable general feature magazines; entertainment services, namely, providing on-line non-downloadable musical 
performances and musical videos, accessible via a website; entertainment services, namely, providing on-line computer 
games; news reporting services featuring news and information in the field of entertainment relating to movies, television 
shows, music, magazines, books, audiobooks, entertainment based computer applications, games, entertainment based 
cloud computing, and entertainment information on the Internet; entertainment services, namely, providing on-line 
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reviews of fiction and non-fiction books and movies, television shows, music, magazines, audiobooks, and games; rental 
of electronic books, films, movies, and pre-recorded videos that may be downloaded from a global computer network; 
entertainment services, namely, providing online non-downloadable comic books and graphic novels; publication of 
blogs on the Internet and provision of gaming and educational information in the field of technology for delivering virtual 
world experiences, such services accessible via a website; providing internally created instructional and educational 
information, accessible via a website, about virtual world experience games that are delivered by software and hardware 
technologies.

Cl.42;Computer services, namely, database design and development; providing temporary use of non-downloadable 
computer software for transmitting, sharing, receiving, downloading, displaying, interacting with and transferring content, 
text, visual works, audio works, audiovisual works, literary works, data, files, documents and electronic works; computer 
services, namely, computer aided graphic design; computer services, namely, providing information in the fields of 
technology and software development via a global computer network; computer technical support services, namely, 
troubleshooting in the nature of diagnosing computer hardware and software problems; computer services, namely, 
cloud hosting provider services; providing temporary use of on-line non-downloadable cloud computing software for use 
in electronic storage of data; computer services, namely, computer software development in the field of mobile 
applications; application service provider, namely, hosting, managing, developing, and maintaining applications, 
software, and web sites, in the fields of personal productivity, wireless communication, mobile, information access, and 
remote data management for wireless delivery of content to handheld computers, laptops and mobile electronic devices; 
providing temporary use of non-downloadable computer software for business, namely, software for connecting doctors 
with medical patients and providing medical information to doctors.
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Priority claimed from 26/04/2016; Application No. : 4267757 ;France 

3517042    07/09/2016
[International Registration No. : 1329800]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for software-defined computer infrastructures; computer hardware and software for sharing of technical 
computer resources, for management of technical computer resources and for improving the performance of software 
applications; computer hardware and software for providing knowledge of workloads, the reasoned management of 
calculation resources; software for management of distributed software application performance and analysis of big data 
on an scalable shared computing grid; optimized data management software for accessing, analyzing and protecting data 
in consolidated defined-infrastructure application software; computer hardware and software for ensuring intelligent 
information life-cycle management; computer hardware and software for strategy-based intelligent planning functions for 
the optimal use and performance of computer infrastructures and applications; computer infrastructure systems; and 
instruction manuals in electronic format, sold as a unit.

Cl.37;Installation, maintenance and repair of software-defined software infrastructures.

Cl.42;Cloud computing service for provision of software-defined infrastructure; software-defined infrastructure 
integration services; consulting and advice in the field of software-defined infrastructure; consulting and advice with 
regard to creation, selection, implementation and use of software-defined infrastructure for others; technical support 
services, namely, troubleshooting of problems relating to software-defined infrastructure; software-defined infrastructure 
creation for others; installation, updating and maintenance of software for software-defined infrastructure; consulting 
service in the field of Software as a Service (SaaS) for providing software-defined infrastructure; software-defined 
infrastructure software as a service; and provision of computer programs for software-defined infrastructures.
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Priority claimed from 20/04/2016; Application No. : 302016000040580 ;Italy 

3517065    16/08/2016
[International Registration No. : 1329406]
GUCCIO GUCCI S.P.A.
Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags; shoulder bags; handbags; Boston bags; waist packs; sling bags for 
carrying infants; shopping bags; duffle bags; tote bags; evening handbags; clutch bags; wallets; purses; leather credit 
card cases and holders; business card cases; travelling cases of leather; shoe bags for travel; briefcases; attaché cases; 
pouches of leather; carrying cases made of leather; school bags and satchels; suitcases; sports bags; bags and holdalls 
for sports clothing; key cases made of leather; backpacks; rucksacks; carry-on bags; vanity cases sold empty; shaving 
bags sold empty; beach bags.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 24/03/2016; Application No. : 015281561 ;European Union 

3517176    07/09/2016
[International Registration No. : 1329770]
Realogis Capital Management AG
Untermüli 11 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; commercial services and consumer information, namely 
auctioneering, rental of automatic vending machines, arranging of business contacts, collective buying, commercial 
evaluation; commercial services and consumer information, namely preparation of competitions, business agency 
services, import and export, business and commercial negotiation and mediation, ordering services, price comparison, 
procurement services, for others, subscription services; business assistance, management and administrative services; 
business analysis, research and information services; rental of objects in connection with the providing of the of 
advertising, marketing, promotional services, commercial services and consumer information, namely auctioneering, 
rental of automatic vending machines, arranging of business contacts, collective buying, commercial evaluation, 
commercial services and consumer information, namely preparation of competitions, business agency services, import 
and export, business and commercial negotiation and mediation, ordering services, price comparison, procurement 
services, for others, subscription services, business assistance, management and administrative services, business 
analysis, research and information services; consultancy and information in relation to the aforesaid services, included in 
this class.

Cl.36;Insurance underwriting; real estate services; pawnbrokerage; issuance of prepaid cards and tokens of value; safe 
deposit services; financial affairs, monetary affairs and banking, in particular management of funds in the real estate 
sector; fundraising and sponsorship; financial appraisal services; rental and leasing of objects in connection with the 
providing of insurance underwriting, business brokerage, real estate services, pawnbrokerage, issuance of prepaid cards 
and tokens of value, safe deposit services, financial affairs, monetary affairs and banking, in particular management of 
funds in the real estate sector, fundraising and sponsorship, financial appraisal services; consultancy and information in 
relation to the aforesaid services, included in this class.

Cl.39;Distribution of energy by pipeline and cable; transport; packaging and storage of goods; provision of parking 
services, vehicle storage services and mooring facilities; rental of objects in connection with the providing of distribution 
of energy by pipeline and cable, transport, packaging and storage of goods, provision of parking services, vehicle storage 
services and mooring facilities; consultancy and information in relation to the aforesaid services, included in this class.
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Priority claimed from 22/03/2016; Application No. : 4120160013224 ;Republic of Korea 

3518801    21/09/2016
[International Registration No. : 1329400]
PROCELL THERAPEUTICS, INC.
1009, AceTwin Tower 2, 273, Digital-ro, Guro-gu Seoul 08381 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.40;Processing of biomass; treatment of biopharmaceutical materials; custom manufacture of biopharmaceuticals; 
processing of biopharmaceutical materials for others.

Cl.42;Engineering survey; development of engineering products; scientific and technological services; scientific 
research; cosmetology research; research and development of vaccines and medicines; industrial technology research; 
products planning and design; biotechnology research; research and development of technology for biotechnology; 
biotechnology services; drug discovery services; research and development of new products for others; research on 
cancer; research and development in the pharmaceutical and biotechnology fields; testing, inspection and research 
services in the fields of pharmaceuticals, cosmetics and foodstuffs; product development; research in the field of hair 
care; cosmetic research; cosmetics development services; medical research and analysis relating to clinical data.

Cl.44;Hair health care services; hair care services; beauty and hair care services; beauty therapy; cosmetic treatment 
services for the body, face and hair; consultancy and information services relating to biopharmaceutical products; 
services for the care of the skin; medical analysis services for cancer diagnosis and prognosis; hygienic and beauty care; 
medical and health care clinic services; medical and health care services; medical and pharmaceutical consultancy; 
providing medical supplements for medical purposes; therapy services; beauty salons for hair loss treatment; depilatory 
treatment; dermatology services; skin care salon services; make-up application services.
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3518805    08/09/2016
[International Registration No. : 1330040]
PAKKENS YEDEK PARÇA VE MAKINE SANAYI VE TICARET ANONIM SIRKETI
Organize Sanayi Bölgesi Sarl, Caddesi No. 20 Bursa Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic, 
industrial and laboratory purposes, thermometers, barometers, ammeters, voltmeters, hygrometers, test apparatus for 
barometer and thermometer calibration, telescopes, periscopes.

Cl.11;Heating installations using solid, liquid or gas fuels or electricity, central heating boilers, boilers for heating 
installations, radiators for heating, heat exchangers, sanitary installations taps, thermostatic valves that are part of the 
heating system, level control valves for tanks.
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Priority claimed from 02/06/2016; Application No. : 4020160041604 ;Republic of Korea 

3518837    16/08/2016
[International Registration No. : 1329987]
DONG IN ENTECH CO., LTD
370-26, Daegotbuk-ro, Tongjin-eup, Gimpo-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.12;Car seats for babies; safety seats for infants and children for vehicles; child safety harnesses for vehicle seats; 
children's car seats; bicycles for children; small wagons for children; baby carriages; fitted perambulator covers; covers 
for baby carriages; hoods for baby carriages; hooks for baby carriages; cup holders for carriages; bags for baby 
carriages; backrests for baby carriages; baskets for baby carriages; heated seats specially adapted for baby carriages; 
cool seats specially adapted for baby carriages; insect screens specially adapted for baby carriages.

Cl.18;Baby carriers worn on the body; baby carriers; sling bags for carrying infants; slings for carrying infants; sling 
bags for carrying babies; back frames for carrying children; diaper bags; bags; children's bags; trunks and traveling 
bags; small backpacks; hipsacks; carry-on bags; pouches for holding make-up, keys and other personal items; purses; 
shopping bags.
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Priority claimed from 06/09/2016; Application No. : 201610059 ;Norway 

3518880    23/09/2016
[International Registration No. : 1330118]
Eye-Share AS
Maskinveien 15 N-4066 Stavanger Norway

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [registered on data carriers]; computer programs [downloadable software]; screen data 
registered on computer software; downloadable applications; computer software for digitalization of documents.

Cl.35;Display- and sale services of computer programs [registered on data carriers], computer programs 
(downloadable software), screen data registered on computer software, downloadable applications, computer software for
digitalization of documents; business management; business administration; office functions; management of data 
archives; collection and systematization of information for use in databases; drawing up of statements of account.

Cl.42;Consultancy services related to IT operations and use of computers and computer software; design and 
development of computer software and IT systems; computer programming; updating and maintenance of computer 
software; copying of computer programs; design of computer programs and computer systems; analysis of computer 
systems; data recovery services; security services in connection with computer viruses; preparation, installation, 
interconnection, testing and maintenance of computer programs and information security services for use in commercial 
interaction via a global computer network; services for products related to information management systems; 
maintenance of computer software; design of computer systems; research and development of new products [for a third 
party]; engineering [technical experts]; installation of computer software; consultancy services related to computer 
software; consultancy services concerning computers; converting data or documents from physical to electronic media; 
converting of computer programs and data [not physical conversion]; copying of computer software; quality control; 
creation and maintenance of websites for others; computer programming; rental of computer programs and web servers; 
providing of search engines for Internet; web hosting [provide host servers for other's home pages].
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Priority claimed from 29/08/2016; Application No. : 87154288 ;United States of America 

3518881    14/10/2016
[International Registration No. : 1330133]
Diamanti, Inc.
111 N. Market St., Tower 2 - Suite 800 San Jose CA 95113 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for use in cloud computing, virtualization and data storage.

Cl.41;Educational services, namely, training in the field of cloud computing, virtualization and data storage.

Cl.42;Computer software consulting; consulting services in the field of cloud computing, virtualization and data 
storage; technological planning and consulting services in the field of cloud computing, virtualization and data storage; 
consulting in the field of configuration management for computer hardware and software; services for maintenance of 
computer software; updating and maintenance of computer software.
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Priority claimed from 30/03/2016; Application No. : 015293657 ;European Union 

3518925    01/09/2016
[International Registration No. : 1330614]
Autoliv Development AB
SE-447 83 Vårgårda Sweden

Proposed to be Used
IR DIVISION
Cl.9;Antennas; radar systems; radar displays; radar apparatus; radar receivers; radar transmitters; radar installations; 
movement sensors, distance sensors and impact sensors; infrared sensors; sensors for measuring speed; electric 
sensors; electronic sensors; cameras; infrared cameras; detectors; infrared detectors; motion detectors; speed 
detectors; Software for vehicle safety; software for operating vision and night vision systems, radar systems, seatbelt 
systems, airbag systems, anti-whiplash systems and pedestrian protection systems in vehicles; software for triggering 
vision, night vision and dynamic head light systems in vehicles; software for analysis and processing of information for 
use in vision and night vision systems; software for analysis and processing of information for testing and research of 
vehicle vision and vehicle night vision systems; software for triggering radar systems in vehicles; software for analysis 
and processing of information for use in radar systems; software for analysis and processing of information for testing 
and research of vehicle radar systems; software for triggering seatbelt systems in vehicles; software for analysis and 
processing of information for use in seatbelt systems; software for analysis and processing of information for testing and 
research of vehicle seatbelt systems; software for triggering airbag systems in vehicles; software for analysis and 
processing of information for use in airbag systems; software for analysis and processing of information for testing and 
research of vehicle airbag systems; software for triggering anti-whiplash systems in vehicles; software for analysis and 
processing of information for use in anti-whiplash systems; software for analysis and processing of information for 
testing and research of vehicle anti-whiplash systems; software for triggering pedestrian protection systems in vehicles; 
software for analysis and processing of information for use in pedestrian protection systems; software for analysis and 
processing of information for testing and research of vehicle pedestrian protection systems; software for vehicle braking 
and vehicle braking systems; software for triggering brakes in vehicles; software for analysis and processing of 
information for use in vehicle braking and vehicle braking systems; software for analysis and processing of information 
for testing and research of vehicle braking and vehicles braking systems; advanced driver assistance systems, namely, 
embedded hardware and software; advanced driver assistance systems, namely, evaluation kits comprised of global 
position system (GPS), software, maps, and cables; embedded automotive hardware and software for monitoring, 
providing and analyzing position, and predictive position, direction and time information for vehicles; advanced driver 
assistance systems, namely, hardware and software for vehicle to vehicle and vehicle to roadway infrastructure 
communication, comprised of senders and software for sending communication signals to other vehicles or roadway 
infrastructure; analyzing computer modules and software for analyzing signals from sensors and other signal generating 
devices within a vehicle and for determining actions needed, and what signals needs to be communicated to other 
vehicles or to roadway infrastructure, receivers for receiving communication signals from other vehicles or roadway 
infrastructure; analyzing computer modules and software for analyzing received signals and for determining actions 
needed to be taken by actuating systems within the vehicle, e.g. warning systems or other information display systems, 
braking systems, speed reduction systems, head light dipping functions; advanced driver assistance systems, namely, 
hardware and software for vehicle to roadway infrastructure communication, comprised of senders, receivers and 
software for sending and receiving vehicle and driver identification information to restricted roads and lanes, toll stations, 
gates and garage doors.

Cl.12;Braking systems for vehicles; brakes for vehicles; brakes for emergency braking of vehicles; parts for braking 
systems for vehicles; brake components for vehicles; vehicle brake parts made of materials having frictional properties; 
vehicle brake pads; vehicle brake plates; brake segments for vehicles.

Cl.13;Pyrotechnic gas actuators; pyrotechnic actuators for use in connection with vehicle braking and vehicle braking 
systems; pyrotechnic gas generators.

Cl.42;Research, development and design services relating to vehicle safety, vehicle braking and vehicle braking 
systems, systems for assisting and alerting vehicle drivers, vision and night vision systems for vehicles, radar systems 
for vehicles, seatbelt systems for vehicles, airbag systems for vehicles, anti-whiplash systems for vehicles and pedestrian
protection systems for vehicles; testing and inspection of vehicle braking and vehicle braking systems, vision and night 
vision systems for vehicles, radar systems for vehicles, seatbelt systems for vehicles, airbag systems for vehicles, anti-
whiplash systems for vehicles and pedestrian protection systems for vehicles; analysis of vehicle braking and vehicle 
braking systems, vision and night vision systems for vehicles, radar systems for vehicles, seatbelt systems for vehicles, 
airbag systems for vehicles, anti-whiplash systems for vehicles and pedestrian protection systems for vehicles; 
preparation and provision of reports concerning vehicle braking and vehicle braking systems, vision and night vision 
systems for vehicles, radar systems for vehicles, seatbelt systems for vehicles, airbag systems for vehicles, anti-whiplash 

9071



systems for vehicles and pedestrian protection systems for vehicles; information, advisory and consultancy services 
relating to vehicle braking and vehicle braking systems, vision and night vision systems for vehicles, radar systems for 
vehicles, seatbelt systems for vehicles, airbag systems for vehicles, anti-whiplash systems for vehicles and pedestrian 
protection systems for vehicles; safety technological services relating to vehicle braking and vehicle braking systems, 
vision and night vision systems for vehicles, radar systems for vehicles, seatbelt systems for vehicles, airbag systems for 
vehicles, anti-whiplash systems for vehicles and pedestrian protection systems for vehicles; research, development and 
design services relating to advanced driver assistance systems, namely, embedded automotive hardware and software 
for monitoring, providing and analyzing position, and predictive position, direction and time information for vehicles; 
research, development and design services relating to advanced driver assistance systems, namely, hardware and 
software for vehicle to vehicle and vehicle to roadway infrastructure communication.
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3518960    08/09/2016
[International Registration No. : 1330509]
SEOUL VIOSYS CO., LTD.
1B-36, 65-16, SANDAN-RO 163 BEON-GIL, DANWON-GU, ANSAN-SI GYEONGGI-DO Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Semi-conductors; photo-semiconductors; semiconductor elements; photoresistor; diodes; light emitting diodes 
(LED); LED package; semiconductor luminous element packages; chip LED; side view LED; power LED; top LED; 
photodiodes; LED modules; LED element; LED backlight unit; LED driving devices; LED circuit; ultraviolet detection 
apparatus; LED motion recognition sensor; LED position sensor; sensors for measuring instruments; light sensors; light 
measuring devices; digital sensory devices; biochip sensors; flame sensors; image sensor for photographic devices; 
non-contact optical sensors; automatic solar tracking sensors; electronic sensors for measuring solar radiation; fire 
detecting sensors; laser sensor; diagnostic apparatus, not for medical purposes; measures; portable test apparatus; 
apparatus for measuring the thickness of skins; computer application software (downloadable); downloadable smart 
phone application (software); computer software applications, downloadable; smart phone application (software); electric 
skin measuring instruments for esthetic purposes; electric scalp measuring instruments for esthetic purposes; skin 
diagnostic apparatus (not for medical purposes).

Cl.10;Esthetic skin massage apparatus; esthetic skin massaging apparatus; electric scalp massaging apparatus for 
household purposes; esthetic facial massage apparatus for household purposes; vibration massaging apparatus for 
household purposes; electric massage apparatus for personal use; medical apparatus and instruments for skin 
improvement with LED light; medical skin wrinkle remover with LED light; skin diagnosis equipment for medical 
purposes; medical skin diagnostic instruments; skin moisture meters for medical purposes; skin measuring instruments 
for medical purposes; skin treatment apparatus and instruments.

Cl.11;Light emitting diodes (LED) lamps; light emitting diodes (LED) bulbs; germicidal lamps for purifying air; 
ultraviolet ray lamps, not for medical purposes; germicidal lamps; electric lighting apparatus; sterilizers; electric 
humidifiers for household use; refrigerators; electric water purifiers for household purposes; water sterilizers; tap-water 
purifying apparatus; water filtering apparatus; household air cleaners; air sterilisers; air deodorising apparatus; air 
purifying apparatus and machines.
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Priority claimed from 29/07/2016; Application No. : 201608584 ;Norway 

3518969    03/10/2016
[International Registration No. : 1330556]
Granberg AS
Bjoavegen 1442 N-5584 Bjoa Norway

Proposed to be Used
IR DIVISION
Cl.9;Gloves for protection against accidents or injuries.

Cl.25;Gloves (clothing).
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3519661    03/10/2016
[International Registration No. : 1330131]
Jushi Group Co., Ltd.
Tongxiang Economic Development Zone, Tongxiang City 314500 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.17;Foil of regenerated cellulose, other than for packing; carbon fibers [fibres], other than for textile use; fibers 
(plastic -), not for use in textiles; fibers (asbestos -); fiberglass heat preservation board and pipe; insulating felt; insulating
fabrics; fibreglass for insulation; fibreglass fabrics for insulation; sealing thread.

Cl.21;Basins [receptacles]; ceramics for household purposes; drinking vessels; sprinklers; toothbrushes; cosmetic 
utensils; cleaning tow; vitreous silica fibers [fibres], not for textile use; fiberglass other than for insulation or textile use; 
fiberglass thread, not for textile use.

Cl.22;Sails; weave bags; gaskets (fibrous -) for ships; raw fibrous textile; vitreous silica fibers [fibres] for textile use; 
linen (raw -) [flax]; fibers (textile -); carbon fibers [fibres] for textile use; plastic fibers [fibres] for textile use; glass fibers 
[fibres] for textile use.

Cl.23;Yarn; woolen thread and yarn; coir thread and yarn; spun cotton; spun wool; spun silk; rayon yarn; thread; 
fiberglass thread for textile use; cashmere wool.

Cl.24;Fabric; fabrics for textile use; fiberglass fabrics for textile use; filtering materials of textile; silk artworks; felt; 
towels of textile; quilts; covers [loose] for furniture; curtains of textile or plastic.
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3520834    06/10/2016
[International Registration No. : 1330215]
Omnipollo AB
Tjärhovsgatan 6 SE-116 21 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.32;Beer and beer-type (ales) brewed beverages; non-alcoholic beverages; preparations for making beverages.

Cl.43;Pubs, not in hotels or other accommodation facilities and not in relation to hotel or accommodation services.
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Priority claimed from 04/08/2016; Application No. : 302016000082373 ;Italy 

3521024    19/08/2016
[International Registration No. : 1330052]
EASYSNAP TECHNOLOGY S.R.L.
Via Davia, 9/D SAN GIOVANNI IN PERSICETO (BO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Wrapping machines.

Cl.16;Bags, pouches of plastic for packaging; bags (envelopes, pouches) of paper for packaging; bags of paper or 
plastic, for preserving foodstuffs; cardboard carriers for food and beverages.

Cl.17;Plastics in extruded form for use in manufacture; plastic packaging goods; plastics materials for packing.
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Priority claimed from 23/03/2016; Application No. : 015269376 ;European Union 

3521525    30/08/2016
[International Registration No. : 1330051]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games software; 
games software for use on any computer platform, including electronic entertainment and games consoles; computer 
games (programs for -); computer games; video games (software); computer games provided through a global computer 
network or supplied by means of multi-media electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all provided in the form of storage media; programs for operating electric and electronic apparatus for games, amusement 
and/or entertainment purposes; automatic lottery machines; computer software for computer games on the internet; 
online games (software), in particular for online betting games, online prize games, online gambling games, online games 
of skill and online casino games; computer software in the form of an app for mobile devices and computers; calculating 
apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, transmission, 
processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, except radio 
sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone answering 
machines; computer hardware and software for casino and amusement arcade games, for gaming machines, slot 
machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or automatic 
apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or 
optical alarm and monitoring installations, including video cameras and apparatus for image transmission and image 
processing; data processing equipment and computers, including data processing apparatus and computers being 
components for data networks and parts facilitating data network communications; electric wiring harnesses; circuit 
boards, printed board assemblies (electronic components) and combinations thereof being assemblies and equipment 
parts, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, gaming machines, games machines and slot machines operated by coins, tokens, 
banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in 
particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated gaming 
machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for 
gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by 
means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; apparatus for electronic games and parts thereof; video output 
game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood 
for coin-operated automatic machines; apparatus for games (including video games), other than adapted for use with 
external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming machines); 
gaming tables, in particular for table football, billiards, sliding games; quoits (playthings) and darts; gaming machines, 
namely, electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games and for 
betting offices, connected or unconnected to a computer network; LCD games consoles; automatic gaming machines; 
automatic gaming machines operating in networks; apparatus and devices for accepting and storing money, being fittings
for the aforesaid automatic machines, included in this class.
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Priority claimed from 04/04/2016; Application No. : 3607466 ;Spain 

3521527    28/09/2016
[International Registration No. : 1330455]
ALVISA ALCOHOL GROUP, S.L.
C/ Numància, 187, 2° 2ª E-08034 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit-based beverages and fruit juices; 
syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers); wines and sparkling wines, liqueurs; spirits [beverages].

Cl.35;Advertising; commercial business management, commercial administration; office functions; retail sale, 
wholesale and sale via global computer networks of beers, mineral and aerated waters and other non-alcoholic 
beverages, beverages based on fruit and fruit juices, syrups and other preparations for making beverages as well as 
alcoholic beverages.
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Priority claimed from 12/04/2016; Application No. : 690493 ;Switzerland 

3522566    30/08/2016
[International Registration No. : 1330330]
Christian Fischbacher Co. AG
Mövenstrasse 18 CH-9015 St. Gallen Switzerland

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers, glazes.

Cl.3;Products for perfuming linen; ambience perfumes.

Cl.4;Perfumed candles.

Cl.6;Metal holders and brackets for bath and toilet utensils.

Cl.8;Table cutlery (knives, forks and spoons).

Cl.11;Electric lamps and fixtures, electric candelabras and chandeliers; candle lamps; bathroom sinks; showers, 
shower doors; shower fittings; flush handles for toilets, toilets; bathtubs; spas (spa baths).

Cl.19;Floor coverings, floors, floor tiles, not of metal.

Cl.20;Boxes, cabinets and cases of wood or plastic; furniture, chairs (seats), tables, stools, sofas, beds, bedsteads, bed 
bases; furniture covers of fitted fabrics; cushions; mirrors, bathroom mirrors, bathroom vanities (furniture); picture 
frames; non-metallic trays; cold-cast resin figurines; bath towel hooks not of metal.

Cl.21;Cookware and kitchenware, tableware; unworked or semi-worked glass (excluding building glass); figures 
(statuettes) of porcelain, sandstone, ceramic or glass; glass (receptacles), drinking glasses; candelabra [candlesticks], 
candle jars [holders]; vases.
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Cl.22;Down (feathers), flock (stuffing).

Cl.24;Bed clothes, bed covers, bed throws; fabrics and textile goods, not included in other classes; curtains of textile 
material; tablecloths of textile; table napkins of textile; terry cloths.

Cl.25;Loungewear; sleepwear.

Cl.27;Carpeting; wall hangings not of textile; vinyl floor coverings, floor coverings.
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3522759    05/10/2016
[International Registration No. : 1330264]
GenomSys SA
EPFL Innovation Park Batiment C CH-1015 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software; fire-extinguishing apparatus.

Cl.35;Advertising; commercial business management; commercial administration; office functions.

Cl.38;Telecommunications.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 22/04/2016; Application No. : 691161 ;Switzerland 

3522968    09/09/2016
[International Registration No. : 1331348]
INVENTIO AG
Postfach CH-6052 Hergiswil NW Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Elevators and parts thereof (insofar as included in this class); elevator controls; electric motors and parts thereof 
(insofar as included in this class); transmissions, other than for vehicles; hydraulic motors; hydraulic drives, other than 
for vehicles; electrical, hydraulic and pneumatic drives for machines and motors (other than for vehicles); brakes and 
brake linings other than for vehicles; brake shoes and brake pads other than for vehicles; safety brakes for elevators for 
preventing cars and/or counterweights from dropping down; bearings (machine parts); couplings (connections) other 
than for vehicles; drive belts and drive shafts other than for vehicles; mechanical speed limiters for elevators; cables and 
belts for elevator motors; cables and belts for elevator cages; cable pulleys of metal (machine parts).

Cl.9;Electrical, electronic and optical measuring, signalling, checking and control apparatus (insofar as included in this 
class) for elevators; destination call controllers; remote control apparatus; remote monitoring apparatus; electrical speed 
limiters; electronic frequency converters; inductive sensors; capacitive sensors; position sensors; speed sensors; 
electronic control and display apparatus for elevators; computer screens; video screens; television screens; touch 
screens; optical and acoustic signal transmitters; luminous signs; electronic monitoring and alarm installations; fire 
alarms; cameras; infrared beam detectors; emergency call equipment consisting of emergency call telephones and 
apparatus; electric door drives; electric gate drives; electric barrier drives; door drive controllers; gate drive controllers; 
data processing apparatus for recording, receiving, transmission, processing, converting, output and reproducing of 
speech data, audio data and video data, drawings, images and signals in connection with the design, installation, 
modernization, maintenance and repair of elevators, doors, gates, barriers and access control systems; access control 
systems; radio frequency identification systems and components thereof, particularly antennas, memory chips and card 
readers; computers; computer software and application software in connection with the monitoring and control of 
elevators; computer software and application software in connection with the monitoring and control of access control 
and alarm systems; application software for mobile telephones, smartphones and tablet computers in connection with the 
monitoring and control of elevators; application software for coupling with mobile telephones, smartphones and tablet 
computers to access control systems, automatic doors, turnstiles, rotary barriers, barriers, gates as well as guidance and 
navigation systems for persons; microprocessors; electrical transformers; electronic publications (downloadable); 
magnetic and digital storage media; integrated circuits; switches; printed circuits; control panels (electricity); fuses 
(electricity); integrated safety circuits.

Cl.37;Provision of information with respect to building work; installation, maintenance and repair of elevators as well as
components and parts thereof; installation work, maintenance work, repair work and construction work for modernization 
of elevators; advisory services with respect to the installation, maintenance, repair and modernization of elevators as well 
as components and parts thereof; provision of information with respect to the maintenance history of elevators; 
installation, maintenance, repair and modernization of access control systems, alarm systems and monitoring systems as 
well as advice relating thereto; installation, maintenance, repair and modernization of closing installations, doors, door 
openers and door locks, gates, turnstiles, rotary barriers, barriers and components and parts thereof; installation, 
maintenance and repair of computers and of apparatus for telecommunications.
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Priority claimed from 07/04/2016; Application No. : 86967659 ;United States of America 

3523127    26/09/2016
[International Registration No. : 1330812]
Tomboy Exchange, Inc.
3421 Thorndyke Ave W Seattle WA 98119 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Messenger bags, purses, shoulder bags, backpacks, all-purpose carrying bags, travel bags.

Cl.25;Baseball caps; hats; jackets; hooded sweatshirts; sweaters; sweatshirts, tops; shirts; pants; jeans; underwear; 
pajamas; loungewear; socks; shoes; one piece garments for infants and toddlers; belts for clothing; aprons.

Cl.35;Online retail store services featuring clothing, intimates, loungewear, socks, footwear, headwear, and 
accessories.
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Priority claimed from 07/03/2016; Application No. : 691662 ;Switzerland 

3523160    19/08/2016
[International Registration No. : 1330939]
Bank für Internationalen Zahlungsausgleich (BIZ)
Centralbahnplatz 2 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Economic forecasting; market studies; business inquiries; business research; business study services; market 
analysis and research services; updating and maintenance of data in computer databases; compilation of information in 
computer data banks; computerized file management; data processing service by computer; systematization of 
information in computer databases; compilation of statistics; compilation of statistics for business or commercial 
purposes; provision of statistics; statistical evaluation of data in computer databases; advertising by mail order; cost 
price analysis; drawing up of statements of accounts; provision of information relating to market research; provision of 
commercial information and economic information via global computer networks; advertising; commercial business 
management; commercial administration; office functions.

Cl.36;Financial affairs; monetary affairs; banking services; banking services provided to a central bank; financial 
services; financial services provided to a central bank; services of a central bank; capital investment; financial and 
monetary transaction services; financial clearing; exchange operations; foreign exchange trading; foreign currency 
exchange services; deposits of valuables; electronic funds transfer; financial evaluation (insurance, banking, real estate); 
financial management; asset management; fund investment; lending against security; loans (financing); mutual funds; 
trusteeship; trusteeship of money, securities, personal property and land; insurance services; capital management; 
financial management and consultancy services; financial services relating to operations, consultancy, management and 
negotiation relating to gold; financial services relating to operations, consultancy, management and negotiation relating 
to foreign currency; financial services relating to operations, consultancy, management and negotiation in the field of 
financial derivatives; services provided by consultants, research and information relating to financial affairs; development 
of monetary policy instruments (financial services); financial analysis and research services; financial market analysis 
and preparation of reports relating thereto; financial information by means of websites; provision of financial information 
online from a computer database or the Internet.

Cl.41;Education, teaching and training; publication services; electronic publishing services; electronic desktop 
publishing; publication of books, periodicals, magazines, newspapers and newsletters; provision of non-downloadable 
online electronic publications; organization and conducting of seminars; distance learning courses; organization and 
conducting of congresses; arranging and hosting of conferences, congresses and symposiums; organization of 
exhibitions for cultural or educational purposes.
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3523815    08/09/2016
[International Registration No. : 1330791]
Orak Inc.
B-712, 230, Pangyoyeok-ro, Bundang-gu, Seongnam-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; computer games programmes downloaded via the internet; recorded computer game 
programs; electronic game software; downloadable electronic game programs; computer game software, downloadable, 
via a global computer network and wireless devices; computer game software for use on mobile and cellular phones; 
electronic game software for handheld electronic devices; interactive multimedia computer game programs; computer 
programs for video and computer games.

Cl.41;Providing on-line computer games; electronic games services provided by means of the internet; providing 
amusement arcade services; entertainment services, namely, providing online electronic games; entertainment services, 
namely, providing online computer games; entertainment services, namely, providing online video games; electronic 
games services provided by means of the internet; providing temporary use of non-downloadable game software; 
providing temporary use of non-downloadable game software via a website; arranging and conducting competitions for 
computer game player.
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3524845    19/09/2016
[International Registration No. : 1331365]
Anpario plc
Unit 5, Manton Wood Enterprise Park, Worksop Nottinghamshire, S80 2RS United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and substances other than for medical or veterinary purposes; chemical preparations and 
substances for use in the pharmaceutical and veterinary industry; chemical preparations and substances for use as 
additives; detergents for industrial use; chemical and biochemical preparations for treating raw materials for foodstuffs 
for animals; fertilizers; biological products for use in foodstuffs for animals, namely enzymes, yeasts and fermentation 
products (for industrial use); chemical additives for foodstuffs and beverages.

Cl.5;Pharmaceutical, veterinary and sanitary preparations and substances; animal washes and dips; detergents for 
veterinary purposes; antiseptics, disinfectants, preparations for destroying vermin; pesticides, insecticides, larvicides, 
herbicides, fungicides; sterilising preparations and substances; dermatological preparations and substances; vitamin, 
mineral, nutritional and medicinal preparations and substances; dietetic foodstuffs for animals; dietetic foodstuffs for 
veterinary purposes; pharmaceutical preparations for use in foodstuffs for animals; medicated additives for foodstuffs 
and beverages; non-pharmaceutical additives for foodstuffs for animals, birds, fish, crustacea and molluscs.

Cl.31;Foodstuffs for animals; non-pharmaceutical ingredients for foodstuffs for animals, birds, fish, crustacea and 
molluscs; agricultural products and grains as raw materials for foodstuffs for animals.
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Priority claimed from 03/03/2016; Application No. : 86928017 ;United States of America 

3524919    17/08/2016
[International Registration No. : 1330845]
Magic Leap, Inc.
1855 Griffin Road, Suite B454 Dania Beach FL 33004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable computer hardware; computer software for recording, storing, transmitting, receiving, displaying and 
analyzing data from wearable computer hardware; scientific, photographic, cinematographic, optical, and teaching 
apparatus and instruments, namely, hardware and software for use in enabling computers, handheld consoles, tablet 
computers, mobile devices, and mobile phones to provide virtual world experiences; apparatus for recording and other 
digital recording media, namely, audio recorders and video recorders; data processing apparatus; computer central 
processing units; computer software programs for transmitting, receiving, downloading, sharing, displaying, and 
interacting with audiovisual content, documents, files and data in the field of business and entertainment; wearable 
computing devices comprised primarily of software and display screens for connection to computers, tablet computers, 
mobile devices, and mobile phones in order to enable virtual world experiences; goggles for enabling virtual world 
experiences; 2-dimensional and 3-dimensional head-mounted video displays; human computer interface hardware, 
namely, headsets, remote control units, and wearable peripherals for connecting with computers and portable computers; 
human computer interface software for interacting with and transferring and receiving audio-visual content, documents, 
files, and data in the field of business and entertainment; computer hardware; video display hardware, video display 
software; near-eye display optics; virtual reality game software.

Cl.16;Comic books enhanced with specialized covers and content; graphic novels enhanced with specialized covers 
and content; printed entertainment publications, namely, books, newspapers, photographs, magazines and periodicals in 
the fields of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, 
culture, pop culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, 
cultural events, lifestyle and sports, and blogs about information relating to technology for delivering virtual world 
experience; printed educational publications, namely, books, magazines, periodicals and teaching materials in the fields 
of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, culture, pop 
culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, cultural events, 
lifestyle and sports, and blogs about information relating to technology for delivering virtual world experience; children's 
interactive educational books.

Cl.28;Virtual reality headsets adapted for use in playing video games; apparatus for electronic games adapted for use 
with an external display screen or monitor; hand held units for playing video games adapted for use with an external 
display screen or monitor; hand held units for playing electronic games adapted for use with an external display screen or
monitor; hand held units for playing electronic games; electronic educational game machines for children; electronic 
games for the teaching of children.

Cl.35;On-line retail store services featuring downloadable applications and entertainment, namely, recorded musical 
performances, live musical performances, recorded sports programming, live sports programming, major motion 
pictures, streaming audiovisual and multimedia content and educational programming; on-line advertising and marketing 
services; advertising and promotional services; Internet advertising services; digital advertising services; advertising and 
marketing; on-line advertising on a computer network.

Cl.38;Computer services, namely, providing on-line facilities for real-time interaction with other computer users 
concerning consumer product reviews, consumer product ratings, and consumer product recommendations; computer 
services, namely, providing on-line facilities for real-time interaction with other computer users concerning topics of 
general interest; computer services, namely, providing on-line forums for electronic transmission of messages among 
computer users concerning product reviews and product purchasing information; computer services, namely, computer 
aided transmission of text, static images, video and sound through a portable electronic device; streaming of television 
shows via a global computer network; web media services, namely, streaming of audio, visual and audiovisual material 
via a global computer network.

Cl.41;Entertainment services, namely, providing information relating to movies, television shows, music, magazines, 
books, audiobooks, and games; providing on-line publications featuring blogs and non-downloadable publications in the 
nature of books, magazines, brochures, pamphlets, newspapers, articles, manuals, newsletters, journals, workbooks, 
periodicals, and catalogs in the field of entertainment, accessible via a website; providing on-line publications, via a 
website, featuring non-downloadable series of fiction books and series of fiction audiobooks; providing on-line non-
downloadable general feature magazines; entertainment services, namely, providing on-line non-downloadable musical 
performances and musical videos, accessible via a website; entertainment services, namely, providing on-line computer 
games; news reporting services featuring news and information in the field of entertainment relating to movies, television 
shows, music, magazines, books, audiobooks, entertainment based computer applications, games, entertainment based 
cloud computing, and entertainment information on the Internet; entertainment services, namely, providing on-line 
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reviews of fiction and non-fiction books and movies, television shows, music, magazines, audiobooks, and games; rental 
of electronic books, films, movies, and pre-recorded videos that may be downloaded from a global computer network; 
entertainment services, namely, providing online non-downloadable comic books and graphic novels; publication of 
blogs on the Internet and provision of gaming and educational information in the field of technology for delivering virtual 
world experiences, such services accessible via a website; providing internally created instructional and educational 
information, accessible via a website, about virtual world experience games that are delivered by software and hardware 
technologies.

Cl.42;Computer services, namely, database design and development; providing temporary use of non-downloadable 
computer software for transmitting, sharing, receiving, downloading, displaying, interacting with and transferring content, 
text, visual works, audio works, audiovisual works, literary works, data, files, documents and electronic works; computer 
services, namely, computer aided graphic design; computer services, namely, providing information in the fields of 
technology and software development via a global computer network; computer technical support services, namely, 
troubleshooting in the nature of diagnosing computer hardware and software problems; computer services, namely, 
cloud hosting provider services; providing temporary use of on-line non-downloadable cloud computing software for use 
in electronic storage of data; computer services, namely, computer software development in the field of mobile 
applications; application service provider, namely, hosting, managing, developing, and maintaining applications, 
software, and web sites, in the fields of personal productivity, wireless communication, mobile, information access, and 
remote data management for wireless delivery of content to handheld computers, laptops and mobile electronic devices; 
providing temporary use of non-downloadable computer software for business, namely, software for connecting doctors 
with medical patients and providing medical information to doctors.
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3525995    08/09/2016
[International Registration No. : 1331347]
NAOS LIGHTHOUSE
355 rue Pierre-Simon Laplace, F-13290 AIX-EN-PROVENCE France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; essential oils; cosmetics; creams, gels, lotions; deodorants for personal use; shampoos and 
hair lotions; wipes impregnated with make-up removing preparations; cosmetic preparations for whitening the skin; 
cosmetic preparations for cleansing the skin; cosmetic preparations for slimming; cosmetic preparations for tanning and 
sun protection; depilatory products; bioecological living environment (preparations) promoting the development of skin 
cells (for cosmetic use).

Cl.5;Pharmaceutical products; dietetic substances for medical and non-medical use; nutritional and food supplements 
for human beings; sanitary products for medical purposes; dermatological products; bioecological living environment 
(preparations) promoting the development of skin cells (for pharmaceutical use).

Cl.44;Services provided by beauty and hairdressing salons; hygienic and beauty care for human beings; consulting 
services regarding treatments, consulting services relating to body and beauty care; consulting relating to food hygiene; 
establishing diagnostics prior to nutritional or skin treatments; consulting in the field of beauty care; beauty care 
services; medical care services; consulting services relating to hygiene (consulting relating to beauty and health); 
consulting relating to cosmetology and dermatology (consulting services relating to beauty and health); consulting 
relating to cosmetic products (consulting relating to beauty); consulting relating to nutritional supplements (consulting 
relating to health).
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3526634    28/09/2016
[International Registration No. : 1331132]
CC KOZMETIK KIMYA INSAAT TAAHHÜT ITHALAT IHRACAT SANAYI VE TICARET LIMITED SIRKETI
Yunus Emre Mah., Yunus Emre Cad.No:73/1 Yildirim Bursa Turkey

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations; perfumery; cosmetics; fragrances; deodorants for personal use and animals; 
soaps; dental care preparations; abrasive preparations; emery cloth; sandpaper, pumice stone; abrasive pastes; 
polishing preparations for leather, vinyl, metal, wood.

Cl.5;Medicines for human purposes, medicines for veterinary purposes, vitamin preparations, chemical preparations for 
medical purposes, dietetic substances adapted for medical use; dietetic foods adapted for medical purposes; baby foods, 
medicinal herbs, herbal beverages adapted for medical purposes, nutritional supplements, pollen dietary supplements, 
mineral food supplements, protein dietary supplements; medicines for dental purposes, hygienic products for medical 
purposes including pads, waddings for medical purposes, plasters for medical purposes, dressings for medical purposes,
babies' napkins, preparations for destroying noxious plants, preparations for destroying noxious animals, fungicides, 
deodorants other than for human beings or for animals, air deodorising preparations, disinfectants for hygiene purposes, 
antiseptics, detergents for medical purposes.
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3527585    12/10/2016
[International Registration No. : 1330818]
Infiniti Research Ltd.
8 Wimpole Street LONDON W1G 9SP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.35;Analysis of market research data; Analysis of market research statistics; Collection of information relating to 
market research; Collection of market research information; Conducting of market research; Interpretation of market 
research data; Interviewing for qualitative market research; Market research; Market research by means of a computer 
data base; Market research data collection services; Market research studies; Marketing Research; Provision of market 
research information; Research services relating to marketing; business to business networking services.

Cl.38;Chatroom services; Communication by computer; Communication by electronic mail systems; Communication by
electronic means; Computer communication services; Advisory services relating to communication.

Cl.41;Providing online electronic publications; Publication of texts; other than publicity texts.

Cl.42;Web site design; Providing search engines for the internet.
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Priority claimed from 15/04/2016; Application No. : 30 2016 011 199 ;Germany 

3529112    06/10/2016
[International Registration No. : 1331184]
LIVISTO Group GmbH
Im Südfeld 9 48308 Senden-Bösensell Germany

Proposed to be Used
IR DIVISION
Cl.3;Grooming and cleaning preparations for animals; products for animal body care and animal beauty care; 
deodorants for animal use; dentifrices for animals; cosmetics for animals; shampoos for animals.

Cl.5;Pharmaceutical and veterinary preparations; dietetic preparations adapted for medical purposes; disinfectants; 
preparations for destroying noxious animals; medicated animal feed, including animal feed additive for use as a 
nutritional supplement for medical purposes and supplements for animal feed; animal feed supplements for veterinary 
purposes; dietetic foods for veterinary use; supplements for animal feed, for non-medical and for medical purposes.

Cl.31;Animal feed.
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Priority claimed from 18/02/2016; Application No. : T201650427 ;Finland 

3529124    17/08/2016
[International Registration No. : 1331419]
Yepzon Oy
Finlaysoninkuja 9 FI-33210 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.9;Signalling, checking (supervision) and life-saving apparatus and instruments; safety, security, protection and 
signalling devices; global positioning apparatus; satellite positioning devices; global positioning system (GPS) 
apparatus; GPS transmitters; GPS receivers; electronic navigational and positioning apparatus and instruments; 
apparatus and parts thereof for positioning, tracking, navigating and monitoring of persons or mobile objects; safety 
monitoring apparatus (electric); security alarm systems (other than for vehicles); personal security alarms; apparatus for 
the transmission of data; communications equipment; apparatus for the transmission of data and communication 
systems in particular systems for positioning, tracking, navigating and monitoring of persons or mobile objects via 
satellite positioning; data processing apparatus, computers; computer software; downloadable computer software and 
computer application software; recorded computer software and computer application software; computer software for 
global positioning systems; communication and positioning software for positioning, tracking, navigating and monitoring 
of persons or mobile objects; downloadable computer application software for use with mobile devices; computer 
software and computer application software for mobile devices; downloadable mobile applications for smart phones for 
positioning, tracking, navigating and monitoring of persons or mobile objects; rechargeable batteries for positioning 
devices and for security alarms.

Cl.35;Online retail sale and retail sale in the field of safety, security, protection and signalling devices; online retail sale 
and retail sale in the field of satellite positioning devices, apparatus and parts thereof for positioning, tracking, navigating 
and monitoring of persons or mobile objects; online retail sale and retail sale in the field of computer software including 
communication and positioning software for positioning, tracking, navigating and monitoring of persons or mobile 
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objects; online retail sale and retail sale in the field of downloadable computer software and computer application 
software, apparatus for the transmission of data and communication systems including systems for positioning, tracking, 
navigating and monitoring of persons or mobile objects via satellite positioning.

Cl.39;Rental of positioning devices.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of 
computer hardware; design and development of positioning devices; design and development of safety and alarm 
devices; design and development of computer software and computer application software; computer programming; 
hosting services and software as a service (SaaS) and rental of software; support, updating and maintenance services of 
computer software and computer application software; computer services for computerized tracking and monitoring of 
the position of persons or mobile objects via satellite positioning; cloud computing.

Cl.45;Security services for the protection of individuals; electronic monitoring services for security purposes; rental of 
security surveillance apparatus; rental of safety equipment; rental of security apparatus; rental of alarms; monitoring of 
security systems; missing persons location information; missing persons location services; lost dog location services.
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3529792    13/10/2016
[International Registration No. : 1331570]
TELEFONICA, S.A.
C/ Gran Vía, 28 E-28013 MADRID Spain

Proposed to be Used
IR DIVISION
Cl.35;Consultancy relating to human resources; employment agency; arranging and concluding commercial 
transactions for others via telecommunication systems; assistance in the operation or management of commercial or 
industrial companies, advisory and consultancy services for business organization and management, commercial 
business assessments, reports and research, assistance and consultancy for business management, market study, 
market research, commercial information, import and export agency; business expertise; opinion polling services; 
conducting internal business communication surveys; accounting services; information research in computer files (for 
others), computer file management, compilation and systematization of information in a central computer; services 
involving the recording, transcription, composition, compilation and systemization of written records and 
communications, as well as the compilation of mathematical or statistical data; advertising services; advertising, 
marketing and promotional services; business advice relating to advertising; transcription of communications; 
organization of trade fairs and exhibitions for commercial purposes; compilation of statistics.

Cl.36;Granting of scholarships and school study grants; school fee investment services; financial planning relating to 
school fees; provision of temporary loans; financing of projects; financial sponsorship; all the aforesaid services relating 
to an educational project for the most disadvantaged and most vulnerable sectors of the population.

Cl.41;Education services; training courses; training courses for young people relating to career preparation; training 
courses relating to preparation for employment; organization of training programs for young people; provision of training 
courses for young people for professional preparation; provision of instructional courses for young people; 
entertainment services; entertainment services; sports and cultural activities; organization of sporting and cultural 
activities; organization of exhibitions for cultural and educational purposes; information services relating to education, 
training, entertainment, sporting and cultural activities via telecommunication networks; sports and cultural activities; 
education, entertainment and recreation information services; organization and conducting of colloquiums, conferences, 
congresses, seminars and symposiums; organization of exhibitions for cultural or educational purposes; publication of 
books, electronic publication of books and periodicals online, editing of texts other than advertising texts, book lending; 
editing of radio and television programs.
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Priority claimed from 21/03/2016; Application No. : 015246978 ;European Union 

3529797    19/08/2016
[International Registration No. : 1331588]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Printing machines; offset rotary printing machines; web fed rotary printing machines; sheet fed rotary printing 
machines; screen printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; 
printing machines for use on sheet metal; painting machines; packing machines; coating machines, in particular working 
rotationally for web-form and isolated materials; digital printing and marking machines based on electrophotography, 
magnetography, xerography, ink jet; ink jet printing machines; exposure apparatus, being parts for printing machines for 
contact printing or creating circuit and print templates; numbering, encoding, imprinting and marking machines, in 
particular for the graphics sector, the packaging sector and data processing; thermal transfer machines; laser marking 
machines; laser printing machines; rotary die-cutters for punching of printed matter or paper or plastics; machines for the 
graphics industry; machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials, namely for cutting, punching, folding, gathering, clipping, packing, collecting, 
sorting, binding, scanning, perforating, gluing, stapling, tying, bundling, book-binding; printing plates; accessories, 
included in this class, for the aforesaid printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines and for machines and mechanical apparatus for the graphics industry, and for machines and mechanical 
apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials, 
namely control apparatus, printer engines, inking apparatus, damping units, lacquering units, reel changers, folding 
apparatus; machines and mechanical apparatus for the storing of printed matter or paper or paper reels or plastics or 
plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet 
printers and for machines and mechanical apparatus for the graphics industry, and for machines and mechanical 
apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
conveying machines, conveyor belts, conveying apparatus for conveying printed matter or paper or paper reels or 
plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for the changing and/or bending and/or punching of printing plates; 
machines and mechanical apparatus for the storing of printing plates for printing machines; conveying machines, 
conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines and mechanical 
apparatus for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or 
inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for storing and/or adjusting rollers in inking apparatus or damping units and/or cylinders and/or coating units 
and/or inkjet printing modules and/or laser systems in printing machines, offset printing machines, flexographic printing 
machines, painting machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, and 
machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for adjustment, for inking apparatus and/or damping units and/or printer engine cylinders and/or for lacquering 
units in printer engines and/or in lacquering units and/or for inkjet printing modules and/or laser systems; parts for inking 
apparatus and/or damping units and/or inkjet printing modules and/or laser systems and cylinders in tempering 
machines, included in this class; machines and mechanical apparatus for the adjustment of cutting equipment and/or 
cutting cylinders in printing machines, offset printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, single-colour or multi-colour inkjet printers and in machines and mechanical 
apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for the 
adjustment of registers and/or register marks in printing machines, offset printing machines, flexographic printing 
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machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers 
and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and 
mechanical apparatus for quality control in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; machines and mechanical 
apparatus for the adjustment of web tension settings in printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet 
printing machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers 
and in machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the 
further processing of printed matter or paper or plastics or metal or organic or inorganic materials; palette changing and 
transferring machines; stacking machines; machines for handling sheets; marking machines for printed matter; machines 
and mechanical apparatus for producing product security means, identification features, security features, security 
labels, securities, banknotes and/or components therefor; machines and mechanical apparatus for applying product 
security means, identification features, security features, security labels and/or components therefor; machines and 
mechanical apparatus for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; machines and mechanical apparatus for quality control in machines 
for producing product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; machines and mechanical apparatus for quality control in machines for applying product 
security means, identification features, security features, security labels and/or components therefor; machines and 
mechanical apparatus for quality control in machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus 
for quality control of product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; parts for the aforesaid goods and accessories for the aforesaid goods, included 
in this class.

Cl.9;Electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and for 
machines for the graphics industry, and for machines for the further processing of printed matter or paper; electronic 
apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and software (included 
in this class) for pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen 
printing machines, pad printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, gravure printing machines, for printing machines for use on sheet metal, marking machines, hot 
stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet 
printing apparatus, laser marking apparatus and for laser printing apparatus; electronic apparatus and electronic 
instruments, consultancy software (recorded), sales software (recorded), and software (included in this class) for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electronic apparatus and electronic instruments, consultancy software (recorded), sales software 
(recorded), and software (included in this class) for applying product security means, identification features, security 
features, security labels and/or components therefor; electronic apparatus and electronic instruments, consultancy 
software (recorded), sales software (recorded), and software (included in this class) for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electronic apparatus and electronic instruments, consultancy software (recorded), sales software (recorded), and 
software (included in this class) being and/or for product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, recorded consultancy software, recorded sales software and software being parts or fittings for printing 
machines, rotary offset printing machines, flexographic printing machines, painting machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular with one 
or more ink jets, single-colour or multi-colour inkjet printers, machines for the graphics industry and machines for the 
further processing of printed matter or paper, namely for transporting, cutting, punching, folding, gathering, clipping, 
packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-binding; 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software 
being parts or accessories for lacquering machines, packaging machines, coating machines, pallet changing and pallet 
transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking machines, 
hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, 
inkjet printing apparatus, laser marking apparatus and laser printing apparatus; electronic regulating apparatus, control 
apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring 
apparatus, web tension controls, consultancy software (recorded), sales software (recorded), and software being parts or 
accessories for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web tension 
controls, consultancy software (recorded), sales software (recorded), and software being parts or accessories for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus,
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded), and software being parts or accessories for machines for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
consultancy software (recorded), sales software (recorded), and software being parts or accessories of and/or for product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
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therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and 
machines for the graphics industry, and machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for flexographic printing machines, lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines and engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded) 
and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and machines for the graphics industry, and machines for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded) and/or sales 
software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for lacquering machines, packaging machines, coating machines, pallet 
changing and pallet transfer machines, stacking machines, machines for handling sheets, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, and 
for engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; consultancy 
software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of ink levers, ink rollers, damping rollers, register 
adjusting devices in printing machines, offset rotary printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet 
printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, and of machines for the 
graphics industry, and machines for the further processing of printed matter or paper or plastics or metal or organic or 
inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation of devices for the transporting and/or storage of printed 
matter or paper or paper reels, for printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers, and 
machines and mechanical apparatus for the graphics industry and machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulating of devices for the changing and/or transporting and/or storage of printing plates; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet 
print heads and/or laser systems in printing machines, offset printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, inkjet printing 
machines, inkjet printers, in particular having one or more inkjets, single-colour or multi-colour inkjet printers and in 
machines and mechanical apparatus for the graphics industry, and in machines and mechanical apparatus for the further 
processing of printed matter or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation of devices for the storing and/or adjustment of rollers in inking apparatus or damping units and/or 
cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines and in machines and mechanical 
apparatus for the graphics industry, and in machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; consultancy software (recorded), sales software 
(recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulating of inking 
apparatus and/or damping units and/or printer engine cylinders in printer engines; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
of devices for tempering of inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems in printer engines; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation of cutting equipment and/or cutting cylinders in 
printing machines, offset rotary printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, single-colour or multi-colour inkjet printers and in machines for the graphics industry, and in 
machines for the further processing of printed matter or paper or plastics or metal or organic or inorganic materials; 
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consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote
monitoring, control and/or regulation of registers and/or register marks in printing machines, offset printing machines, 
flexographic printing machines, coating machines and in machines and mechanical apparatus for the graphics industry, 
and in machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or 
organic or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote 
control, remote operation, remote monitoring, control and/or regulation for quality control purposes in printing machines, 
offset printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, 
single-colour or multi-colour inkjet printers, and machines and mechanical apparatus for the graphics industry and 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in lacquering machines, packaging 
machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines and in engraving machines, inkjet printing apparatus, laser marking apparatus and 
laser printing apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, 
remote operation, remote monitoring, control and/or regulation for quality control in machines for producing product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation for quality control in machines for applying product security 
means, identification features, security features, security labels and/or components therefor; consultancy software 
(recorded), sales software (recorded), and software for the remote control, remote operation, remote monitoring, control 
and/or regulation for quality control in machines for packaging product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded), sales 
software (recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation 
for quality control of and/or for product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for the remote control, remote operation, remote monitoring, control and/or regulation of web tension settings in 
printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one
or more inkjets, single-colour or multi-colour inkjet printers, and machines and mechanical apparatus for the graphics 
industry and machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; consultancy software (recorded), sales software (recorded), software for data 
processing devices for pre-press, for the printing of printed matter, for the further processing of printed matter, for 
production control, production planning; consultancy software (recorded), sales software (recorded), software for data 
processing devices for printing machines, for the printing of printed matter, for the further processing of printed matter, 
for production control, production planning; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, for digital printing and marking machines, for inkjet 
printing machines, for inkjet printers, in particular having one or more inkjets, for single-colour or multi-colour inkjet 
printers, and for machines for the graphics industry, for machines for the further processing of printed matter or paper 
and for parts therefor; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data 
transfer, for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer machines, 
stacking machines, machines for handling sheets, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, marking machines, hot stamping 
apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing 
apparatus, laser marking apparatus and laser printing apparatus; consultancy software (recorded), sales software 
(recorded), and software for interfaces and/or data transfer, for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines 
for packaging product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; consultancy software (recorded), sales software (recorded), and software for interfaces 
and/or data transfer, for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; software (recorded) for the remote control, remote operation, remote monitoring, 
control and/or regulation of devices for the transporting and/or storage of printed matter or paper or paper reels or plastic 
or plastic reels for printing machines, offset printing machines, flexographic printing machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in
particular having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; software (recorded) for the transport, packaging 
and storage of remote controls, remote operation devices, remote monitoring apparatus, controls and/or regulating 
devices for devices for the transporting and/or storage of printed matter or paper or paper reels or plastic or plastic reels 
for printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular 
having one or more inkjets, single-colour or multi-colour inkjet printers, and for machines and mechanical apparatus for 
the graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or
plastics or metal or organic or inorganic materials; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; rfid systems (radio frequency 
identification); encoded identification chips and cards; apparatus for the payment of goods and/or services and/or bills, in 
particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes and/or 
coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular contactless 
and/or contact cards and/or nfc devices, including in particular with return of change; automated teller machines [atm]; 
money-receiving apparatus; money-dispensing and -receiving apparatus; fittings for the aforesaid apparatus, included in 
this class, in particular cartridges for collecting payment means, in particular bank notes and/or coins and/or tokens of 
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value; electric apparatus, namely data processing equipment for communication with recording media, in particular for 
communication with recording media with integrated circuits and recording media with contactless interfaces, and in 
particular data processing equipment for writing data in or on recording media, for reading data from or on recording 
media and for displaying data from recording media on a display; data processing equipment for personalising recording 
media; machine-readable recording media, in particular recording media with integrated circuits for storing, encrypting 
and decrypting, processing and providing data and programs; cards having an integrated circuit (chip cards), in particular 
cards having microprocessors for communication with external data processing devices or with mobile radio terminals; 
coded telecommunication cards; coded and uncoded digital recording media with contactless interfaces; integrated 
circuits with characteristic physical properties for protection against forgery; memories for data processing equipment, in 
particular non-volatile memories (digital storage media); digital recording media containing memories, in particular non-
volatile memories (digital storage media); electric apparatus for processing, in particular encryption and decryption, data 
for both online and offline operation; software for applications in computer networks, in particular for internet, intranet 
and extranet applications; data processing software, in particular for telecommunications with chip card-activated mobile 
telephones and in particular for associated chip cards and mobile telephones, and computer programs for activating, 
modifying, testing and displaying data and software structures stored in these telecommunications cards; software for 
the encryption and decryption and the signing of data; operating system software and application software for digital 
recording media with integrated circuits, in particular for hardware tokens and chip cards, and for data processing 
equipment for communication with these digital recording media; computer programs for the development, management 
and maintenance of all the aforesaid types of software; digital recording media featuring the aforesaid software; 
electronically/optically stored advertising and communications material, included in this class, in particular films, videos; 
parts for the aforesaid goods and accessories for the aforesaid goods, included in this class.

Cl.37;Installation, maintenance and repair of printing machines, offset rotary printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, of 
machines for the graphics industry, and of machines for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials and parts therefor; installation, maintenance and repair of lacquering machines, 
packaging machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for 
handling sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer 
apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking 
apparatus and laser printing apparatus; installation, maintenance and repair of machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of machines for applying product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair of machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of product security means, identification features, security 
features, security labels and/or components therefor; installation, maintenance and repair (included in this class) of 
prepress data processing equipment, of parts or accessories of prepress data processing equipment, of data processing 
equipment for data processing, including continuous data processing, variable data printing, including from databases, 
for the further processing of printed matter, of production controls, of parts and accessories for interfaces and/or of parts 
or accessories for data transfer of devices for the transporting and/or storage of printed matter or paper or paper reels or 
plastics or metal or organic or inorganic materials for printing machines, offset printing machines, flexographic printing 
machines, lacquering machines, packaging machines, coating machines, machines and mechanical apparatus for the 
graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or paper or 
plastics or metal or organic or inorganic materials; installation, maintenance and repair of electronic regulating apparatus,
control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring
apparatus and/or web tension controls, being parts or fittings for printing machines, offset rotary printing machines, 
flexographic printing machines, lacquering machines, packing machines, coating machines, digital printing and marking 
machines, machines for the graphics industry and machines for the further processing of printed matter or paper or 
plastics or metal or organic or inorganic materials, namely for transporting, cutting, punching, folding, gathering, 
clipping, packing, collecting, sorting, binding, scanning, checking, perforating, gluing, stapling, tying, bundling, book-
binding; installation, maintenance and repair of electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus and/or temperature monitoring apparatus being parts or 
accessories for lacquering machines, packaging machines, coating machines, pallet changing and pallet transfer 
machines, stacking machines, machines for handling sheets, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, marking machines, 
hot stamping apparatus, thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, 
inkjet printing apparatus, laser marking apparatus and laser printing apparatus; installation, maintenance and repair of 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for 
producing product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories for machines for applying product security means, identification 
features, security features, security labels and/or components therefor; installation, maintenance and repair of electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus and/or web tension controls, being parts or accessories for machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; installation, maintenance and repair of electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus and/or 
web tension controls, being parts or accessories of and/or for product security means, identification features, security 
features, security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset rotary printing machines, flexographic printing machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, for machines for the
graphics industry, and for machines for the further processing of printed matter or paper or plastics or metal or organic or
inorganic materials; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for lacquering machines, packaging 
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machines, coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling 
sheets, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser 
printing apparatus; installation, maintenance and repair of electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
installation, maintenance and repair of electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for machines for applying product security means, 
identification features, security features, security labels and/or components therefor; installation, maintenance and repair 
of electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for packaging product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts of and/or for product security means, identification features, security features, security labels, securities, banknotes 
and/or components therefor; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for ink levers, ink rollers, damping rollers, register adjusting devices, 
devices for the storage and/or adjustment of rollers in inking apparatus or damping units and/or cylinders, for devices for 
the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems, for cutting equipment and/or cutting cylinders, for registers and/or register marks, for web tension settings, 
being parts or accessories for printing machines, offset printing machines, flexographic printing machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, for machines and mechanical 
apparatus for the graphics industry, and for machines and mechanical apparatus for the further processing of printed 
matter or paper or plastics or metal or organic or inorganic materials; installation, maintenance and repair of remote 
control, remote operation, remote monitoring, control and/or regulating apparatus and equipment for devices for the 
changing and/or transporting and/or storage of printing plates, for inking apparatus and/or damping units and/or printer 
engine cylinders in printer engines, and/or for devices for tempering, for inking apparatus and/or damping units and/or 
cylinders in printer engines; installation, maintenance and repair of remote control, remote operation, remote monitoring, 
control and/or regulating apparatus and equipment for printing machines, offset rotary printing machines, flexographic 
printing machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, 
for machines for the graphics industry, and for machines for the further processing of printed matter or paper or plastics 
or metal or organic or inorganic materials; installation, maintenance and repair of remote control, remote operation, 
remote monitoring, control and/or regulating apparatus and equipment for lacquering machines, packaging machines, 
coating machines, pallet changing and pallet transfer machines, stacking machines, machines for handling sheets, screen
printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines 
for use on sheet metal, marking machines, hot stamping apparatus, thermal transfer apparatus, photo printing machines, 
labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus and laser printing apparatus; 
installation, maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating 
apparatus and equipment for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, 
remote operation, remote monitoring, control and/or regulating apparatus and equipment for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; installation, 
maintenance and repair of remote control, remote operation, remote monitoring, control and/or regulating apparatus and 
equipment for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; installation, maintenance and repair of remote control, remote 
operation, remote monitoring, control and/or regulating apparatus and equipment for machines for packaging product 
security means, identification features, security features, security labels, securities, banknotes and/or components 
therefor; machinery installation, maintenance and repair; rebuilding machines; commissioning of machines within the 
framework of installation; commissioning of machines in the context of maintenance; cleaning of machines; cleaning of 
buildings; vehicle cleaning; installation and/or maintenance of apparatus for the payment of goods and/or services and/or 
bills, in particular for enabling customers to pay by themselves, in particular via payment means in the form of banknotes 
and/or coins and/or vouchers and/or cashless payment by means of debit, credit and/or loyalty cards, in particular 
contactless and/or contact cards and/or nfc devices, including in particular with return of change; installation and/or 
maintenance of money-dispensing apparatus; installation and/or maintenance of money-receiving apparatus; installation 
and/or maintenance of money-dispensing and -receiving apparatus; installation and/or maintenance of vending machines; 
installation and/or maintenance of accessories for the aforesaid apparatus, in particular boxes for receiving payment 
means, in particular banknotes and/or coins and/or vouchers.
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3530055    14/10/2016
[International Registration No. : 1331525]
NABEL CO., LTD.
86, Nishikujo Morimoto-cho, Minami-ku, Kyoto-shi Kyoto 601-8444 Japan

Proposed to be Used
IR DIVISION
Cl.7;Egg grading and packing machines and apparatus; egg grading machines; egg filling and packing machines; fruit 
grading and packing machines and apparatus; fruit grading machines; fruit filling and packing machines; vegetable 
grading and packing machines and apparatus; vegetable grading machines; vegetable filling and packing machines; 
flower grading and packing machines and apparatus; flower grading machines; flower filling and packing machines.

Cl.9;Egg-candlers; egg quality testing machines; measuring or testing machines and instruments; egg shell strength 
testers.
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Priority claimed from 11/03/2016; Application No. : 1328501 ;Benelux 

3530634    09/09/2016
[International Registration No. : 1330723]
Asahi Glass Company Limited
12-1, Yurakucho 1-chome, Chiyoda-ku Tokyo 100-8405 Japan

Proposed to be Used
IR DIVISION
Cl.19;Building glass; float glass for building; decorative glass [for building]; insulating glass for building; window 
glass, for building; luminous glass for building; heat reflecting glass for building; colored sheet glass [for building]; glass 
elements for building panels; glass panels for building construction; infrared-ray absorbing glass for building; tinted 
glass for use in building; insulating glass for use in building; thermal insulating glass for use in building; infrared 
reflective glass for use in building.

Cl.21;Sheet glass (except glass used in building); decorative glass [not for building]; luminous glass [not for building]; 
unworked or semi-worked glass (except glass used in building); modified sheet glass [not for building]; glass, unworked.
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Priority claimed from 02/03/2016; Application No. : 86926416 ;United States of America 

3530685    02/09/2016
[International Registration No. : 1331451]
Ekso Bionics, Inc.
1414 Harbour Way South, Suite 1201 Richmond CA 94804 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Robotic non-medical exoskeleton systems worn by humans comprising wearable supports, braces, and platforms 
for the purpose of assisting human locomotion, lifting, carrying, and transporting loads for the person wearing the 
product.

Cl.10;Human exoskeleton systems for medical use consisting of wearable supports and braces for use in assisting 
human locomotion; orthopedic braces; orthotics for limbs and feet; medical, rehabilitative, therapeutic and physical 
therapy devices related to human injury or mobility, namely, gait trainers.
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Priority claimed from 04/04/2016; Application No. : 30 2016 009 641 ;Germany 

3530826    30/09/2016
[International Registration No. : 1332056]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rheln Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry; preparations for treating seeds (included in class 1); plant 
growth regulators; genes of seeds for agricultural production; manures.

Cl.5;Preparations for destroying vermin; fungicides; herbicides.

Cl.9;Computer software in the field of agriculture; interactive databases containing computerised information in the 
field of agriculture; computer hardware and computer peripheral devices for data processing and data communication in 
the field of agriculture; electronic systems for controlling and guiding agricultural machines; computer applications and 
internet-based applications in the field of agriculture; software and software applications for mobile devices.

Cl.31;Agricultural, horticultural and forestry products and grains (included in class 31); seeds; seedlings, plants.

Cl.35;Providing and bringing together of business information in the agricultural sector; business consultancy and 
information in the agricultural sector.

Cl.36;Insurance services; financial services for the agricultural sector.

Cl.42;Research in connection with agricultural cultivation; industrial analysis and research services; computer services 
in the agricultural sector; cartography and mapping services in the agricultural sector; technical consultancy in the 
agricultural sector, in particular regarding the application of manures, herbicides, fungicides and insecticides; agricultural
consultancy in the field of agricultural chemistry.

Cl.44;Agricultural, horticultural and forestry services; agricultural services and agricultural consultancy, in particular 
providing of tailored recommendations for farmers in the field of cultivation management and analysis of agricultural 
production.

9106



Trade Marks Journal No: 1799 ,   29/05/2017           Class 99 
 

3530948    05/10/2016
[International Registration No. : 1332133]
Dagmar Zweifel
Limburgstr. 36 73265 Dettingen Germany

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.14;Jewelry.

Cl.18;Bags, luggage, wallets and other carrying cases, umbrellas, parasols.

Cl.25;Clothing, shoes, caps, waist belts.

Cl.26;Clothing accessories, namely brooches and buckles, arm bands (clothing accessories); decorative textile articles,
namely ribbons of textile materials, decorative articles for the hair.

Cl.35;Marketing in the field of fashion and cosmetics; sales services and online sales services of cosmetics, bags, 
luggage, wallets and other carrying cases, umbrellas and parasols, clothing, shoes, caps and waist belts, accessories for 
apparel, sewing articles and decorative textile articles, decorative textile articles for the hair.

Cl.41;Film production services and services for the production of radio programmes.

Cl.42;Design of clothing, shoes and caps; design services, graphic design; product design; jewelry design; design in 
the automotive field; consultancy relating to interior decoration; consultancy relating to interior architectural services; 
advisory services relating to interior design; services in the fields of science and technology, as well as related research 
and development services.

Cl.43;Services for providing food and drinks.
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Priority claimed from 17/05/2016; Application No. : 87039990 ;United States of America 

3531524    13/10/2016
[International Registration No. : 1332706]
Google Inc.
1600 Amphitheatre Parkway, c/o Giselle C.W. Huron Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Handheld computers; mobile devices; virtual reality controllers and headsets; headsets for mobile phones; 
wearable peripherals for computers, tablet computers, mobile devices and mobile telephones; virtual reality software; 
computer software platform for browsing, transmitting, visualizing, manipulating, and displaying virtual reality media; 
computer software for browsing, transmitting, visualizing, manipulating, and displaying virtual reality media; computer 
software for browsing, transmitting, and downloading virtual reality apps; computer software for enabling computers, 
video game consoles, handheld video game consoles, tablet computers, mobile devices, and mobile phones to provide 
virtual reality experiences; computer software for mobile phones, namely, software for browsing, discovering, 
downloading, and viewing virtual reality apps and virtual reality media.

Cl.28;Virtual reality headsets for use in playing video games; apparatus for electronic games for use with an external 
display screen or monitor.

Cl.42;Design and development of virtual reality software, virtual reality hardware; providing temporary use of non-
downloadable software for browsing, transmitting, visualizing, manipulating, and displaying virtual reality media; 
providing temporary use of non-downloadable software for browsing, transmitting, and downloading virtual reality apps.
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Priority claimed from 22/03/2016; Application No. : UK00003156044 ;United Kingdom 

3533019    16/09/2016
[International Registration No. : 1332703]
Keeping Bizzy Ltd
3rd Floor, 14 Hanover Street London W1S 1YH United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Writing or drawing books; drawing sets; drawing boards; drawing materials; writing stationery; writing cases 
[sets]; writing materials; writing slates.

Cl.24;Textile place mats; textile wall hangings; textiles and textile goods.
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3533029    06/09/2016
[International Registration No. : 1332668]
IREB International Requirements Engineering Board e.V.
Mahlbergstrasse 25 76189 Karlsruhe Germany

Proposed to be Used
IR DIVISION
Cl.35;Human resources consulting; recruitment consultancy, in particular in the field of requirements engineering.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; creation and development of computer software and hardware; certification services [quality control], in 
particular in the field of requirements engineering; certification [quality control] of persons in the field of requirements 
engineering; system analysis for the development of methods of testing and test methods in the field of requirements 
engineering; quality control.
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